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LOK SABHA
Wednesday, 21st March, 1956

The Lok Sabha met at Half Past Ten
of the Clock.

[MR. SPEAKER in the Chair]

ORAL ANSWERS TO
QUESTIONS

TBCHNICAL AID FROM U.SS.R..

*829. Shri Radha Raman: Will the
Minister of Production be pleased to
state:’

(a) Whether Government are nego-
tiating with U.S.S.R. for obtaining te-
chnical experts and equipment requir-
cd for the coal industry to expedite
production so as to reach the Second
Five Year Plan target;

(b) if so, what stage the negotiations
have reached;

_(c) whether Government are nego-
tiating with other countries too in this
connection; and

(d) if so, the countries with whom
those talks are being conducted?

The Minister of Production (Shri K.
C. Reddy) : (a) A few drills have been
purchased from WU.S.S.R. An offer
technical assistance has also been re-
ceived. The question whether such as-
sistance is required and if so to what
extent and on what terms is under
consideration.

. (b) There has only been some pre-
liminary correspondence.

(c) and (d). There have been offers
of technical assistance or enquiries
from some other countries also viz.,
West Germany, East Germany,
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France and United Kingdom. All
these have been kept in view for con-
sideration at the appropriate time.

Shri Radha Raman: May I know
the number of ex and the equip-
ment that is required in order to aug-
ment the production of the coal in-
dustry in our country ?

Shri K. C. Reddy: That is a very
general question. I cannot give any
precise answer now. But, if the hon.
Member gives notice of a separate
question, I will answer that.

Shri Keshavaiengar: May we know
if Government has any intention to
give the benefit of the help of the ex-
perts to the owners of private coal
mines and, if so, how and by what
means?

Shri K. C. Reddy: It is too prema-
ture to say anything about it. In fact,
we have not decided ourselves whether
we are going to get experts. This is
only technical assistance; After deci-
ding whether we should get technical
assistance, we should decide whether
we should make it available for the
private sector also.

Shri P. C. Bose: Do Government
propose to take the help of these ex-
perts to develop virgin coal mines or
only those mines already developed?

Shri K. C, Reddy: Additional pro-
duction is to be had by two methods,
—one by increasing production in the
existing mines in the immediately con-
tiguous areas and another by opening
new mines.

Dr. S. N. Sinha: Are we going to
take to the Stakhanov method of pro-
duction of coal? He was the man who
brought about the highest speed of
coal production in Russia.
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Mr. Speaker: The hon. Minister is
not aware of it perhaps.

Shri K. C. Reddy: This is the first
time I hear of it.

Shri Bansal: The hon. Minister sta-
ted that some drills have been pur-
chased from the USSR. May I know
the basis of price fixation? Was it ne-
gotiated price or tender price?

Shri K. C. Reddy: Negotiated price.

Shri Bhagwat Jha Azad: May I
know whether the Government of
India is making further contracts for
some more purchases and, if so, are
the prices cheaper compared to those
of other countries?

Shri K. C. Reddy: We have as-
sured ourselves that we are getting
the necessary drills from the USSR at
the most economic prices.

Shri Kasliwal: May I know whether
after we have received equipment
from the USSR, we will have other
kinds of equipment from other coun-
tries also?

Shri K. C, Reddy: The question of
equipment has not at all arisen. What
we have secured is only a few drills.
We will have to consider at a later
stage the equipment for the coal min-
ing industry proper. Our intention
now is to go in for global tenders
and to contact all the countries and
to get the necessary things within the
quickest possible time and at the
cheapest possible prices. .

Shri S. C. Samanta: How many coal
washeries will be available from
USSR by this negotiation?

Shri K. C. Reddy: The question of
coal washeries is a separate matter al-
together. We have not negotiated with
the USSR for coal washeries.

INDIAN FoREIGN SERVICE, CADRE (B)

*830, Shri Krishnacharya Joshi:
Will the Prime Minister be pleased to
state :

(a) whether the formation of the
Indian Foreign Service (B) Cadre has
been completed;
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(b) if so, when the new Service will
come into existence;, and

(c) what will be the strength of the
new Cadre?

The Deputy Minister of External
Affairs (Shri Anil K. Chanda): (a) to
(c). It has been decided to fix April 1,
1956 as the date of initial constitution
of the Indian Foreign Service Branch
(B). The final cadre strength of the
service and other details will shortly
be finalised and published and will al-
so be laid on the Table of House.

Shri Krishnacharya Joshi: May I
know whether recruitment for the LF.
S(B) will be made through the
UPSC ?

Shri Anil K. Chanda: The Commis-
sion will be consulted.

Shri Krishnacharya Joshi: May 1
know what is the total strength of the
Indian Foreign Service at present?

Shri Anil K. Chanda: Speaking from
memory, in the LF.S.(A), we have
about 170 and in the IFS.B) I
think, we will take about 1500 peo-
ple.

Shri P. L. Kureel: May I know
whether it is a fact that some of these
officers will be recruited from the exi-
sting I.P.S. Officers?

Shri Anil K. Chanda: Now, in
IF.S.(B), it is all secretariat  staff,
ministerial staff, those who are actual-
ly working at the moment with us.

Shrimati Kamlenda Mati Shah:
What will be the qualifications?

Shri Anil K. Chanda: Initially, it
will be constituted out of the people
who are actually serving with us now.

Shri Velayudhan: May I know whe-
ther the reservation for the Scheduled
Castes in this particular cadre is be-
ing considered or will be considered?

Shri Anil K. Chanda: It is like all
other Government Ministries and will
be governed by the same rules.
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INDIAN EXHIBITION IN PRAGUE

*8§31. Shri Bhibuti Mishra : Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether it is a fact that the Pre-
sident of Czechoslovakia Chamber of
Trade and Commerce had invited
Indian industrialists and commercial
magnates to organise an exhibition of
Indian products in Prague by the Mid-
dle of next year; and

(b) if so, how the matter stands?

The Minister of Commerce (Shri
Karmarkar) ; (a) Yes, Sir.

(b) The matter is under considera-
tion.

st fafa fasr : ;1 goPe 3 W@
freag fear @ fr s & ofefam & fod
wrg & AT Ffr oAy ?

ot wewewT : adY @Y g AR @y
2 fr g ofofags & a0« g ar &
9 # a7 g AR F A% g ara e v
wqT X agt Ao I |

=t farfer forw - g fog & goFe
% e sy & ?

it SRRt : Cfifae B QR Q3 &
qga & g, frewa wT fomr amdam

MANUFACTURE OF FERTILIZER
PLANTS

*833. Shri Bansal: Will the Minister
of Production be pleased to state:

(a) whether any attempts are being
made to manufacture fertiliser plants
in the country; and

(b) if so, what steps have been
taken?

The Minister of Production
(Shri Satish dra) : (a) and (b). Se-
veral important items required for the
fabrication of fertilizer plants are al-
ready being manufactured in the coun-
try. The growth of general engineer-
ing and chemical industries is expect-
ed to render the establishment of fa-
brication industry an economic pro-
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position. The possibility of encourag-
ing and utilizing the indigenous capa-
city to the maximum possible extent
is always borne in mind when ¥resh
orders for plant and machinery are
placed.

Shri Bansal: May I know if Govern-
ment have estimated as tb what per-
centage of the machinery required for
the next 2 or 3 fertilizer plants that
are going to be set up will be avail-
able in the country?

Shri Satish Chandra: The detailed
project reports of the new fertilizer
plants have not yet been drawn up.
Only after those reports are received,
it will be possible to know what
machinery is required and only then
this question can be considered.

Shri Bansal: My question is whe-
ther Government are anticipating
their requirements of the machinery
that will be necessary to set up these
fertilizer plants. It does not give any
satisfaction to me to know that they
will try to find out their requirements
of machinery when the project reports
are ready.

Shri Satish Chandra: The new units
that are being set up will produce dif-
ferent fertilizers. One is for Ammo-
nium Nitrate, one for Urea and
Ammonium Sulphate Nitrate and the
third for Nitro Lime Stone. So long
as the plans for the factories are not
completed, it is difficult to say what
machinery is actually required.

MANUFACTURE OF X-RAY
EQUIPMENT

*834. Shri Sivamurthi Swami: Will
the Minister of Commerce and Indus-
try be pleased to state :

(a) whether X-Ray equipment is be-
ing manufactured in the country at
present; and

(b) if so, the cost of its production?

The Minister of Commerce and
Industry and Iron and Steel (Shri T. T.
Krishnamachari) : (a) Yes, Sir; to a
limited extent using certain essential
imported components.
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(b) Information is not available.

Shri Sivamurthi Swami: May I know
whether this X-Ray equipment is cost-
lier than foreign equipment?

Shri T. T. Krishnamachari: It is
very difficult to say because we have
no precise information® regarding cost
of production.

Shri V. P. Nayar: May I know whe-
ther, in view of the fact that most of
the Government hospitals in the coun-
try do not have X-Ray equipment so
far, and also of the very prohibitive
cost of imported X-Ray units, Govern-
ment have any steps for getting X-Ray
equipment made by the Bharat Elec-
tronic Factory with some modifica-
tions of the machinery there?

Shri T. T. Krishnamachari: We
have now a committee sitting which
is examining this question of the ma-
nufacture of X-Ray equipment and al-
so surgical instruments. We shall
await the report of the committee be-
fore we take any further steps.

Shri V. P. Nayar: Could I know
whether Government have enquired
into the possibility of manufacturing
X-Ray equipment required for medi-
cal purposes at least in the Bharat
Electronic Factory?

Shri T. T. Krishnamachari: That
would be one of the tasks of this
committee.

Shri Bhagwat Jha Azad: What per-
centage of our requirements is at pre-
sent being manufactured in the coun-
try?

Shri T. T. Krishnamachari: An in-
finitesimal fraction.

SOVIET PUBLICATION ON THE
INDIAN SEPOY MUTINY

*835. Shri S. C. Samanta: Will the
Prime Minister be pleased to state:

(a) whether it is a fact that Russia
wants to publish a centenary volume
on the Indian Sepoy Mutiny of 1857;
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(b) if so, whether she approached
the Government of India through her
Embassy in India to allow her to
glance at the materials available in
India;

(c) whether it is also a fact that she
has offered all the material she has in
this connection to be studied by Indian
scholars; and

(d) if so, the position at present?

The Deputy Minister of External
Affairs (Shri Anil K. Chanda): (a) Yes.

(b) and (d). Yes. As requested by
the Soviet Embassy, we informed them
that the Government of India have
no objection to two Soviet writers
visiting India to examine books
and other documents available in pub-
lic libraries.

(c) As desired by the Board of Edi-
tors of the History of Freedom Nove-
ment in India, we asked our Embassy
in Moscow to obtain from U.SSR. a
copy of the Thesis on the Indian War
of Independence stated to have been
written by Mr. Kompantsev, a Soviet
national. The receipt of the Thesis is
awaited.

Shri S. C. Samanta: May I know
whether the materials that will be
available in Russia will add to our
collection or they are the same?

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru): We do not know what mate-
rials are available in Russia. Probably
they are not obviously original mate-
rials. There is a thesis which some one
there has written and we have asked
for a copy of it.

Shri S. C. Samanta: May I know
whether the materials collected by the
Board of Freedom Movement here is
complete?

Shri Jawaharlal Nehru: No materi-
al can ever be complete; something
else may turn up later.

Shri Bansal: May I know if the
Government of the UK. is willing to
make or has made available all the
materials that they might have in their
possession to the Indian Government?



1267 Oral Answers

Shri Anil K. Chanda: I think this
question should be directed to the
Education Ministry because they are
dealing with this matter.

Shri C. D, Pande: May I know if
this move on the part of the Soviet
Government is purely academic or it
has any political motive behind it?

Shri Anil K. Chanda: 1 am afraid
I do not know the motives of that
Government.

Shri R. P, Garg: May 1 know if the
Government have any plans to cele-
brate the centenary of the Freedom
Movement, that is, the Indian Sepoy
Mutiny of 18577

Shri Jawaharlal Nehra: The Gov-
ernment as such has formulated no
such plans up till now, but I am given
to understand that the Congress Orga-
nisation has decided to celebrate it in
various ways.

Shri Kamath: Does the Govern-
ment of Free India refer to this great
historic event of 1857 as the Indian
Sepoy Mutiny even today, as the Bri-
tish imperialism used to do, or in a
different manner, by a different appel-
lation, as War of Independence?

Shri Jawaharlal Nehru: It is both.

Mr. Speaker: The questlon was put
in that form.

Shri R, P. Garg: Is there going to
be any commemoration volume?

Shri Jawaharlal Nehru: A big prize
has been suggested for the volume
that is ultimately chosen.

EXPLOSIVES

*836. Shrimati Ila Palchoudhury:
Will the Minister of Works, Housing
and Supply be pleased to state:

(a) whether the report of the Com-
mittee of Experts to examine and ad-
vise on the conditions relating to the
handling of explosives, ammunition
and other dangerous goods at the
Indian Ports and Harbours which was
submitted last ycar has since been
considered by Government;
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(b) if 8o, the natufe of recommen-
dations made by the Committee;

(¢) whether these recommendations
have been nccepted and put into force;
and

(d) if not, the reasons therefor?

‘The Parliamentary Secretary to the
Minister of Works, Housing and Sup-
ply (Shri P.S. Naskar) : (a) to (d). The
Committee has suggested various im-
provements in the methods of handling
of explosives and other dangerous
goods at the, major Indian ports. These
require detailed and careful considera-
tion, in consultation "with the various
Port Trusts concerned, as also the
Ministries of Transport, Railways and
Defence. This consideration has not
yet been completed.

Shri Bansal : May | know if it has
been brought to the notice of the Mi-
nistry that cigarette lighter bulbs are
being included in explosives and that
recently a small consignment which
came was ordered to be destroyed?

Shri P. S. Naskar: We have no such
information.

Shrimati Ila Palchoudhury: Is it a
fact that explosives that are stolen
have been transferred to Goa and
Pakistan? Is Government aware of
it?

Shri P. S. Naskar: No. Sir.

Chit LANDS

*837. Shri Wodeyar: Will the Prime
Minister be pleased to state:

(a) whether it is a fact that no agree-
ment about the exchange of ‘Chir
lands has yet been arrived at between
the Governments of India and Paki-
stan;

(b) if so, what are the reasons for
the non-settlement; and

(c) what is the total acreage of Indi-
an and Pakistan ‘Chir’ lands together
with their number?

The Deputy Minister of External
Alffairs (Shri Anil K. Chanda): (a) to
(c). The area of Indian “C}:_ir" lands
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i.e., enclaves in the Rangpur District
of East Bengal is 20957 acres. The
area of Pakistani enclaves in Cooch
Behar District is 12152 acres. The to-
tal number of these enclaves on both
sides is 223. .

A proposal to exchange the enclaves
was accepted in principle by the Gov-
ernments of India and Pakistan but
no agreement on the detailed manner
of exchange has been arrived at. This
is due to the fact that outright ex-
change of the enclave would involve
a loss of territory to India of 8805
acres. The Pakistan Government is
not agreeable to any exchange involv-
ing territorial compensation to India.

Shri W : May I know whether
it is a fact that Pakistan has forcibly
occupied certain Chit lands that be-
long to India and whether there is
uncertainty and fear of aggression on
the Chir lands that belong to India
since Pakistan has made several incur-
sions banking on the support of the
SEADO powers, and may I
know which SEADO power has back-
ed Pakistan on its claim on these
lands?

Mr. Speaker: The question is so
long and the hon. Member seems to
be giving information.

Shri Anil K. Chanda: So far as
Chit lands are concerned, there is no
aggression.

INTERNATIONAL SUPERVISORY
COMMISSION

*838. Shri Gadilingana Gowd: Will
the Prime Minister be pleased to
state.

(a) whether the major part of the
work of the International Superviso
Commission has come to an end wit
the conclusion of the elections in Cam-
bodia; and

(b) if so, the work in which the
Commission is engaged at present
under foreign assistance programme?

The Minister of External
¢hlrl ( Anil K. Chanda): (a)
€s.
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(b) The main task of the Commis-
sion in Cambodia at present is the
supervision of the entry of war mate-
rial and personnel, and implementa-
tion of the Cambodian Government’s
declaration not to enter into military
alliances or permit foreign military
bases.

Shri Gadilingana Gowd: May I
know the amount spent so far on the
Commission and for how long it is
likely to function?

Shri Anil K. Chanda: A separate
question may be asked about the
amount involved. It is very difficult to
say when the Commission will be
wound up because it is linked up with
the conditions prevailing in Laos and
South Vietnam.

Shri R. P. Garg: May I know if the
Government is satisfied with the co-
operation it receives from the members
of the Commission or other agencies
of the Joint Commission?

The Prime Minister and Minister of
External Affairs. (Shri Jawaharlal
Nehru) : From other members of the
Commission?

Mr. Speaker: Let the question be
made clear.

Shri Jawaharlal Nehru: Co-opera-
tion from whom and to whom?

Mr. Speaker: The hon. Member may
stand in his seat and speak.

Shri R. P. Garg: From other mem-
bers of the Commission.

Shri Anil K. Chanda: The Commis.
sion is working harmoniously.

Shri Jawaharlal Nehru: I do not
understand if the hon. Member’s ques-
tion is whether the members of the
Commission are working harmonious-
ly or not.

Shri R. P. Garg: Yes, that is my
question.

Shri Jawaharial Nehru: I would say
that, considering all the circumstances,
it is remarkable how harmoniously
they have worked.
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Sbri Kamath: Has India asked for
an extension of the target date beyond,
—July, I believe,—or is it proposed to
terminate our responsibility by the end
of July—for the N.NS.C. in Indo-
China?

Shri Jawaharlal Nehru: Which
Commission is the hon. Member re-
ferring to?

Shri Kamath: The whole Commis-
sion.

Shri Jawaharlal Nehru: There are
three Commissions. There is no whole
Commission. There are three separate
Commissions for three separate areas.

Shri Kamath; 1 am referring to the
post-Geneva Commision, which split
into three.

Shri Jawaharlal Nehru: I may try
to inform the House that there are
three Commissions. I would like to
know which Commission is spoken
about, so that I may answer the ques-
tion.

Shri Kamath: Vietnam. Is its term
going to be extended beyond July?

Shri Jawaharlal Nehru: There is no
period fixed for the Commission to
work. The July period which the hon.
Member is referring to is the period
for election, and not-for the Commis-
sion to work or not to work. The
position in South Vietnam or rather
in Vietnam is that the Government of
South Vietnam does not accept any
responsibility flowing from the Geneva
Agreement. As the International Com-
mission for Vietnam has been formed
under the Geneva Agreement, if the
Geneva Agreement goes, then the
Commission has no place or no func-
tion left. Broadly, the position is that
the South Vietnam Government does
not accept responsibility. But in a
sense, it acknowledges a certain de-
facto position; that is very unsatis-
factory. It has been the responsibi-
lity of the French to give the Com-
mission cooperation, protection, etc.
Now, the French forces are leaving
finally in the course of two or three
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weeks and therefore, this question
has arisen as to who will be respon-
sible later on. This matter has been
referred by the Commission and by
us to the two Co-Chairmen—that
is, Mr. Molotov and Mr. Selwyn
Lloyd. That is the present position.

ALLOTMENT OF AGRICULTURAL LAND
TO DISPLACED PERSONS

*839. Shri Gidwani: Will the Minis-
ter of Rehabilitation be pleased to
state :

(a) the time by which the confer-
ment of full proprietory rights to all
the displaced persons who have been
allocated agricultural land in lieu of
their lands left in Pakistan will be
completed in Punjab and Pepsu; and

(b) whether any steps have been
taken to confer similar rights to dis-
placed agriculturists in other States?

The Deputy Minister of Rehabilita-
tion (Shri J. K. Bhonsle) : (a) The bulk
of work is likely to be completed by
the end of April 1956 and the balance,
which consists of complicated cases,
by the end of 1956-57.

(b) Yes. The work is in progress.

Shri Gidwani: What is the total
number of displaced persons on whom
the proprietory rights- have been con-
ferred so far?

Shri J. K. Bhonsle: In Punjab out
of 2,96,154, rights have been confer-
red on 1,66,279. In PEPSU the figure
is 25,156 out of 1,79,000.

Shri Gidwani: When will such
rights be conferred on non-Punjabi
displaced persons?

Shri J. K. Bhonsle: We hope by
September 1956. In Hyderabad, 200
allottees had been conferred such
rights out of 461. The figures for
Bombay are; 25 out of 38. In Sau-
rashtra 47 have been conferred the
right of allotment while in Andhra,
3 have been allotted. In Bhopal 160
out of 232 had been allotted.
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Sardar Igbal Singh: May .I know
the total number of acres that have
been permanently allotted to the dis-
placed persons in Punjab under this
scheme?

Shri J. K. Bhonsle: 12,68,444 stan-
dard acres so far.

Shri N. L. Joshi: In view of the
different kinds of land tenures exist-
ing in the country in various parts,
what is the kind of right that Govern-
ment propose to confer upon these
displaced persons?

Shri J. K. Bhonsle. Permanent pro-
prietory rights.

ProbucTiON OF URANIUM AND
THORIUM

*841, Shri C. R. Narasimhan: Will
the Prime Minister be pleased to state:

(a) whether uranium elemental or
thorium is produced in India;

(b) whether Government have any
scheme for the production of these
fissile materials in the near future in
India for peaceful purposes; and

(c) whether the Atomic Energy
Commission proposes to obtain from
abroad these materials required for
carrying on researches till such time
as these are produced in our country?

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru) : (a) Uranium and thorium are
at present produced in India in com-
pound forms only.

(b) and (c). Yes.

Shri C. R. Narasimhan: What will
be the order of recurring annual ex-
penditure in this connection?

Shri Jawaharlal Nehru: I could not
say because how does one calculate
this expenditure? It is a big plant do-
ing many things and this is one of the
important products of that plant. Any-
how, 1 have not got the figures with
me.
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Shrimati Ila Palchoudhury: The
Director of the UK Atomic Energy
Commission said that package reactor
would be manufactured and supplied
to under-developed countries. Has
India got any such reactor?

Shri Jawaharlal Nehbru: I do not
quite know what a package reactor
means but we are having a swim-
ming pool type reactor; it will be
ready by about three months, time.
We are also having a much bigger one
in cooperation with the Canadian
Government. 1 forget the name of it
for the moment but it is a rather
modern type of research reactor.

Sri Kasliwal: The Indian Rare
Earths Company in Travancore-
Cochin process the monazite sand and
after processing there is a residual
cake left over which contains thorium
and uranium. May I know whether
this has been reserved for use in our
country or is it exported?

Shri Jawaharlal Nehru: The residu-
ary cake to which the hon. Member
referred contains some impure ura-
nium. Some of it has been exported
under agreements but, as a matter of
fact, we are starting a processing plant
for this very residuary cake in order
to get uranium from it.

Shri S. V. Ramaswamy : With re-
ference to part (c) of the question,
may J know the countries from_ which
we will get them and on what terms?

Shri Jawaharlal Nehru: The exact
terms—I cannot say; I do not know.
But we have bought it, I think, from
two or three countries; among the
countries we normally deal with in
regard to these products are UK and
USA. 1 cannot remember the terms
of purchase.

Shri V. P. Nayar: In view of the
recent analysis made by the Indian
Bureau of Mines leading to the con-
clusion that the ilmanite sands near
Travancore-Cochin
are reported to contain a higher per-
centage of monazite than what is con-
tained in the sands from the regions
from where monazite is now extracted,
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have the Government any plans for
the exploitation- of ilmanite bearing
sands which are estimated to be se-
veral million tons?

Shri Jawaharlal Nehru: These sands
form part of the same area, I take
it. The monazite content there is more
or less the same. Some part may
have a slightly higher proportion and
some a little less.

Shri V. P. Nayar: May I inform
the Prime Minister that I had sent a
sample which was analysed and the
Atomic Energy Commission has writ-
ten to me that it has a higher percen-
tage of monazite. They are not in
contiguous areas.

Shri Jawaharlal Nehru: 1 did not
say ‘contiguous area’. They are in the
same region and they are being dealt
with by the Atomic Energy Commis-
sion.

Shri V, P. Nayar: In view of the
fact that a higher percentage of mo-
nazite has been found by analysis,
may I know whether that particular
region will also have the benefit of ex-
ploitation for the purpose of this ma-
terial?

Shri Jawaharlal Nehru: 1 have no
doubt that it will,

SUGAR INDUSTRY

*843. Shri Anirudha Sinha: Will
the Minister of Commerce and Indas-
try be pleased to refer to the reply
given to Starred Question No. 1827 on
the 16th September, 1955 and state:

(a) whether Government have gran-
ted any licences to certain firms for
the manufacture of machinery requir-
ed for Sugar Industry; and

(b) if so, the names of the firms
F’h,i?"h have been granted licences so
ar

The Minister - of Commerce and
lnduuyudlronndSteelSShﬂT.

T. Krishnamachari): (a) and (b). It has
been decided to grant licences to the
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following three firms subject to their
agreeing to certain conditions usually
attached to such licences :(—
1. M/s. Walchandnagar Indus-
tries Ltd., Bombay.
2. M/s. Richardson & Cruddas
Ltd., Bombay.
3. M/s. Richardson & Crud-
das Ltd., Madras.

Shri Anirudha Sinha: May 1 know
the number and names of firms which
had applied for the grant of licence
for the manufacture of this capital
machinery for sugar industry?

Shri T. T. Krishnamachari: I believe
they are 8, but I do not think it is
worthwhile giving the names until
the licences are actually granted.

Shri Anirudha Sinba: May 1 know
how many of those who have been
granted licences actually commenced
the manufacture of this capital machi-
nery?

Shri T. T. Krishnamachari: The
time for their reporting that they have
taken effective steps to implement the
licence is not yet due.

Shri B. S. Murthy: May I know
where these factories wi_ll be located?

Shri T. T. Krishnamachari: Presum-
ably, near the place where they are

operating.

Shri Sarangadhar Das: May I
know if any of these firms are manu-
facturing mills, crushers, vacuum

pans etc ?

Shri T. T. Krishnamachari: 1 have
no information.

Shri Boovaraghasamy: May I know
what amount of subsidies are given
to these firms?

Shri T. T. Krishnamachari: None
whatever.

TRAINING OF INDIAN NATIONALS IN
STEBL INDUSTRY

*845. Sardar Igbal Singh: Will the
Minister of Iron and Steel be pleased
to refer to the reply given to Starred
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Question No. 879 on the 15th Decem-
ber 1955 and state:

(a) whether the report of the Soviet
Organisations for the training of Indi-
an nationals in steel industry has
since been examined; and

(b) if so, the details thereof?

The Minister of Commerce and
Industry and Iron and Steel (Shri T.
T. Krishnamachari) : (a) Yes, Sir.

(b) A statement is placed on the
table of the House [See Appendix V,
annexure No. 28.]

Sardar Igbal Singh: May I know
the actual number of unskilled and
skilled workers who have been sent
to U.S.S.R. so far for this training?

Shri T. T. Krishnamachari: The
scheme is to operate in April, 1956.

Shri K. P. Tripathi: May I know
whether there is going to be a great
deal of shortage of steel workers in the
coming two or three years and, if so,
what are the plans of the Government
to fill up the gap?

Shri T. T. Krishnamachari: All
these plans are intended to fill up the

gap that my hon. friend has indicated
exists. :

Sardar Igbal Singh: May I know
whether the Government of India has
got any integrated plan for all the
three steel works or whether there are
separate plans for each work?

Shri T. T. Krishnamachari: It is in-
tended to integrate these plans and
we are trying to secure the services
of a person who will be able to help
us to organise man-power in the
country.

BORDER INCIDENT

*846. Shri L. Jogeswar Singh: Will
the Prime Minister be pleased to
state:

(a) whether it is a fact that the Paki-
stan Forces fired on the evening of
the 29th February at Bhanga Bazar,
in the Karimgan] Sub-division of
Cachar District on the river Kushiara;
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(b) if so, how many people were
killed and how many injured;

(c) the cause of firing; and

(d) the steps taken so far in the
matter?

The Deputy Minister of External
Affairs (Shri Anil K. Chanda): (a) and
(b). Yes Sir. One Indian national was
killed and four were injured as a re-
sult of the firing.

(c) On the 24th and 28th February,
1956, Pakistani Border forces opened
fire on Indian Border Qutposts along
the Surma river where it forms the
boundary between Sylhet District
(East Pakistan) and Cachar District
(India) in an attempt to assert their
claim to half of the river. On the 29th
February, 1956, without any provo-
cation, they extended the firing to the
adjacent area of Bhanga Bazar on the
Kusiyara river border.

(d) On 2-3-56 a cease-fire agreement
was arrived at between the Chief
Secretaries of Assam and East Bengal.
A meeting was also held at Sylhet on
3-3-56 between the Deputy Commis-
sioners of Sylhet and Cachar, where
it was agreed to reduce forces on both
sides to the pre-15th December, 1955
level and not to resort to force. in fu-
ture, without reference to Deputy
Commissioners concerned. Since then,
there has been no incident.

Shri L. Jogeswar Singh: May 1
know whether the Government has
any idea as to whether this is part of
the co-ordinated plan on the part of
the Pakistan Government to attack
Indian borders from both sides of
Pakistan? i

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru): So far as we know, Sir there
is no co-ordinated plan. This is done
usually by trigger-happy people on the
border.

Shri L. Jogeswar Singh: May 1
know whether it is a fact that the
Chief Secretary, Assam Government,
has lodged a protest demanding a
joint enquiry as well as compensation
for those killed?
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Shri Anil K. Chandap The Chief
Sccretary of the Government of
Assam has been in continuous commu-
nication with the Chief Secretary of
East Bengal ever since this trouble
brewed over there.

Shri L. Jogeswar Singh: What about
the compensation? I want to know
whether he has lodged any claim for
compensation for those killed? .

Shri Anil K. Chanda: As far as I
know, one person has killed but I am
not in a position to say whether any
formal note has been sent to them
claiming compensation.

Shri K. P. Tripathi: What is the
position with regard to the border?
Is it in the middle of the river now
or is it on one side of the river?

Shri Anil K. Chanda: So far as the
Radcliffe Award is concerned, the en-
tire river is ours.

Shri B. S. Murthy: In view of the
fact that the Pakistan Government
seem to have selected certain parts of
the border to have continuous attacks,
as has been reported even in today’s
papers, may I know whether the Gov-
ernment of India has got any plan,
besides lodging a protest to see that
these attacks are stopped ?

Shri Jawaharlal Nehru: Hon. Mem-
bers will see that wherever there is
such a border incident that part of the
border is adequately defended. It is
very unfortunate that such things
should happen. Some parts of the
border have not been clearly demar-
cated and constant trouble occurs
about claims and counter-claims. Now,
what people on the other side may
have in their minds across the border
1 cannot say.

Shri S, C. Deb: Will the hon. Prime
Minister kindly let us know whether
there is a survey of the borden line
going on and because of this survey
In some areas, areas now occupied by
Pakistan would be coming to India?

Shri Jawaharlal Nebro: Which area
occupied by Pakistan ?

Mr. Speaker : Which is the area ?
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Shri S. C. Deb: I want to know
whether a survey for demarcation of
border lines is going on in that part
of the country and whether it is a
fact that some areas now occupied
by Pakistan would come to India?

Shri Jawaharlal Nehru: It is a kind
of hypothetical question — if there has
been talk of demarcation by survey
parties. But, actually demarcation has
taken place in various places, but in
these particular disputed areas. 1If,
as a result of survey, it is agreed that
some little part of the territory goes to
India or some goes to Pakistan, pre-
sumably that will take place.

EbpucaTED UNEMPLOYED

*847. Shri Krishnacharya Joshi:
Will the Minister of Planning be
pleased to state:

(a) the number of jobs that will
be provided under the special schemes
to provide jobs to the educated un-
employed during the Second Five
Year Plan period; and

(b) the total amount provided in
the Plan for these schemes?

The Deputy Minister of Planning
(Shri S. N. Mishra) : (a) and (b). The
Study Group on Educated Unemploy-
ed has recommended special schemes
which are likely to provide employ-
ment to 2-4 lakhs of educated persons.
The corresponding investment requir-
ed would be of the order of Rs. 130
crores. The Planning Commission has
asked the Study Group to work out
details of pilot projects, for which
financial provision has been made. If
pilot projects are successful, the ques-
tion of adequate allocations for spe-
cial schemes will be considered.

Shri Krishnacharya Joshi: May I
know the volume of unemployment
among the educated persons estimated
in the Second Five Year Plan?

Shri S. N. Mishra: Probably, the
hon. Member means the volume of
unemployment existing at the moment.
Thtl:t would be of the order of 5'5
lakhs.
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Shri Krishnacharya Joshi: May |
know the names of States where edu-
cated unemployment is acute?

Shri S. N, Mishra : The situation is
acute in two States—particularly in
West Bengal and Travancore-Cochin.
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Shri A. M. Thomas: May I enquire
whether any scheme other than open-
ing of single teacher schools to meet
this problem has been taken up so
far, and also whether, in view of the
admission that has been made by the
Government that the problem is more
acute in West Bengal and Travancore-
Cochin, any special steps have been
taken so as to do good to those two
areas?

Shri 8. N, Mishra: We have receiv-
ed some schemes particularly regard-
ing Travancore-Cochin, and they have
been worked out by the experts em-
ployed to the State Government. The
situation in Travancore-Cochin is cer-
tainly going to receive special atten-
tion.

Shri Sadhan Gupta: May I know
what is the qualification to be posses-
sed by an unemployed to become an
educated unemployed?

Shri S. N. Mishra: This Study
Group has taken into account mostly
persons above matriculation standard.

Shri Velayudhan: It was reported
that the Travancore-Cochin Govern-
ment had submitted a scheme regard-
ing the solution of the unemployment
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problem ameng the educated unem-
ployed, and it is also reported that
that scheme was not accepted by the
Planning Commission for the Second
Five Year Plan in respect of the Tra-
vancore-Cochin State. What was the
reason for not accepting that scheme
that was submitted by the Travancore-
Cochin Government for solving the
unemployment problem?

Shri S. N. Mishra: We do not have
any information about the particular
scheme which the hon. Member has
in mind.

Shrimati Sushama Sen: How many
women are included in this scheme
and what special steps you have taken
for them?

Shri S. N. Mishra: As many women
as are educated are included.

IMPERIAL PREFERENCE

*848, Shri Bansal: Will the Minister
of Commerce and Industry be pleased
to state whether Government are mak-
ing a study in regard to the effects
of Imperial Preferences on India’s
trade after the one they had made
some two years back?

The Minister of Commerce and In.
dustry and Iron and Steel (Shri T. T.
Krishnamachari): Government have
not instituted any formal study of this
question on the lines undertaken some
years back. But the position is being
constantly and continuously watched.

Shri Bansal: May 1 know if Gov-
ernment have in their continuous study
come to any conclusion as regards
any reduction in the coverage and
quantum of imperial preference as a
result of the working of the GATT?

. Shri T. T. Krishnamachari: The
conclusion that Government have
come to, tentatively, is that no change
is called for.

A. L R.

*849. Shri Sivamurthi Swami: Will
the Minister of Information and
Broadcasting be pleased to state:

(a) whether it is a fact that All India
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Radio is considering ways of popula-
rising Kirtans as they inspire national
aspirations and cultural regeneration;

(b) if so, details of programmes
thought of; and

(¢) the number and names of sta-
tions that are at present broadcasting
Kirtans?

The Minister of Information and
Broadcasting (Dr. Keskar): (a) Yes,
Sir, because they form a popular varie-
ty of cultural activity.

(b) Individual Kirtanakars and par-
ties of sufficient standing are encourag-
ed to broadcast such programmes, in
general as well as rural programmes
of different stations.

(c) 24; names are given in the at-
tached statement [See Appendix V,
annexure No. 29.]

-

Shri Sivamurthi Swami: May I know
whether these Kirtans are broadcast
daily or weekly?

Dr. Keskar: It is not possible to
fix any particular periodicity for these
programmes. They are ‘arranged ac-
cording to the convenience of the vari-
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Shri H. G. Vaishnav: May I know
whether these Kirtans will be restrict-
ed to religious themes only or whether
tl}ey"will be extended to social themes
also?

Dr. Keskar: These Kirtans are not
particularly restricted to religious
themes.

Shri R. P. Garg: What is the reac-
tion of the public towards these Kir-
tans in the respective areas?

Dr. Keskar: The reaction has been
as good as it has been to music or
Kirtans in general:

Shrimati Ila Paichoudhury. Have
any Kirtans from Nabadwip been in-
cluded in the broadcasts?

Mr. Speaker: It is too much of a
detail.

INDIANS IN CEYLON

*850. Shri Wodeyar: Will the Prime
Minister be pleased to state whether
Indians who have registered them-
selves as citizens of Ceylon under the
Citizenship Act will be permitted to
elect Members of their choice to the
Lower House of Ceylon Parliament
in the General Elections to be held in
April, 19567

The Deputy Minister of External
Affairs (Shri Anil K. Chanda): Yes,
but the Ceylon Government have not
yet issued the notification fixing the
date for the election of these members.

Shri Wodeyar: Will Indians who
are on the side of making Tamil as
one of the federal languages of the
Island be repatriated according to the
decision of the ruling party?

Shri Anil K. Chanda: This question
has nothing to do with the question
I have just answered. The question is
with regard to those people of Indian
origin who have already been taken
in as citizens of Ceylon.

Shri Wodeyar;: May I know how
many seats are reserved for people of
Indian origin who have registered
themselves as citizens of Ceylon?
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Shri Anil K. Chanda: According to
the agreement arrived at between our
Prime Minister and the Ceylon Prime
Minister, it was stipulated that the
number will be fixed by the Ceylon
Government in consultation with our
Government. Unfortunately, without
any consultation with us, they had fix-
ed the number at four.

Shri Thanu Pillai: What is the per-
ceritage of representation to the Indian
population in Ceylon with reference
to the percentage of representation
given to the local nationals?

Shri Anil K. Chanda: I am afraid,
1 do not remember the statistics. If a
separate question is put, I could sup-
ply all the information.

Shri Thanu Pillai : As the General
Election is going to take place there
and as no order has been promulgat-
ed, will the Government consider the
inclusion of Indian people in their
electorate?

Shri Anil K. Chanda: I have spid
in my answer that there has been no
notification issued, and they have fix-
ed the number at four, for Ceylon
citizens of Indian origin.

Shri Thanu Pillai : Has our Govern-
ment taken up this matter with the
Ceylon Government?

Shri Anil K. Chanda: The whole
question of the last agreement between
us and Ceylon has been the subject-
matter of protracted correspondence
between our Government and the
Ceylon Government.

DEMARCATION OF BOUNDARIES
BETWEEN EAST PAKISTAN AND
INDIA (PATHARIA HILLS)

*851. Shri S. C. Samanta : Will the
Prime Minister be pleased to state
whether boundary pillars in the Patha-
ria Hills reserve forests have been laid
for the purpose of demarcation of
areas of East Pakistan and India?

The Deputy Minister of External
Affairs (Shri Amil K, Chanda): The
Patharia Forest Area is at present be-

ing jointly surveyed and demarcated
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by the Surveys of India and Pakistan.
Boundary pillars will be erected on
conclusion of the survey.

Shri S. C. Samanta: May I know
whether any conferences are being
held with the Pakistan and Indian offi-
cers to expedite the matter?

Shri Anil K; Chanda: Both the sur-
vey parties are jointly carrying on this
work. Considerable progress has al-
ready been made.

Shri S. C. Samanta: 1 wanted to
know whether any conference has re-
cently been held, and if so, what diffi-
culties were discussed in- that confer-
ence?

Shri' Anil K. Chanda: I do not know
what the hon. Member has in mind.
If there is any question of dispute in
the course of the joint survey, the Dir-
ectors of the two Surveys in the two
Governments meet and try to solve the
difficulty. If they cannot, they refers
the matter to the Governments con-
cerned. '

Shri §. V. Ramaswamy: May 1
know whether before Partition. the
Survey of India had records of all these
arcas—not merely with regard to the
present undemarcated areas but all
along the border between Pakistan
and India?

Shri Anil K. Chanda: If I remember
correctly, the eastern sector has a com-
mon border of about 2,500 miles. I
cannot give any answer with regard to
the question whether the whole area
had been properly demarcated or not,
but the work is being carried on, and
the survey parties of the two Govern-
ments are working in the eastern sec-
tor.

Shri S. V. Ramaswamy: If the pre-
Partition survey records are there, may

know whether the new survey that is
being carried on there is with reference
to the pre-partition records?

Shri Anil K. Chanda: The difficulty
is this. As regards the border between
Assam and East Bengal of the pre.
partition days, there is not much
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difficulty. But where, as it happens

in this case, in the District of Sylhet

a portion has gone to Pakistan and

a portion remains with us, the diffi-
ty arises.

TRANSIT OF GOODS FROM NEPAL
THROUGH INDIAN PORTS

*852, Shri Bibhuti Mishra: Will the
Prime Minister be pleased to state
whether any negotiations are going on
between the Governments of India and
Nepal to afford transit facilities for
Nepalese goods to foreign countries ac-
ross the land route to Indian ports?

The Parliamentary Secrefary to the
Minister of External Afiairs (Shri
Sadath Ali Khan): No.
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*853. Shri Gadilingana Gowd: Will
the Minister of Information and
Broadcasting be pleased to state :

(a) whether a pilot scheme to assess
the interest of villagers in broadcast-
ing has been launched by A.LR.;

(b) if so, how many villages have
been covered by the scheme;

(c) whether any foreign assistance
has been secured for the project; and

(d) the results of the project gained
so far?
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The Minister of Information and
Broadcasting (Dr. Keskar) : (2) to (d).
There is no scheme for assessing vil-
lagers interest in Radio. A pilot pro-
ject called Radio Farm Forum has
been organised by All India Radio for
U.N.E.S.C.O. in one language, as de-
sired by them. The object is to assess
the effect of broadcasting on the fun-
damental education of an agricultural
community, and UN.ES.C.O. are fi-
nancing it. It is confined to some Com-
munity Project areas in the Bombay
State. The project is still in progress
and the results will be independently
investigated and assessed through the
Tata School of Social Sciences, as ar-
ranged by the U.N.E.S.C.O. authori-
ties.

Shri Gadilingana Gowd : In view of
the fact that our country is an agricul-
tural one, may I know whether this
project will be tried throughout all
the States in India?

Dr. Keskar: This is an experimen-
tal project, and if it proves successful
it will certainly be expanded and a
plied to agricultural communities m
other States also.

Shri Gadilingana Gowd: What is
the estimated expenditure for this pro-
ject?

Dr. Keskar: As I said, it is the
UNESCO which is financing it and
there is hardly any expenditure under-
taken by us.

Shri D. C. Sharma: What are the

" special items of interest on which in-

formation will be collected?

Dr. Keskar: The scheme is covering
about 150 listening centres in a parti-
cular area. It will consist of an assess-
ment of the variation in the opinions
and attitudes of the principal mem-
bers of the forum who will come there
and discuss various questions in which
the agricultural community is interest-
ed and about which they would like to
have knowledge.

CoaL

*854. Shri Krhhnmoﬁk
Will the Minister of be

pleased to state:
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(a) the steps Government propose
to take for expanding production of
coal in Second Five Year Plan;

(b) whether coal producers have

submitted plans for more production
of coal; and

(c) if so, whether Government have
approved their plans?

The Deputy Minister of Production
(Shri Satish Chandra): (a) Besides in-
creasing the output from the existing
collieries in the public and private
sectors and the contiguous areas, it is
proposed to open new coal-fields in
Korba, Korea, Jhilimili, Bisrampur,
Kathara, Ramagarh and Karanpura.

(b) Yes.
(c) Plans are being scrutinized.

Shri Krishnacharya Joshi: May 1
know what is the target of production
of coal proposed in the Second Five
Year Plan?

Shri Satish Chandra: Sixty million
tons.

Shri Krishnacharya Joshi: May 1
know whether there is any proposal to
nationalise the private collieries to
achieve this target?

Shri Satish Chandra: It is not pro-
posed to nationalise the private collie-
ries at present.

Shri Kamath: Is Government aware
that there are some coal-mines in
Madhya Pradesh which used to be
worked till about twenty-five years
ago and which have since fallen into
disuse; and if so, what are Govern-
ment’s plans with regard to those coal-
mines?

Shri Satish Chandra: The names of
the places that I have read out,—
Korba, Jhilimili, Korea, Bisrampur—
are in Madhya Pradesh. There is a big
development programme to raise coal
from those mines.

Shri Kamath: What about Mohpani?

The Minister of Production (Shri K.
C. Reddy) : I think the hon. Member
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has in mind the coal-mines which were
being worked some years ago and
which are not being worked now. They
were given up for some good reasons,
but now we are examining the question
again to see if they could be profita-
bly opened up again.

FOATC QoqWo Ty : 1 7 &% § fy
o W ¥ oY Tadz AT

aTF | FTH ZY @I & S9N I w‘gﬁm'
ATIHY TIF § 4T TG F2T GHIL F IH

& firerft wifed ag i forer Y & 7
W

oY ot W : FIET F aga w4 FW
MR ARTH TEHIAH W a®
GRTR 9T T KT O @ w1 e fEwar

ST WRTE

INTBRNATIONAL FILM FESTIVAL

*855. Shri Gadilingana Gowd: Will
the Minister of Information and
Broadcasting be pleased to state:

(a) whether India has been invited
to participate in the International Film
Festivals at Cannes and Berlin;

(b) if so, whether Government have
decided to participate; and

(c) the films that have been select-
ed for show at the festivals?

The Minister of Information and
Broadcasting (Dr. Keskar): (a) and
(b). Yes, Sir.

(c) From amongst films eligible ac-
cording to the rules prescribed by the
Festival, Feature films called “Pather
Panchali” and “Shevagyachya Shenga”
and documentaries entitled “Rights of
Man” & “Growing Coconuts” have
been selected for entry in the Festival
at Cannes. Selection for the Berlin
Festival is yet to be made.

Shri Gadilingana Gowd: May 1
know whether the Government have
consulted the Film Manufacturers’ As-
sociation in this matter?

Dr. Keskar: This is all done in con-
sultation with the producers & manu-
facturers; we ourselves do not take an
initiative unless we consult them.
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Shri Gadilingana Gowd: May I
know whether the State Governments
also were consulted ?

Dr. Keskar: No. I do not think the
question of consulting them arises
here.

Shrimati Kamlendu Mati Shah: It
is said that so far the films that have
been sent abroad have not been well
chosen. Is it true? If so, will the films
that are going to be sent abroad in
future be chosen better?

Dr. Keskar: 1 did not catch the
first part of the question.

Mr. Speaker: The selection in the
past was not good.

Dr. Keskar: Generally the Govern-
ment does not participate in the selec-
tion of the films, unless in any of these
Festivals India is officially invited.
These Festivals were held by the film
producing community itself, and pro-
ducers directly and independently par-
ticipated in them—there are a few
Festivals for which we were officially
invited. But we help the producers in
making the best possible selection in
such cases.

CONTRACTS RATIONALISATION
COMMITTER

*856. Shri S. C. Samanta: Will the
Minister of Works, Housing and Sup-
ply be pleased to refer to the reply
given to Starred Question No. 647, on
the 10th August, 1955 and state:

(a) which of the recommendations
of the Contracts Rationalisation Com-
mittec have been accepted by Govern-
ment;

(b) whether they have attracted suit-
able contractors to ensure rational
tenders; and

(c) how far the object of the esta-
blishment of such a committee has
been fulfilled? .

The Parliamentary Secretary to the
Minister of Works, Ho and
ply (Shri P. S. Naskar): (a) Most of the
2—71 Lok Sabha.
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recommendations of the Committee
have been accepted. These relate
mainly to the terms and conditions of
contracts. The matter was last discus-
sed with the representatives of Con-
tractors on 21-12-1955 who asked for
more time to study the draft form.
Their comments have since been re-
ceived and formal orders are expected
to be issued shortly.

(b) and (c). It is too early to make
a definite statement.

Shri S. C. Samanta: May I know
how many formal orders up to date
have been issued by Government?

Shri P. S. Naskar: Formal orders
have been issued on Chapters VII and
VIII of the Report, relating to earnest
money and security deposit.

Shri §. C. Samanta: May I know
the time when this Committee was set
up, the time when it submitted its re-
port and why Government took so
long to carry out the recommenda-
tions?

Shri P, S. Naskar: The Committee
was sct up sometime in 1952 and they
have submitted their report in 1953,
The decisions have not really been
held up. There are certain recommen-
dations which require detailed study.
And, as I said, certain formal orders
have been issued and the other orders
will shortly be issued.

Shri S. C, Samanta: May I know
whether the reaction of the contractors
has been received by Government?

Shri P. S. Naskar: Yes, I think they
have submitted their recommendations
sometime back, and the contract form
will be suitably amended.

WRITTEN ANSWERS TO
QUESTIONS

Price or TYRES

*832. Shri N. B. Chowdhury: Will
the. Minister of Commerce and Indus-
try be pleased to state:
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(a) whether Government arc awarc
of the difficulties faced by cycle dea-
lers and tyre consumers due to the
soaring prices of tyres (bicycle and
rickshaw tyres);

(b) if so, whether it is a fact that
this price manipulation is the result of
defective distribution system of the
forcign tyre manufacturing companies
in India; and

(c) the steps Government proposc
to take to ensure fair consumers’ pri-
ces of these articles?

The Minister of Commerce and In-
dustry and Iron and Steel (Shri T. T.
Krishnamachari): (a) Government
have received some complaints regard-
ing the high prices charged by cycle
tyre dealers.

(b) No, Sir. The shortage of cycle
tyres is mainly responsible for the
high prices.

(c) Apart from taking steps to in-
crease indigenous production, import
of cycle tyres has been allowed.

WWATH WTTH &1 wTeeT

*s¥o. st wav fag vwe : wr arforen
Wit gdm N s gerE ey # f

= .

INDO-PAKISTAN PASSPORT FACILITIES
*842. Shri M. Islamuddin : Will the

Prime Minister be pleased to state -

whether there is any move to further
liberalise passport and visa restrictions
between India and Pakistan?

The Deputy Minister of External
Affairs (Shri Anil K. Chanda): The
question of liberalising the Indo-Paki-
stan Passport and Visa Scheme was
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discussed in Karachi in April, 1955,
between the Pakistani Minister for
the Interior and our Minister for
Rchabilitation. A revised scheme was
drafted by us on the basis of the
agreements reached between them.
This was sent to the Government of
Pakistan in May, 1955 for con-
currence. They have not yet accepted
the agreement.

INTERNATIONAL SUPERVISORY CoM-
MISSION IN SOUTH VIET NAM

*844 Dr. Rama Rao:
* | Shri Mohana Rao:
Will the Prime Minister be pleased
to state :

(a) whether Government have recei-
ved any information that French
troops in South Viet Nam will be
repatriated: and

(b) on whom is the obligation to
protect the personnel of the Superviso-
ry Commission in South Viet Nam?

The Deputy Minister of External
Affairs (Shri Anil K. Chanda): (a)
Government have received no official
information about the repatriation of
French troops from South Vietnam.

(b) The responsibility for protect-
ing the International Supervisory Com-
mission in South Vietnam rests on the
French High Command.

INDUSTRIAL ESTATES

487. Shri Krishnacharya Joshi: Will
the Minister of Commerce and Indus-
try be pleased to refer to the reply
given to Starred Question No. 445 on
the 5th March 1956 and state the am-
ount sanctioned by Government for
each of the Industrial Estates during
1955-56 so far?

The Minister of Commerce and In-
dustry and Iron and Steel (Shri T. T.
Krishnamachari) : A statement is at-
tached. [See Appendix V, annexure
No. 30.]

INDIANS IN ITALY AND MEXICO

488, Chaudhuri Mehammed Shaffee:
Will the Prime Minister be pleased to
state:



1295 Written Answers

(a) the number of Indians in Italy
and Mexico; and

(b) the professions they follow?

The Prime Minister and Minister
of External Affairs (Shri Jawaharlal
Nehru) : (a) and (b). A statement is
laid on the Table of the House. [See¢
Appendix V, annexure No. 31.]

LAND REFORMS

489, Shri Ibrahim: Will the Minister
of Planning be pleased to state:

(a) the number of institutions and
educational centres State-wise which
have been given financial aid by the
Central Government to carry on re-
search in land reforms; and

(b) the amount of the aid given to
different States during 1955-56 (State-
wise)?

The Minister of Planning (Shri G.
L. Nanda) : (a) and (b). A statement is
placed on the Table of the House.
[See Appendix V., annexure No. 32.]

PAPER CONSUMPTION

490. Shri Ibrahim: Will the Minister
of Commerce and Industry be pleas-
ed to state the ratio between the quan-
tity of hand-made paper and mill-
made paper consumed annually during
the last two years?

The Minister of Commerce and In-
dustry and Iron and Steel (Shri T. T.
Krishnamachari): Precise information
is not available. The approximate fi-
gures for consumption of mill-made
paper and paper boards (excluding
newsprint) and hand-made paper was
as follows:

1953-54 1954-55
Mill-made paper and 190,948 223,511
paper Eolrd (excluding tons tons
newsprint

Hand-made paper 127 tons 400 tons.

Export OF FiNe CLOTH

491, Shri Ibrahim: Will the Minister
of Commerce and Industry be pleased
to state:
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(a) whether there has been any ex-
port of fine cloth during the period
July to December, 1955;

(b) the total quantity and the value
of such cloth exported; and

(c) the names of countries to which
these exports have been made?

The Minister of Commerce and In-
dustry and Iron and Steel (Shri T, T.
Krishnamachari) : (a) and (b). 14-86
million yards of fine cloth were export-
ed during July to December 1955.
Estimated value is Rs. 120-73 lakhs.

(c) A statement is attached [See
Appendix V, annexure No. 33.]

BoOuUNDARY DISPUTES

492. Shri D. C. Sharma: Will the
Prime Minister be pleased to state how
many boundary disputes between India
and Pakistan are still pending?

The Prime Minister and Minister
of External Affairs (Shri Jawaharlal
Nehru): At present there are 11 boun-
dary disputes pending in the Western
Zone and 8 in the Eastern Zone.
These disputes are in various stages of
negotiations between the Governments
of India and Pakistan,

A. L R

493. Shri Velayudban: Will the
Minister of Information and Broad-
casting be pleased to state:

(a) the number of Scheduled Castes
working as gazetted officers in the All
India Radio as on the 1st January,
1956; and

(b) the number out of them who
were in engineering and non-engineer-
ing lines respectively?

The Minister of Information and

Broadcasting (Dr. Keskar): (a) and
(b). One in the non-engineering line.

REHABILITATION OF DISPLACED
PERSONS IN PUNJAB

494, Sardar Igbal Singh: Will the
Minister of Rehabilitation be pleased
to state:
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(a) the area of private land acquir-
ed by the Punjab Government for the
rehabilitation of displaced persons;

(b) names of those places and their
total area;

(c) total amount of compensation
paid so far for this land;

(d) total amount that remains to be
paid; and
(e) the reasons therefor?

The Deputy Minister of Rehabilita-
tion (Shri J. K. Bhonsle) : (a) to ().
The information is being collected and
will be laid on the Table of the Lok
Sabha in due course.

INDO-AMERICAN TECHNICAL
CO-OPERATION PROGRAMME

495, Shri Anirudha Sinba: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the number of specialists made
available to the Indian business orga-
nisations under the Industrial Techni-
cal Services Project of the Indo-Ame-
rican Technical Co-operation Pro-
gramme, and

(b) the nature and categories of
their specialisation?

The Minister of Commerce and In-
dustry and Iron and Steel (Shri T. T.
Krishnamachari) : (a) 18.

(b) (i) Industrial Management; and

(ii) Industrial survey and techni-
ques of production in the following
industries :—
Tools’
Paper
Sheet Glass
Coated abrasives
Razor Blades
Metal painting and enamelling
Electroplating
Metal Working
Wood Screws and
Bolts and Nuts.
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Fums

496. Shri M. Islamuddin: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the number of films imported
during 1955-56 so far (country-wise);

(b) the number of Indian films ex-
ported with the names of countries to
which they were exported during the
same period;

(c) the annual requirements of raw
films in the country; and

(d) whether they are manufactured
within the country or are imported
from outside?

The Minister of Commerce and In-
dustry and Iron and Steel (Shri T. T.
Krishnamachari) : (a) Statistics regard-
ing the number of films imported into
India are not available, A statement
showing countrywise imports of expos-
ed films on footage basis is attached.
[See Appendix V, annexure No. 34.]

(b) Not available as statistics are
not recorded separately.

(c) 200 Million feet approximately.

(d) There is no indigenous produc-
tion of raw film in India at present
and all our requirements are met from
imports.
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HANDLOOM INDUSTRY

498, Shri Gadilingana Gowd: Will
the Minister of Commerce and Indus-
try be pleased to state:

(a) whether it is a fact that Govern-
ment have formulated a scheme to
set up Industrial Co-operatives for
the development of Handloom Indus-

try;

(b) whether there is also a proposal
to organise a designs centre for indi-
genous designs of Western India; and

(c) if so, the details of the scheme?

The Minister of Commerce and In-
dustry and Iron and Steel (Shri T. T.
Krishnamachari): (a) Government's
policy is to encourage the conversion
of some of the existing handloom fac-
tories into Industrial Co-operative

21 MARCH 1956

Written Answers 1800

units. Schemes in this regard will have
to be formulated by the State Govern-
ments, and submitted to the Govern-
ment of India for approval.

(b) and (c). A statement is attached.
[See Appendix V, annexure No. 35].

VILLAGE INDUSTRIES IN ANDHRA

499. Shri B. S. Murthy : Will the
Minister of Production pleased to
state:

(a) the grant or aid given by the
Central Government to the Govern-
ment of Andhra for Village Industries
during 1955-56 so far and the extent
to which this money was made use of;
and

(b) the categories of village indus-
tries to which help was given?

The Minister of Production (Shri K.
C.Reddy) : (a) and (b). A statement is
laid on the Table of the Lok Sabha.
[See Appendix V, annexure No. 36.]
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LOK SABHA DEBATES ooy 27, 2.:2.0
(Part II— Proceedings Other than Questions and Answers)

3177
LOK SABHA
Wednesday, 21st March, 1956

The Lok Sabha met at Half Past Ten
of the Clock.

[MR. SPEsker in the Chair)

QUESTIONS AND ANSWERS
(See Part I)

11-30 AmM,
PAPER LAID ON THE TABLE

STATEMENT OF CASES IN WHICH

LOWEST TENDERS HAVE NOT BEEN

ACCEPTED BY INDIA STORES DEPART-
MENT, LoNDON

The Minister of Works, Housing and
Sopply (Sardar Swaran Singh): I beg to
lay on the Table a copy of the state-
ment of cases in which the lowest ten-
ders have not been accepted by the
India Stores Department, London dur-
ing the half year ended the 31st Dec-
ember. 1955. [See Appendix V, anne-
xure No. 37.]

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS
FORTY-SEVENTH REPORT
Shri Nageshwar Prasad Sinha (Haza-
ribagh East): 1 beg to present the
Forty-seventh report of the Committee
on Private Members' Bills and Resolu-

tions.

Shri Feroze Gandhi (Pratapgarh
Distt.—West cum Rae Bareli Distt.—
East) : May I submit, Sir, in the report
that has been pmemed to the House,
I find that a Bill that I had given has
now been classified as class A. I would
like to know when it will be taken up.

Mr. Speaker: The report has only
been presented. There is another stage
when a motion will be moved and
adopted. Then it will be upgraded.

DEMANDS. FOR GRANTS*

Mr. Speaker: The House will now
take up discussion of the Demands for
Grants Nos. 11, 12, 13, 14, 15, 16 and

3178

117 relating to the Ministry of De-
fence. As the House is aware, 6 hours
have been allotted for Demands of
this Ministry.

Regarding the timelimit for speeches,
the usual practice has been to fix a time-
limit of 15 minutes for all Members in-
cluding Movers of cut motions and 20
minutes, if necessary, for Leaders of
Groups.

There are a number of cut motions to
these various Demands. Hon. Mem-
bers may hand over the numbers
of the selected cut motions which
they propose to move at the Table
within |5 minutes. 1 shall treat them
as moved, if the Members in whose
names those cut motions stand are pre-
sent in the House and the motions are
otherwise in order.

So far as these Demands are con-
cerned, they all relate to the same
Ministry. Six hours have been allotted.
I would invite any suggestions as to
whether all of them should be taken to-
gether or some time may be given for
some of these Demands.

Some Hon. Membess: All of them
together.

Mr. Speaker: All right.

Demanp No. 11—MmiIsTRY ofF De-
FENCE

Mr. Speaker : Motion moved :
‘Tlmt a sum mnot exceeding
Rs. 31,21,000 be granted to the
President  to complete the sum
pnecessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1957, in res-
pect of ‘Ministry of Defence'.”

DeMAND No. 12—DEFENCE SERVICES,
EFFECTIVE—ARMY

Mr. Speaker : Motion moved :
“That a sum not exceeding
Rs. 1,37,71,26,000 he granted to
the President to complete the sum
necessary to defray the charges

* Moved with the recommenda:ion ol the President.
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[Mr. Speaker]”
which will come in course of pay-
ment during the year ending the
31st day of March, 1957, in res-
pect of ‘Defence Services, Effec-
tive—Army".”

DeEMAND No. 13—DEFENCE SERVICES,
EFFECTIVE—NAvVY

Mr. Speaker : Motion moved :

“That a sum not exceeding
Rs. 13,11,81,000 be granted to the
President to complete the sum
necessary to dsfray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1957, in res-
pect of ‘Defence Services, Effec-
tive—Navy".”

DemMaND No. 14—DEFENCE SERVICES
EFFECTIVE—AIR FORCE

Mir. Speaker : Motion moved :

“That a sum not exceeding
Rs. 44,15,57,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1957, in respect
of ‘Defence Services, Effective—Air
Force’.”

DeMaND No. 15—DEFENCE SERVICES,
NoN-EFFECTIVE CHARGES

Mir. Speaker : Motion moved :

“That a sum not exceeding
Rs. 12,67,96,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1957, in res-
pect of ‘Defence Services, Effec-
tive—Air Force’."”

Demanp No. 16—MiscELLANEOUS Ex-
PENDITURE UNDER THE MINISTRY OF
DEFENCE

‘Mr. Speaker : Motion moved :

“That a sum not exceeding
Rs. 1,92,000 be granted to the Pre-
sident to complete the sum neces-
sary to defray the ch which
will come in course of payment
during the year ending the 31st day
of March, 1957, in respect of ‘Mis-
cellaneous expenditure under the
Ministry of Defence’.”
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DEMAND No. 117—DEFENCE CAPITAL
OuTLAY

Mir. Speaker : Motion moved :

“That a sum not exceeding
Rs. 25,66,67,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1957, in res-
pect of ‘Defence Services, Capital
Outlay'.”

Shrimati Renu Chakravartty (Basir-
hat) : Recent events in Asia have cast
a dark shadow of anxiety on every mind
in India. There is no doubt that we are
deeply perturbed at the increasing
tensions that have taken place in Asia.
Especially at a time when one felt that
the Asian nations, after a very long
time, had attained a period when they
can devote themselves to national re-
construction, having emerged from a

riod of colonial backwardness, we

d that each year when we discuss the
Defence budget, new developments take
place and new military pacts begin to
encircle us, with the result that our
entire scheme of national reconstruc-
tion is totally upset. I was looking
through the speeches which we have
been making during the last 4 years
when we have been in Parliament
In 1954, when we discussed the De-
fence Budget, we did so under the
shadow of the U.S.-Pakistan pact. In
1955, when we discussed the Defence
budget, we saw the U.S. warships sweep
the Chinese waters and the consuma-
tion of the Manila pact. This year, we
are meeting under the shadow of the
piling of arms sent from the U.S.A. to
Pakistan and the unwarranted threat to
India from the Kashmir resolution
which has been passed at the meeting
of the S.E.A.D.Q., directly supported by
the Secreta:y of State Dulles and three
other Commonwealth countries. This
tracing of history during the discussion
of the Budget Demands on the Ministry
of Defence is necessary because we feel
that a correct military policy must be
based also on a correct political policy.
The events of the past 3 years have
shown clearly to us that these pacts have
nothing to do with self-defence. In the
S.E.A.D.O. and the Baghdad pacts, the
Asian nations are hardly there. They
are sponsored by and the centre of
force of these pacts 'hinges on the
US.A. and the UK. It is only the
ruling circles of a few Asian countries
like Pakistan, acting as their puppets
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who are playing this dangerous game of
war and threat of wsr.'s If the Asian
nations had been left to themselves, we
are confident that we could have settled
any outstanding problems in an atmos-
phere of peace and friendship.

It has been shown to us during the
last 3 years that these military pacts
with their avowed aim of fighting
communism are aimed not only against
the Soviet Union and China, but also
against the newly liberated Asian coun-
tries who are desirous of enhancing
their freedom and following an indepen-
dent policy of non-alignment. These
military pacts have taught us one other
thing and that is what we have to take
note of. They threaten not only the
countries’ sovereignty but also ruin the
¢conomic progress of the countries.
Take, for example, Pakistan. We see
that they are not only at the mercy of
the U.S.A. politically and militarily, but
economically too, they are on the verge
of disaster with rising prices and food
shortages. However, we feel that we
need not be alarmist although we have
to take note of this. There is another
factor, that is, the factor of the growing
forces of peace shown during the Ban-
dung Conference and also during the
Geneva Conference. We have to take
note of this spirit. That is why we feel
that it is not so necessary immediately
to advocate a slashing down of the
allocations for the Five Year Plan and
the entering into an arms race.

What then shall we do? This is
specially important in the context when
in the sphere of war science and techno-
logy are playing such an important part,
and thermo-nuclear weapons have en-
tered the field. That is to say, even a
limited war, once it starts, is not limited
to one country, but endangers the whole
humanity. That is why we feel that it
is necessary for us in India, to offset
these military pacts, to make an effort
to achieve collective peace in Asia and
the Pacific region, out of which no
country will be left out. We shall
appeal to all countries through-
out Asia and througout the Paci-
fic region for a collective peace

ct whose main aim will be self-de-
ence and not aggression, and which will
be only for those countries that are in
those areas. It is only then that we feel
that we would be able to keep to our
policy of peace and at the same time
ensure that our plans of reconstruction,
our plans for freedom and national de-
fence can be safeguarded. That is why
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we welcome the statement of the Prime
Minister made yesterday. We shall not
enter the arms race. We shall continue
with our plans for peaceful reconstruc-
tion. To ensure this, a collective peace
pact for Asia purely for self-defence
and freedom is essential.

After saying this, we feel that it is
also necessary for us, whilst not being
alarmist, to see how we can build up our
defence potential. There is no doubt
that whilst we continue our efforts for
relaxation of international tensions, we
should not shut our eyes to the aggres-
sive circles embarking upon war ad-
ventures. We have seen recently what
is happening in Pakistan under the
Baghdad pact, and the S.E.A.D.O. We
feel that it is necessary that our De-
fence chiefs should begin to think in
objective terms. < Firstly, we cannot
think in identical terms to build
up our defences as a highly technically
developed country can, with its huge
mechanised powers. Naturally, one can-
not deny the superiority of the most
modern weapons of war. We want
them. But, what can an under-develop-
ed country, a non-aligned country, with
a different foreign policy from that of
advanced countries, do in the circum-
stances 7 That is the big question posed
before us. If we say that they should
give us the most modern weapons of
war and at the same time, we shall con- ~
tinue with our independent foreign
policy, that, I feel, is a contradiction in
terms. We see how difficult it is for us
to get our Air force and Navy require-
ments and the heavy armaments that
we need for our army. Firstly, will the

. US.A. and UK. who encircle us with

military pacts, offer us the most modern
weapons of war without a political
price ? Secondly, even if they did, the
price would be prohibitive, and espe-
cially in armaments where the rate of
obsolescence is so high, we have to
think about the best pattern which we
can develop in the circumstances in
which we are placed. That is why we
have to begin to think of putting a
much greater reliance on building up a
defence service which is best suited to
a technically and economically back-
ward country which at the same time
has the advantage of limitless resources
of man-power. We have also to make
effort to manufac_mnle oult' OW'l:i defence
weapons progressively integrating our
defence needs with the growth in the
industrial base of our country's plans
for reconstruction. It is only then we
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[Shrimati Renu Chakravartty]

will be able to free ourselves from de-
pendence on foreign sources for the
supply of strategic materials and of

weapons of defence. At the same time, .

we have to think also of not giving up
our policy of strengthening the morale
of our men because in modern war-
fare it is very important that the man
who fights must know that he is fight-
ing for something worth-while, and we
know also that a man of that morale,
of that spirit, can fight better even with
bare arms than a mercenary with the
best of modern armaments at his dis-
posal.

Let us first take up the question of
the pattern of defence. It is no doubt
true that our defence pattern has been
modelled on that of the British. It is
also true that we still send abroad for
training our officers to the Imperial De-
fence College. It is natural that our
officers come back with the idea that the
only means of good defence is to rely
upon the best and latest equipment. I
have no quarrel with that. In princi-
ple we can acquire the best and latest
equipment if we can do so preserving
our independence. So, naturally the
cry arises from various quarters : ‘Let
us allocate more money for defence and
cut down the Five Year Plan”, but I
would like this House to consider, and
also I would like such people who think
in those terms to consider, whether it
is possible for them to grasp how a litile
country like North Korea, or even a
country like China which is fighting
backwardness,—it is not an economi-
cally advanced country—with almost
nothing of a navy and very little of an
air force was able to fight the most
mechanised army in the world, namely
that of the US.A. The Chinese and
the Koreans pinned their strength on the
vast masses of man-power which they
had. Their land forces went into the
field wave after wave, armed ‘?Ienti.fuu;r
with light arms and with hand-grenades
and with medium artillery. They often
did not have anything more to depend
upon.

Then too, a very interesting article
has appeared by a man called Rawle
Knox from Hong Kong through the
Observer Service. He says :

“That ipteresting information
comes from China that her military
leaders are deciding against any
further mechanization in the Army

or any reliance on atomic weapons - ’
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fearing that either might make
their Army less mobile in the track-
less wastes of Asia and their bases
too big and easy for an enemy to
hit. The Chinese apparently are
still to rely on man-power. And
manpower is what none of the S.E.
A.D.O. nations (save Pakistan on
the fringe) have to oppose them.”

1 put these points before our Minis~
try to give thought to them because
these are things about which we have
to think. Without that, we will not be
able, in the given circumstances of
being a non-aligned nation, of being an
undeveloped nation, to build up that de-
fence potential which it has become
necessary that we must have.

Let me come to the next point which
1 consider to very important.
How are we going to build up our own
defence manutacturing industries ? There
is no doubt, and again I repeat,
that we should have the best in equip-
ment. That is the desire all of us have,
but at the same time we have to realise
that in order to get arms in the present
context of affairs, one has to follow one
of two lines : either get whatever one
can from whichever source possible, or
start manufacturing our own with a
long-term policy and with a short-
term policy. The first source of supply,
that is, from foreign sources, obviously
is limited, is precarious and often dan-
gerous. We know that we do not want
to depend on other countries. We also
know that other countries do not want
to give us what they have. Yet, I think
it is necessary that we begin to diversify
our defence weapons, to try and get
them from whichever source we can.
As a matter of fact, I was struck by an
article which 1 read recently in the
Statesman by “Vedattee” who said ap-
parently it was possible for us to get
jets at a cheaper price from the

.S.5.R., and still we not get them.
I do not see any reason why we should
not. If that is to our advantage, then
we should utilise it. If it is not, let us
not use it. But I feel that what has
happened in the Middle East has shown
to us that it is possible to a certain
limited extent to get arms.from foreign
countries of various types, and we
should try and do the best that we
possibly can.

I also want to put before you that
often our security is in danger by our
dependence an the British experts. Re-
cently we have been inviting lots of
Admirals and Marshals and we have
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been allowing them to visit our installa-
tions in spite of the fact that these are
the very people who are ?oi.ng to help
and guide the armed forces of the
military pacts of SEATO and Baghdad.

Very recently there has appeared in
all the papers in India a news item that
some secret papers of the Indian armed
forces were found in a drawer of a
table bought at a surplus stores depot
in London. It goes on to say :

“The papers marked ‘secret’ and
‘top secret’ are said to include the
views of Mr. Robert Menzies,
Australian Prime Minister, on
South-East Asia, details of military
forces in India and notes on a
visit to Pakistan by Field-Marshal
Sir John Harding, The papers were
recently discovered by a youth
warden who bought the table from
a Ministry of Supply depot in
August.”

These are the things that are happen-
ing. We would like to know how far
this is true, and and if true, we have
to take very, very great care that in
this situation we do not allow any of
our secreis out by inviting all these
people who visit our defence installa-
tions, going round and seeing every-
thing, the little that we have. It may
not be much, but even that little is a
lot for us.

Also in this connection, I would like
to point out what has happened to the
technical experts who have come from
foreign countries. I do not say that we
should not have them. We obviously
have to have them, but we have to see
that we bring into our country as ex-
perts those people who are sincere in
wanting to train up our people and
wanting to expedite the manufacture of
our defence factories. For instance,
this House knows the statement made
by the hon. Defence Minister on the
attitude and work of Mr. Scaife whom
we brought to inspect the machine tools
factory at Ambernath. We also know
the great criticism that has been made
by a Committee of this House regarding
the way the Swiss experts have func-
tioned in this Ambernath Factory. ~

We are often told that we cannot get
the know-how, but know-how today I
feel is something that we can get. I
forgot to mention one thing which 1
would like to add here. For instance,
in our defence factories, in our ord-
nance factories we manufacture various
types of ammunition, explosives =tc.

21 MARCH 1956

Demands for Grants 3186

Recently we were manufacturing a type
of cordite. I would like to be correc-
ted if I am wrong in what I say. I
believe the cordite which was manufac-
tured by our ordnance factories and
which was certified as conforming to
the required specifications by the Tech-
nical Development Department for
naval use was rejected on one ground or
another by the naval officers who are
generally foreigner. We find that this sort
of things has been going on. Last year,
the Prime Minister, while intervening
in the debate on the defence budget
said, we prefer to have second-rate
weapons which we produce our-
selves than a first-rate weapon for
which we have to rely on some-
one else. He also said, we attach parti-
cular importance to defence industries,
the development of the industrial side
of our defence and also the develop-
ment of our scientific organisation of
defence. As far as the intentions go,
they are very good. But actually, what
is it that we are seeing in practice ?

For instance, if you go through the
budget estimates, you will find that
while Government’s expenses on de-
fence have considerably expanded during
the past few years, it is a paradox that
the expenditure on manufacturing esta-
blishments have in fact declined. In
1953-54, we actually spent only
Rs. 15-18 crores though Rs. 18 crores
was budgeted amount. This year, we
.find that we are ting only for
Rs. 1579 crores. This indicates the
real state of affairs. Instead of renew-
ed efforts. ...

Mr. : The hon. Member has
taken twenty minutes already.

Shrimati Renu Chakravartty :
the only speaker from my party.

Mr. : I can give the hon.
Member five more minutes. How many
minutes more does she want ?

Shrimati Renn Chakravarfty: At
least ten more minutes, so that I could
have half an hour in all.

Mr. Spesker: [ have fixed twenty
minutes as the time-limit. I am pre-
pared to give some more time to the
hon. Member.

Shrimati Renu Chakravartty : I was
saying that this state of affairs shows
that instead of renewed efforts to pro-
duce more and more of items in our
own establishments, and thus reduce our

I am
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[Shrimati Renu Chakwavartty)
dependence on imports from abroad we
are actually working in the reverse "
and I am sure that every Indian be
unhappy about this state of affairs.

Now, let us look at the establish-
ments that we have got. We have got
a large number of defence establish-
ments, such as the defence ordnance
establishments. The amazing thing is
that in the context of our industrial
backwardness and the great need for
defence industries thousands of workers
in defence factories and workshops as
‘well as in the technical development

. departments are facing retrenchment.

1 feel that the reason for it is not
that we do not need them, but that the
Defence Ministry have not been serious
about it. We plead that we have no
technical know-how, and every year, we
send technical men outside for training.
What training do they actually get?
We find that the people in the technical
development departments are now
threatened with retrenchment. It is
these people who are to turn the quali-
tative requirements of the general staff
into technical requirements ; after that
the prototypes are manufactured, and
they are given technical trials ; they are
readjusted and remodified, and sent
back again for troop trials. After
troop trials are over, then again, the
manufacturing specifications are made.
During all this period, it is the techni-
cal development department people who™
play a very important role., And yet
we find that they are facing retrench-
ment.

Though there is a large manufactur-
ing capacity which is lying idle in the
twenty ordnance factories that we have,
yet we are still allowing imports of
various things which can be manufac-
tured in these industries. I have no
time, otherwise I could give concrete
examples of certain things which can
be manufactured here, but which are
today being imported. For instance, I
could give the examples of gun-powder
manufacture, the manufacture of the
needs of modernised armies, like 20 1b.
guns and cartridges cases, 4" cartridge
cases for the Navy, 3:7” cases for the
Air Force and so on. Actually, these
ordnance factories can supply us with
the various thi that are being re-
quired today and are being imported.
1 have a long list with me here, but I

do not want to take up the time of this ~ <

House by going through the whole list.
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‘What I would like to point out is that
the recognised union—Federation of
Defence Workers—has again and again
stated to Government, we are putting
forward before you concrete proposals,
let us sit round a table and discuss them.
One can quite understand if the Minis-
try says, well, we have discussed; if you
want, we shall discuss again, I shall con-
vince you that your proposals are
wrong. If such a thing had been done,
then the people might have been con-
vinced. But no such .attitude has been
adopted.

1 would like to draw the attention of
the House to what has been stated by
the President of the Federation of De-
fence Workers in this connection,
namely that not only the Ministry are
not asking them to come in, but as far
as planning goes, there is no planning
at all. The Minister says, we are allow-
ing those who are skilled workers to
remain. But in actual fact, what has
happened ? Even the skilled workers
that are being kept on are being revert-
ed. This is what the President of the
Federation says in her speech :

“Today’s upper division clerk is
tomorrow's lower division clerk.
Today's skilled man is to-
morrow’s semi-skilled man.  To-
day’s semi-skilled man _is to-
morrow’s unskilled man. This is a
huge joke. In normal life; one gains
experience, but under our Ministry,
the trained and the skill-
ed deteriorate, Our knowledge eva-
porates. Our muscles become para-
lysed. This huge national wastage
is merrily going on, supported by
our fundamental rules and so on.
How long can a nation stand this
strain 7 It is time that cognisance
of this factor is taken into account
by the planners.”

It is important for us to realise that
if these pcople are retrenched, it will
adversely affect the defence potential
that we have, and that we can build up
if we modernise, and we co-operate
with these workers. Time and again, the
policy is laid down that more and more
of co-operation should be there between
labour and management. But in this
most important and strategic industry,
what is the method whereby labour 1is
going to be associated with manage-
ment ? How is it that in this particular
department, where it is most important
that those who are fighting, those who
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are working in the factories and so on
should be closely associated with the
defence requirements and the develop-
ment of our defence industries, we find
that their co-operation is being refused
again and again ?

Lastly, I come to the question of in-
tegrating the Five Year Plan with the
development projects. Before I do that,
I should just like to say that the re-
trenchment of the ordnance factory
workers, which proposal is there before
the country today, is a very serious
trend. In the context of today, when
everybody in this House will be support-
ing the Ministry when they say that
they want better defence and more de-
fence, and they should have more and
more amenities devoted to defence, at
that particular moment of time, if there
is retrenchment, it will not be looked
upon with sympathy, and not only that,
but it will really endanger the good re-
lations that exist between labour, the
Ministry, and the people in general.

On the question of integrating the
Five Year Plan development projects
with the defence industries, we have to
see that our efforts at building up an
independcnt armaments industry solely
for the purpose of producing our own
armaments is not the policy that we
should pursue. Rather, we should try
and build up the armament potential
and integrate it with the general plan-
ning. I would like te give one or two
examples in this regard.

For instance, modern armies require
mechanised transport and large tankers.
They also need tele~<communications. I
had urged these points briefly in the
round-about discussion which we had
at consultative committee meeting.

© Again, under the Plan, we are going
to devote a lot of money and energy to-
wards the building up of an automobile
industry. If we have an independent
heavy motor vehicles cum tractor in-
dustry, it will be good in times of war,
and it will also become the basis for the
production of army cars, trucks, jeeps,
vans and even tanks, which are a neces-
sary part of a mechanised army.

12 Noown

Then again, we have to give a high
priority to the shipbuilding industry.

I remember Shri Tyagi telling us—I
think it was last time—that they had
placed orders for some ships and those
ships had never come from the Visakha-
patnam Shipyard. I do not know whe-
ther they have arrived yet. It is necessary
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when we draw-up our plans to give
priority to this because this is important
from the peace point of view, is,
for the -reconstruction of our country,
for cutting down the large amount of
money which we spend on freightage as
well as helping us at the same time to
build up our naval potential. It may be
a long-term plan, but we must be sure
that we begin now and we integrate it
with the Five Year Plan.

Then again we have our HAL, we
our automobile industry. Why do we
not integrate these so that we are able
to build up the machinery also for our
aircraft? We are common people, we
are not technical people ; but we know.
that in England the Rolls Royce and
other automobile manufacturing com-
panies also manufacture parts of aero-
planes. Is it possible for us to do so?
Then we have the Bharat Electronics.
It is necessary to have this outlook.
Then we are starting manufacture of
tele-communication service equipmest
in the public sector. This should also
be looked into.

Lastly, I just want to say one word
about a subject which I have not been
able to touch at all. On the one hand,
we want that we should develop our
pattern according to the objective situa-
tion in which we are placed. That is
to say, we are techmically backward ;
therefore, our reliance must be much
more on manpower. But with that
manpower must be associated a very
big factor in modern defence, that is,
the morale of the army. I have not
been able to touch upon that aspect at
all. Take, for instance, the relations
between the jawans and the officers.
Or more specifically take the methods
of promotion that there are. I feel that
this is a very important factor—the
question of promction from the ranks.
Only then they will be able to have a
spirit in which they know that merit
will be rewarded, that work will be re-
warded. That is the morale that we
have to keep up. It is only by elimi-
nating bureaucracy and by democratis-
ing the army and by taking the co-ope-
ration of labour and not resorting to
a policy of retrenchment nor taking up
an attitude of high-handedness—that ‘we
know all ; labour knows nothing'—and
also by giving up this attitude of not
being able to develop our defence
science organisations as quickly as
possible—they - should be developed
from year to year—that we will be able
really to build up our defence services.
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I would appeal to the Ministry not to
think that there is only one day in the
year and if they can parry the hon.
Members of Parliament that day for the
rest of the year they can sit back on
their oars. That one day in the year
comes, no doubt, but right throughout
the year, every day in the year it is
necessary for this Ministry and the
defence services to work in the closest
co-operation in the closest spirit of work-
ing for the defence of our country which
today is being jeopardised. We do not
need to be alarmist, but at the same
time, these things have to be repeated
_here again 'and again. Let us be told
that in the coming year our defence
potential, our manufacturing units, our
ordnance depots, our factories and esta-
blishments will go forward and we will
be able to go one step nearer to self-
sufficiency, which is our aim and which
is in keeping with our independent
foreign policy.

Dr. S. N. Sinha (Sarap East): I have
an inclination to agree with many points
which the hon. lady Member has raised
aboat war and our defence.

This year’s quiet deliberations on the
budget have been seriously disturbed
and affected by a strong odour of gun-
powder emanating from Karachi and
also by some explosions which have
been taking place on our borders. So
far as we are concerned, our budget
this year is the best proof of our peace-
ful intentions and our strong desire for
the welfare of our masses. The percen-
tage which we are going to spend on
defences is surprisingly low this year.
It makes only about 37 per cent of the
total expenditure.

But the reasonable level of security
of a country certainly has certain rela-
tions with what one’s neighbouring
country does. In this respect, nothing
has agitated us more perhaps since our
independence than the warlike attitude
of our neighbour, Pakistan. Not that
we are afraid of any all-out attack;
even if that comes, we are not afraid of
that, we won't get panicky because we
have sufficient confidence in our
strength, in our leadership and in the
strength of our people. But anyhow,
we shall have to apg:raise correctly the
disturbing factors which have crept up
recently.

A few months ago, I i‘lad an oppor-
tunity of visiting Karachi. During that
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short time, I could also judge the at-
mosphere .of the place. So far as the
people are concerned, no doubt, they
are very friendly towards us. But the
same cannot be said about the news-
papers of that place or the leadership,
or about the direction which the poli-
tical leadership of Pakistan is giving to
that ecountry. When the people of
Pakistan complain that they have no
clothes, they have very few things, in-
dustrial products or development pro-
jects are very few, they are told that
they must concentrate only on one
thing, the procuring of armaments and
everything else will come from itself.
The Prime Minister of Pakistan him-
self has recently admitted that the ex-
penditure on defence in Pakistan is at
least 60 per cent, or more than that, of
the total expenditure.

An Hon. Member: Eighty per cent.

Dr. 8. N. Sinha: In the Assembly,
they said that it was perhaps 70 to 80
per cent. This is besides what they are
getting as free gift armaments from the
American bloc.

Even during the recent SEATO con-
ference which took place at Karachi,
they have pressed for more armaments
in the name of economic aid. And what
type of weapons are they accumulating?
Mostly offensive weapons. Speaking of
the air display when the SEATO Con-
ference was taking place at Karachi, the
Prime Minister of Pakistan, who is also
the Defence Minister of his country,
said :

“The U.S. Government have ~
planned to give you"—that is, the
Pakistan Air Force—

“military aid on a substantial
scale, and in the months to
come the shape and size of the Air
Force will rapidly alter.”

He continued :

“I hope that next year on the"
occasion of this annual air display,
we shall see you equipped and
armed with modern aircraft. The

nerous assistance which the US

overnment is providing, will, I
have no doubt, be appreciated bv
you, and I should like to take this
opportunity of thanking our allies
and friends for their faith in our
destiny and in your skill.”

1 do not care for destiny because 1
am not a fatalist. But what type of
skill is that? If that skill means what
they are showing today on our borders
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or what they intend to show in Kashmir
—that is, in contemplation—then that
is a very dangerous thing indeed.

For argument’s sake, let us take it
that they have such aggressive inten-
tions against us. In this case, we find
that the US bloc is helping them. That
is behind them, and that is the main
reason why they think themselves strong
enough., There was a rumour recently,
about ten days ago, in many circles here
that Pakistan thinks that we have distri-
buted our Air Force in several types of
planes, for example, bombers, recon-
naissance planes and fighters. But they
have concentrated only on fighters.
They think that they can contain our
Air Force and their land army can
occupy some territory at least, and after
that, the whole world will say, ‘Stop,
stop; there is no necessity of war.
Then they will say, “All right. Let us
talk about Kashmir '

What is this policy 7 This is a policy
of aggression and the US bloc is help-
ing them. Mr. Dulles has himself said
that if something of that type happens
to India, he will come to our help.
We cannct depend upon his help. Per-
haps when aggression takes place, he
may not be the Secretary of any
more in America or may be that he
does not take cognisance of the fact be-
cause he will say he has no official inti-
mation. In any case, we see what his
activities in the world have been, what
some Soviet leaders have been pointing
out because they have longer experience
with Mr. Dulles than we have. They
- have been telling him very mildly that

he has been a warmonger. Of course,

so far as South East Asia is concerned,

- he will go down in history as the insti-
gator of a new war in these areas if he
continues "his activities as he is doing
today. The most undesirable thing is
that they are interfering in our internal
matters also and making encroachment
on ‘our borders. So much for the objec-
tive situation and the realities facing
our defence.

Now, 1 would like to throw some

- li%ht on the standard of preparedness
of our Army. No doubt, this standard
must be equal to the foreign policy of
the country and must have some sanc-
tion behind it. We must have sufficient
armed strength to carry out the deci-
sions which our leadership takes. In
this msﬁcl, we find a great problem
again. rhaps, we are better off today
but with the speed with which Pakistan
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is preparing with US help, they may
overtake us and they may surpass us
even. This is the time to think about
these matters.

One thing, which is disturbing my
mind most 1n the Report which we have
received from the Defence Ministry is
this. Last year we could not procure
enough armaments which were badly
needed for our country. I would like to
know what were the reasons that we
could not procure them ? Was it the
Western Bloc 7 Well it seems to me so.
Naturally, if they are helping one party,
they cannot help the other 1 50
there may be some pretence of not sup-
plying arms to us. In that case, we
cannot live without modem arma-
ments ; our Army cannot exist without
them. That will be a fatal mistake to
go without proper arms. That is why I
say, why not approach some other peos.
ple, some other corners for the same
type of armaments. When there was
famine in our country, when we had
scarcity of food, we approached
America and also the USSR. In the
same manner, it is food for the existence
of our Army and we can approach any
part of the globe in this case. So long as
there are good armaments available why
pot get and use them? So, we must
make serious attempts to procure arma-
ments from whatever quarters they may
be available.

Another question is about petrol. We
are very much reliant on the Western
Powers for the supply of petrol. Every
one knows that today's Army cannot
move an inch without petrol. I studied
this question cursorily and I found that
the petrol which is supplied to us fram
the Middle East Refineries—which are
nearer to us—is at the rate of more
than Rs. 2; but, if they take if far
away to London it costs only Re. I.
So, we are paying more than double.
Why not look for other sources of pe-
trol 7 We can have it from Odessa and
from Baku; it will be much cheaper.
This is not the time to go into details.

When we are thinking of the type of
armaments we should have, it is not for
a layman to intervene in these matters
for it is n very dangerous thing. But
on one point I am quite sure I am right
and it is this. Perhaps, our Govern-
ment is contemplating buying an Air-
craft carrier and that may cost about
Rs. 30 crores or so. Even with naked
eyes, I cannot see a fleet of our mer-
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chant marine for whose protection an
Aircraft Carrier is essentially needed.
If we have no merchant marine there is
no necessity of buying an Aircraft
Carrier. (Interruption). We can con-
centrate on other weapons because we
are short of money. We should not go
in for such a thing because we have no
means of replacing that in our coun-
try and it can be destroyed easily. Why
not we go in for submarines in that
case ? If we want to have better train-
ing for our navy why not go in for sub-
marines ?

For aircraft also we can approach the
Eastern Bloc, namely the Soviet Union.
Perhaps, they have also equally modern,
if not more modern, planes, I am
thinking in terms of what we have to
.combat. It is the American weapon
that is to be given to the Pakistan Army
and we have to consider the type of
weapons that they have and we must
have enough. weapons to counteract
them and also to take counter-offensive
so that we may succeed. Preparedness
should be all along, on every front.

“When we come to this preparedness
we find that there are three essential
factors, for our proper defence. There
s proper strategy, which our officers
should learn ; they must be masters of
strategy—not only in that type of
strategy which the British have shown—
but also the strategy which the second
World War has shown. We must learn
th;r_n and go through them thoroughly.
Military technique is advancing every
day and we must keep pace with it,
Third thing is the morale, not only of
ttl)e Armed Forces but also of the peo-
ple.

When 1 speak of the morale of the
people, I say it is always good if the
Army is wellequipped. One small
point that I will mention here is that we
can synchronise the equipment of our
Army with the equipment of our people
and with the equipment of our trans-
port system. We can revolutionise
things. It is going on an experimental
basis, perhaps, in Europe. Recently,
there has come out a type of vehicle
called the UNIMOG. That is a type
of small car provided with diesel engine.
In peace time, the peasant can use it
as a tractor or an agricultural imple-
ment. He can also go to the market
with his family and when war comes
then, on the same vehicle you can put
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at least some mortars, small artillery or
machine-gun and go to fight. So, if we
adopt this policy, then the cost or ex-
penses of fence will be much less.
We can also replace the bullock carts
of our country with more modern trans-
port system. That is not very difficult
to achieve if we once go in for it.

Then there are further developments
in the types of tanks. Our are
much more important for us much more
than Aircraft Carriers. But we should
go all-out to find out which are the
most modern types of tanks. Recently,
when I had been to Europe, I had also
this information—and very correct in-
formation—that one of the past masters
of tank warfare has been employed by
the opposite number and from there
they are planning some sort of assault.
As you know, when tank warfare comes,
we should have large numbers. They
are no more obsolute—at least for us.
They may be obsolete for Russia or for
the United States of America where
they have missiles which they can fire
from their own countries. But, we
cannot go in for missiles; we cannot
go in for atomic weapons ; they are be-
yond our scope. But it is within our
scope to have at least these UNIMOG
types of- motors, which can be very
easily made in the Tatas. There should
be no secret about it. We should not
keep most innocent things as secret
from our people because we want them

[SHRIMATI RENU CHAKRAVARTTY in the
Chair]
to march with them. When some dan-
comes from any part, it is the peo-
ple who will come forward and who
will encourage the Army. The role of
the Army has changed after we have
taken over from the British. It has
become more and more the Army of
the masses in the real sense of the term
and it has become the people’s army.
Perhaps, it is more a ‘People’s Army’
here than it is in China, or in any other
country. We like our Army; we like
our Jawans; we are proud of them ;
we are proud of their achievements
and we will always be proud of them.
When they go to the fronts to fight, in
order to create enthusiasm we will have
to give them every support, not only
with words but with action and in
deed.

This can be done very easily. There
are several ways of organising the De-
fence. Today what is facing us is a
very dangerous thing due to the arma-
ment supply of America. We have to
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calculate the speed with which our
neighbour is progressing and we have
to overtake him in every matter. Of
course today as we stand, there is no
question that we are far far superior to
them ; we can smash them in no time
even today and we are confident about
it. That is why we think : like this—
what does it matter if 200 yards en-
croachment is made by them? We
laugh at it not because we are weak but
because we are confident about our
superiority ; we think that that en-
croachment is immaterial and they can-
not defeat us today. Today's position is
like that. Openly we can say that if they
make encroachment on the frontiers—
without even consulting the Defence Or-
ganisation I can say this—people can
mobilise our masses and take the whole
of the East Pakistan within three days.
Even without their help it will be possi-
ble. It can be done not only there but
it will create enthusiasm everywhere.
There is a proverb which all of us know
here and a lesson which we have taken
—a frog however puffed up cannot
compete with an elephant. We know it
tfrom fables that it is not possible for
the frog to compete with the elephant
in the same way, from the military point
of view, when the Americans are
making bases in Pakistan, they think
they are not talking about India for the
‘time being because they do not want to
annoy us for several reasons. They
say that their attention is directed to-
wards the Soviet Union only. Do they
know the Soviet Union's preparations as
they are ? I know a little and I can tell
you also that last November | was in
Tashkent and I saw a military parade.
With that parade I was so much im-
pressed really that I could judge what
type of armaments they have and what
not—I have also seen the Karachi
things. [In case Pakistan has this ambi-
tion, namely, that they are going to
proceed further north which they have
not done actually, and provoked by
Americans if they are going that way,
then I say that it is technically possible
that within three hours all the American
bases in West Pakistan can be smashed
up, just erased from the face of the
carth. When Mr. Dulles says that there
are more American troops today in the
Asiatic arena, in the SEATO arena,
than there were during the Second
World War, he should know what he is
talking about. We are not afraid of the
Americans wherever they be in the
SEATO area. Neither are we afraid of
their conspiracy. We were never afraid
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ot the Cominform and Comintern
conspiracies although at one time they
were very serious. Today where Stalin
, Dulles begins. That is the tra-
of the world. At least one chapter
is ended which will decrease our De-
fence Budget because Stalin made a
act with Hitler in order to conquer
ndia, That came off and we sma
it up or the time smashed it up. Any-
how that is buried now. The time has
come when our people are going to give
all round support to our Armed Forces
and for such preparedness we have to
ready. 1 am confident that our
country will march from victory to vic-
tory, and there is mo doubt about our
ultimate victory. We are sure about
it, and under the present leadership it
is just assured.

Shri U, C. Patnaik (Ghumsur):
Madam, Chairman, Our country, for
some time past, has been trying to give
a lead to the warring nations of the
world with the Panch Shila doctrine,
trying to establish peace and amity
among the nations. It is quite all right;
it is a grand lead ; and, in this age of
atomic warfare, probably the most de-
fence in a war is prevention of war it-
self. We are happy that our couniry
has been giving a lead to the other
nations, but we have to remember that
we are spending nearly 40 per cent....

Dr. S. N. Sinha: 373 per cent.

Shri U. C. Patnaik : [ am just gen-
eralising and my friend is there to give
details and particulars.

Dr. S. N. Sinha : Correctly.

Shri U. C. Patnaik: When we. are
spending such a large amount on De-
fence, we have got to see that this ex-
penditure gives us the maximum returo.
We have to see and our Defence Minis-
ter and his hon. colleagues have to en-
sure that whatever w; are spending on
Defence is ensuring to the benefit of
the country for better defence and also
for the furtherance of socio-economic
and other activities. From that point
of view we have to see that our ex-
penditure is being properly incurred,
that our Ministry is ative to the realities
of the situation, to the seriousness of it,
to the requirements of our national de-
fence and to the necessity of co-opera-
ting with other Ministries in order to
see that our expenditure gives us the
best yield. We have to get the proper
returns—not merely in increasing our
military strength but in accelerating our
development programmes. During re-
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-<cent months since 1953, we are having
another problem for our defence ex-
perts. Our next door neighbour, Pakis-
tan, with various military pacts and
with the military aids, that she is getting
from other countries, particularly from
the US.A, is trying experiments with
border raids, probably later on to end
‘with a major raid against Kashmir when
tribesmen will come armed with the
latest weapons, with the latest military
training, and attack our territory. That
is coming probably in the near future.

Dr. S. N. Sinha : It has come.

Shri U. C. Patnalk: Our military
intelligence is aware of it, I know.
Military aids to Pakistan are leading to
that. We do not mind the economic
and technical aid to Pakistan. Starting
with 11 million dollars in 1952, it went
up to 110 million dollars in 1954-55,
and in the first half of 1955-56 it has
already come up to 63 million dollars.
There is also the bilateral agreement
between Pakistan and America for
peaceful uses of atomic energy. We
can put a mark of interrogation after
the word “peaceful”. Then there are
loans from the World Bank, guarantees
1o American private capital, the agree-
ment of May 1955, the huge dollar aid
under the Colombo Plan. Apart from
all these and other commodity aids, they
have got millions of dollars for streng-
thening the air-sea-land defences of
Pakistan, Since 1953 they have been
irying to get military aid by way of
equipment, armaments, stores and mili-
tary training. The previous speaker has
already referred to the offensive type of
weapons they are getting—ijet fighters,
long range weapons and tan ot for
defensive but for offensive purposes. And
offence against whom is the question.
Thousands of Pakistani personnel are
being sent for training under that agree-
ment, to America in the use of the latest
types of weapons. Similarly teams of
instructors have already come from
America and give training to Pakistani
youths in the handling of modern wea-
pons. All these are happening next
door, and we have to expect that it
may be diverted against us. What is
the preparation that we are making 7
We have not yet got a proper civil
fence organisation in any of our cities.
We have not got on hand the latest
type of anti-aircraft weapons. I do not
know whether Government knows that
we have not yet got the latest type of
anti-aircraft weapons which are in use
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in the western countries for the last
seven or eight years. In our country
we have Bofors and Oerlikons of more
or less outmoded types. Our radar sets
actually locate the enemy aircraft
coming in, but the time lag between the
radar sets locating the enemy aircraft
and such aircraft coming with range is
obviated by the modem types of anti-
aircraft weapons. We have not yet got
them. We have been-urging. ...

Shri Algu Rai Shastri (Azamgarh
Distt.—East cum Ballia Distt.—West) :
We have Panch Shila.

Shri U. C. Patnalk: We have been
urging all the time upon our Defence
Minister to get some of the best type
of anti-aircraft weapons at least for our
cities and industrial centres. We have
been urging upon the Ministry and
others to train our youths in the towns
and industrial centres. Till now there
has been no training scheme for our
youths in towns and industrial centres.
You will be surprised to learn that the
territorial army units in urban areas are
meant only for technical personnel and
not for non-technical youths. Similar-
ly, the National Volunteer Force—now,
the Lok Sahayak Sena—is meant for
project work in mofussil parts, with the
result, our industrial centres and towns
which will be the targets of enemy
attack are defenceless at the present ex-
cept for the regular forces here and
there. Even they have not the best
anti-aircraft weapons that are now in
vogue in other countries. Our defence
organisation should understand and be
alive to the seriousness of the situation
and should not take a complacent view
that we are going to face a second rate
power with second rate weapons. Pro-
bably, it is no secret to many friends
here that the main overall policy dicta-
ted by our Defence Ministry to the
defence organisation is that India is to
expect an attack from a secand rate
power, if at all, and that too with ‘out-
moded weapons. With the recent arms
aid from America, we understand that
in spite of inferiority in numbers, Pakis-
tan is gradually attaining parity with us
in military strength. We have only anti-
quated weapons of the British type.
With superior weapons—it may not be
the atomic variety but of the conven-
tional type yet, superior weapons—and
with better training and with teams of
American instructors coming to Pakis-
tan and thousands of young men going
in batches to America—with all these,
Pakistan is said to have attained parity
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in military strength in spite of great in-
feriority in numbers. It is true that
their industrial potential is not so great
as ours and industries are the basis of
defence in modern war nor are they
numerically strong. But they have got
the weapons and training.

What is our state of affairs ? We are
not prepared for anything. We are
taking things complacently and are re-
lying upon our foreign policy—panch
shil—to defend us in case of an attack
on Kashmir or elscwhere. The time has
come when we must remember that de-
fence is the most essential concern of
the Government. True, development
programmes have to go ahead but not
at"the cost of defence expenditure and
training.

While initiating the debate, you
Madam Chairman, had referred to one
very. important factor—our defence in-
dustries. They are a unique feature in
India. They do not exist in western
democracies. There, the private manu-
facturers manufacture arms and other
war equipment while in India for de-
fence armaments and other require-
meats  including clothes, leather-goods
etc., we have got twenty factories with
numerous skilled and semi-skilled
workers. We understand that thére is
a proposal to retrench 10,000 workers
in the ordnance factories under the De-
fence Ministry. They are the most pro-
ductive concerns in the Ministry. De-
fence industry is the second largest in-
dustry in this country's public sector
and the expansion of industries in the
public sector has been given very high
priority in the Second Plan. So, the
Ministries for Defence and for Plan-
ning should see to it that the second
biggest industry in the public sector
does not envisage retrenchment of
workers.

We are told that the Baldev Singh
Committee has given some report for
accelerating production in these facto-
ries by utilising the idle capacity. We
do not know yet what it is. We hope
that in the interest of expansion of pro-

duction, the Minister will take the Mem- -

bers of the House into confidence about
that report.

We are told that there is production
of some civilian goods in the Ordnance
factories. As a matter of fact, we know
that there is no bulk production of civi-
lian goods in these factories. The
orders placed by the MGO's department
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are not complied with for years though
that is the main purpose of these fac-
tories. That is how the defence indus-
tries are progressing and there is an
attempt now to retrench the workers
further. Today, in India, we are plan-
ning to expand “employment” but this
is what is being done in one of the
most important industries in the public
sector. We are also told that the
workers are being victimised on ex
parte orders. At present there is no
scientific assessment of workload and
it has to be done. I would appeal to
the Minister to have some sort of a
committee to do this; if not for any-
thing else at least for expansion of pro-
duction and for solving unemployment,
there should be no retrenchment. Let
the cry of the Government ‘greater em-
Floymcm‘ be implemented in the De-
ence Ministry.

Shri Bhagwat Jha Azad (Purpea
cum Santal Paraganas) : The Defence
Federation will welcome your sugges-
tion. .

Shri U. C. Patnaik : There is also the
Non-gazetted Defence Employees As-
sociation ; they have got engineering
and science degree holders. They have
years of experience to their credit. They
are all working in non-gazetted service.
There is also another organisation—the
Ordnance Officers Association from
among British Officers and Indian
Officers recruited after 1949.

There are many British Officers i
the Ordnance factories. I understand
that the M.D.O. has recently decided
not to give them any further extension.
1 want to congratulate the Minister
on his decision. I do not know how far
it is correct. It is understood that the
British officers who have been marking
their time in the defence industries as
superintendents, works managers, etc.
with their out-moded technique in the
defence manufacturing industries, are
about to complete their contract and
will not be given any extension. We are
grateful to him for this strong and bold’
decision—though belated—regarding the
British officers whose loyalty to this
country is not very certain. We next
expect him also to change the set-up in
these factories where you have got an
irrigation engineer instead of a fac-
tory or mechanical engineer. Let us
hope that he will have senior, ex-
perienced and suitably qualified people
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in charge of these posts so that the in-
dustrial potential of these factories may
be fully utilised.

Apart from these factories, there are
the depots where stores worth crores
of rupees are lying unutilised and un-
cared for. We request—the Ministry
as well as the Planning Ministry to
utilised them fully., I request them also
to repair some of the tanks lying in a
particular Depot which the hon. Minis-
ter knows. The tanks, the searchlights,
radar equipment, anti-aircraft weapons
—all these which are lying idle should
be utilised. There should be some co-
ordination with the Transport Ministry
to ensure harbour and Port defences.
There should be this planning side by
side with planning for socio-economic
development.

In this connection, I have to remind
the hon. Minister about some sugges-
tions that the Members offered to the
Defence Ministry. We had given it in
a secret document and it gives a fac-
tual picture. Matters came to our
notice from various sources. We do not
make them public but we communicate
them to the Ministry and 1 am grate-
ful to the Minister for Defence Organi-
sation and the Minister of Planning who
have assured us that they are exami-
ning them, at least the printed summary
that I had subsequently given.

Shri M. S. Gurupadaswamy (Mysore) :
May 1 ask the hon. Member to place
that report or the note they had pre-
pared gn the Table of the House ?

Some Hoén. Members : No.

Shri U. C. Patnaik : But one thing.
There is no objection to the printed
brochure that I had given to the Minis-
try as well as to the Planning Minister
being placed on the Table [Placed in
Library—See No. 5-109/56]. 1 have not
yet received any reply from the hon.
Minister himself but the M.D.O. and
the Planning Minister have assured me
that they are =xamining the note ; that
is to integrate defence with socio-econo-
mic planning and to see how Education
Engineering and other branches can be
co-ordinated with the defence organisa-
tion. You can have much better social
education, technical education and
scientific education through the defence
organisation as other countries have
been doing. Now the engineering ser-
vices which are not doing military en-
gineering service and which are not exe-
cuting any engineering works at the
expense of crores and crores of rupees

'
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every year at present simply work
through contractors. 98 per cent of
their works are being executed through
contractors and only 2 per cent through
their own departmental machinery
whereas in other countries these en-
gineering services do only all the en-
gineering works of the defence but
“roads and bridges are being built and
major dams are also being constructed
by the M.E.S. The military engineer-
ing service is a field for training of
young men in engineering works.

One of the biggest handicaps of our
planners today is that we have not got
sufficient trained engineers. The mili-
tary engineering service should be uti-
lised to train engineers to take up en-
gineering works to solve a big problem
of the socio-economic planners in the
sphere of engineering. So also the vari-
ous other military organisations should
be utilised for planning and for defence.

In this country—I will close with one
item—in the present set-up, defence
does not mean only the regular organi-
sation. The regulars are there only as
shock-absorbers to receive the first
shock of enemy attacks. But it is
volunteers, the auxiliaries, it is the re-
serves and potential reserves of a coun-
try that count for building up the de-
fence organisation. Here, in our coun-
try, the reserves, auxiliaries and others
have not yet seen the light of the day.
You know in the Army of course there
are some reserves. As far as Terri-
torial Army is concerned we have no
city organisations. Also, as far as Lok
Sahayak Sena is concerned, there is
nothing in the city. Similarly in the
Navy and Air Force, you have not yet
built up reserves and auxiliaries. So it
is absolutely necessary that the defence
organisation should build up reserves
not merely to help the sudden expan-
sion in emergencies of the potential re-
serves of the country but also for build-
ing up a properly trained personnel for
running various projects because train-
ing of the youth in control and disci-
pline, training of the youth in organisa-
tion is very useful not merely for de-
fence in emergencies but also for
various projects in normal times.

Mr. Kanwar Sain and Mr. Rao from
the CWPC had been to China last year.
They came back and reported how the
youth of that country were working,
how the country is managing with the
minimum of foreign machinery and
how they are working with a very good
labour force. We can easily build our
labour force if the hon. Minister of



3205 Demands for Granis

Defence takes up the matter and tries
to build up a reserve labour force for
the whole country. It need not be cons-
cription either for war or fer labour
but by progressive methods of enthu-
sing the people, training and organising
them, you will have a labour force in
the country, not merely ordinary labour
force of ordinary labour and for de-
fence as infantry brigades but at the
same time you will have a trained tech-
pical personnel trained in our ordnance
factories and in our engineering ser-
vices, for our defence organisation and
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for expanding training facilities in the

country.

Th. Lakshman Singh Charak (Jammu
and Kashmir) : 1 rise to support the De-
mands of the Defence Mimstry and in
doing so 1 placed my observations be-
fore the House. I would not tread the
same ground which has been covered
by previous speakers on the subject but
would like to refer to something else.

If you remember last year our Prime
Minister brought this matter to the
notice of the House that since demo-
cratic set-up has come in India the three
Commander-in-Chiefs of the Army,
Navy and Air Force should be redesig-
nated as the Chiefs of Staff, as the
President of India according to our
Constitution is the Supreme Comman-
der of the Army, Navy and Air Force.
We were also informed that soon after
that an Army Council, a Naval Council
and an Air Force Council will be form-
ed of experienced ex-Army officers or
{ﬁnsioners of the Army who have the

owledge and experience to advise the
Ministry of Defence as well as the Gov-
ernment regarding the future activies
of the Army and its set-up. But, about
a year has elapsed and, perhaps due to
other engagements the hon. Prime Min-
ister and Defence Minister have not
been .able to think on thisside of the
issue.

One fact which I would respectfully
place before the House is this. It
should not be forgotten that we have
inherited a very sound machinery from
the British Government in the form of
our Defence Forces. They have given
a very good account of themselves in
the evacuation of refugees and in the
Kashmir operations. Later on they
gave a very good account of themselves
in their duties in Korea and Cambodia
and every citizen of India can be truly
proud of the services rendered by the
Defence Forces.
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But, if they have done their job well
it naturally is the duty of the Members
of this House and the country at large
to see that anything which might dis-
turb them psychologically should be
avoided as far as possible. We should
not forget that it is now our own Army
and excepting a few exceptions where
foreign officers for technical necessity
have been retained the rest are all our
own people. We should have full con-
fidence in them. But there is a general
feeling amongst the three Defence Ser-
vices that they are not getting a fair
deal because they feel that the Defence
Ministry which is increasing day by day
does not realise their requirements, their
interests and their difficulties and they
are putting a civilian officer on par with
the army officer who has many other
difficulties to face. He has got to main-
tain two houses as sometimes he is in
field service and his children and family
are left behind. He can be transferred
at 24 hours’ notice whereas a civilian
officer continues fo stay on normally
for 3 to 4 years at one station. His
children get the best education they can
whereds that of the army officer the
position is completely different.

Then again if we look into the details
of the Budget we find that the effective
strength of the Army has decreased.
The expenditure on effective strength of
the Army was Rs. 150,49,00,000 in
1954-55 whereas now it is Rs.
150,23,00,000. If you look to the
other side the expenditure on civil side
it is increasing day by day. This is a
general feeling in the Army, Diavy and
the Air Force that since thé major deci-
sions are being taken by the Defence
Ministry where the Service Chief’s opi-
nion may be respected but the deci-
sions are taken by the civilian officers
the civilian strength is increasing day by
day.

An Hon. Member : What is wrong ?

Th. Lakshman Singh Charak: An
hon. Member has just asked the ques-
tion, “What is wrong ?" After all, in
the atmosphere around us these days,
we must see whether by increasing the
civilian strength, the effectiveness of the
army increases. We cannot forget that
frequent raids are taking place on our

borders. pact and the
Baghdad pact are increasing military
tension over Asia. We frequently

hear that the raiders may come back
again to Kashmir. The Goa problem has
not yet also been solved. For the inter-
nal situation also, you require every
now and then the help of the army to
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control disturbing factors. So, I would
like to know what is the reason or the
justification for the reduction of the
effective strength of the army.

Another thing which has to be
noticed is that the non-effective expen-
diture of the army has increased. It
means that more people have been sent
out on pefision and gratuity out of the
army ; whereas we need more trained
persons to maintain the strength and
security of this country, we are dis-
charging more people and taking lesser
people into the army.

The Minister of Defence Organisa-
tion (Shri Tyagi) : Also, the pension rate
has increased.

Th. Lakshman Singh Charak : I agree
that the pension rate has increased.
But I would respectfully submit that
though the pension rates have been in-
creased, we must also think of the
situation in Asia which is tense. There-
fore it is necessary that we should pay
more attention towards the army per-
sonnel who are serving the country and
sec to their requirements, so that they
may not feel that they are not getting
a fair deal.

The other day,. a Member of the
Opposition asked the question as to
how so many army officers will be re-
leased—I-think the oumber was about
500 which will spread to the next four
or five years—and the hon. Minister of
Defence replied saying that that was
so and;that had to be done when the
new rules édme into operation. We
have got a great responsibility towards
the young officers who have been train-
ed—and are serving in our defence
forces. When they attain the age of
45, they are retired, when their respon-
sibilities are greater, and they go out
with a pension of Rs. 200 or Rs. 300.
They cannot find it possible to maintain
their standards of life to which they had
been accustomed and they are thrown
out of employment. On the other side,
we are expanding our economy, and
there are so many administrative jobs
which are falling vacant and for which
an army officer is equally competent
like the civilian officer. I must say that
tor management purposes, an army
officer would be much better than a
civilian officer. Of course, we cannot
make an exception in the case of an
army officer and straightway ask him to
take up a particular civilian job when
he retires from the army at 45 years of
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age, but e can open up refresher
courses lasting for five or six months,
and after the army officers have com-
pleted their training in the refresher
courses, we can send them through the
process of the UPSC and retain those
army officers who have been able to ad-
just themselves to the requirements of
civilian duties and who have given a
good account of themselves during the
period of their training and shown good
results.

Similarly, regarding the other ranks
also, the men should be taken to the
civilian jobs, on retirement. Those
young men, who take to the life of the
army and fight for the cause of the
couniry, come out at a very young age
and they are given a pension of Rs. 7
or Rs. 8. Such a person does not know
what to do. He has adjusted himself
to a certain way of living. The coun-
try owes a duty to them. They should

~ be provided -somewhere. Our first res-
ponsibility should be that they should
be absorbed in the police, in the re-
gular police under each State and also
in the border police or for the matter
of that, even in all these river-valley
projects wherever they can fit in. We
should not forget that our responsibility
does not finish soon after the soldier is
released from the army or the army
officer is released from the army. He
is a citizen of India and he has put in
the best years of his life, for the defence
of the country, and the country owes
a responsibility to him, and should look
after him, even after his release from
the army or is retired from the army.

The Minister of Defence has been
very good in giving a decision that all
army officers who were released after
the 1st June, 1953, will get certain pen-
sions or gratuities over and above what
they are normally supposed to get. But
I would like to ask a question : “How
is that date, 1st June, 1953, arrived
at?” I know that the reply by the
Minister will be that some date had to
be fixed. But I would respectfully sub-
mit that even before 1st June, 1953,
there were a number of officers from
1947 onwards who fought in Kashmir
operations, Many of them have been
disabled. Many of them have gone

_ through the vigours of lives. Why
should they be deprived of this right
which we are giving to all those officers
who are released after the 1st June,
19537 1 would request the Minister to
consider that point . Those of them
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who have done good service and are
cligible for any gratuity or pension
might also be included in that list.

1 am very glad to note that the Minis-
ter of Defence Organisation will now be
in charge of a Board which will co-
ordinate the production of our ordnance
factories with the requirements of the
armed forces. So far, unfortunately
the ordnance factories have been work-
ing in such a manner that they have not
been able to keep pace with the require-
ments of the defence forces due to
labour trouble and some other difficul-
ties in regard to management, etc. They
have never been able to keep pace and
keep up to the ta date within which
they have promised to supply the army
personnel with whatever requirements
they were supposed to meet and pro-
duce. I hope that under the new set-up,
this aspect will be properly considered
and organised so that very soon our
ordnance factories may be able to sup-
ply most of our requirements of the
army.

After all, there is one factor which we
cahnot forget. If India is to be really
strong and is to maintain her indepen-
dence and her defence, it is essential
that we should be self-sufficient, as far
as possible, in all our uirements of
the defence industry. erwise, al-
though the policy of our Prime Minis-
ter is that we do not want to be involved
in any war and we have to keep
neutral, if an aggressor comes up, we
should certainly be able to give a good
fight and we should be prepared for it.
After the attacks on the border which
are going on, the situation has become
very tense. Although I do not agree
with what Dr. S. N. Sinha has said,
namely, that we should take the offen-
sive and go into somebody else's coun-
try—we will respect the territorial in-
tegrity of our neighbours—when they
interfere in our country we will certain-
ly-defend our country, and we must be
prepared for it. -

Another factor which I would like to
bring to the notice of the Minister of
Defence is that in order to enable our
defence machinery really to function
well, we should be very careful about
the morale of the forces. The cost of
living has not very much gone down
although the food position has im-
proved, the price of cloth and other re-
quirements is rising and they have not
gone down in prices yet, and an army
2—18 Lok Sabha,
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officer finds it very difficult to main-
tain himself with the salary he draws.
Therefore, the Defence Ministry should
see whatever possible concession may be
given to them should be extended to
them in the shape of facilities for edu-
cation of their children where the
officers are suddenly dislocated and are
to go to the different areas of India.
The army has been very useful in all
our civilian activities and we have great
respect and regard for it.

Another thing where there is diffi-
culty is in respect of family accommo-
dation. We have been unfortunate ir
this respect. In the partition of India,
three-fourths of the cantonments have

to Pakistan and only one-fourth of
the building accommodation has come
to us. Therefore, in the Second Five
Year Plan we should provide for
married accommodation for our officers
and our jawans. We should not forget
that they have been under tentage for
the last seven years and they cannot
continue like this for ever. It is essen-
tial that in the next Five Year Plan
ample resources should be placed at the
disposal of the Ministry of Defence, so
that married officers accommodaiion
could be provided,

1 p.M. .

Another grouse the army officers feel
is that formerly the Estate Officers in
the different parts of India used to
given them priority, in alloting accom-
modation, but for the last few years
that priority is no more there. A civi-
lian officer should realise that an officer
of the army who has got ta
proceed at twenty-four hours' notice has
to be provided some accommodation.
In certain areas he is not supposed to
take his family, and even if he is allow-
ed to, it is very difficult for him 1o
withdraw his children from the schools
and take them somewhere else. So
special priority should be given to army
officers in the matter of priority of
accommodation, so that they may not
feel worried and carry on their dutier
without any botheration.

Last of all, I would like to say a word
about the civilians employed in the de-
fence industries,. We understand  that
about 5,000 to 6,000 persons who have
been serving for the last 8 or 9 years
are now going to be retrenched. It is
a very sad state of affairs that in our
expanding economy when we want to
increase production and attain seif-suffi-
ciency in our defence industries, we
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[Th. Lakshman Singh Charak]
should not be able to utilise the ex-

i ‘of these young people who
t:ve been doing their job very satis-
factorily. I think it will be a national
loss if we retrench them and not be
able to put them in some work which
will be useful for the country.

Tt Tra arug & fr amg wrd o fawmr
g, & aE e g f& awad o IEs
HTIAEd FT9 4 191 § #9 74T gieewion

“In the army we do not take any
notice of joint application ; on the other
hand, we frown on it and usually take
disciplinary action against individuals,
as it amounts to mutiny.

However, you possibly did not
know ; hence you signed the joint ap-
plication from all elected members,
dated such and such.”

w1 ag faed & e w7 ag faamraga &
a Faerst &1 ol | § 4 qwwe &

“The correct method. if in future
you wish to see me is to put your griev-
ances etc. to the Vice-President who can
see me or write to me about it.”

st W W ownr g faed
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for arga & ferell g 7
st We wWrte  wrewt ;g fazdr

" Shri J. N. Thompson, President, Can-

tonment Board, Gawapore § fawy
&1 S 99 g ® s § § A
# Jordz 1 & faeet fama & A 9
& SHISZ ATga IUHT 98 TAT 39 & {6 7T
o9 39 q75 w1 @ fasw a7 ag =fedr
(fasig) &rft 1o v &t mwrw

T oasd & 5 sWEEr (FwaE) §
T F W AT 9T F 99 g
AT & ATT T AR F A TALT
F &1 fgraa w@ar § 9591 999 "rEEd
FH WEE AT RO FRATCCA] & 419
47 7319 AT AN | g9 UNFRE A
(fraffem w==q) @@ &¢ 9@ SO+
(wwrafar) @ F@am A8 AR A1 IR
Fg1 f& ZWT @ A€ § 9 AW §
AT Ieiv qgh 419 ¥ Iewr7 BT a1 98%
fore g ad@r  fasren T fE Frw F
famr & wifenr @ @ o s fedas
(Frgg) s & & & %@ 99
AR T TEER HEH F A
¥ feeg faffeer ST T O aw
fed o7 7 & 5 dr Sears (A
friz (o) @ T & Ewowm oW,
g U@ qaerEd | 49T 9@ €0
ol 99 9 9 § FMAIT TG W I
ara=ta F Al SR ag WIReT AL AT
o fRam 1 & @ W% 9 waq fedw
fafr aeg A e @ SHram g fs
AT wuT A St At T AT At T
gufeqa §, 7 qg W *gAT AEA
s grerifs T agw 997 & Sf6a e
& garr faaet & g Awad &
femrr soft a% 4@ @@ &1 7@ AW
Z199 § %% a1 w8 1€ § 91T a6 "
fr wre w3 et @ W AT
#ford, =i frad & gfaae da $ifad
Af ot wrow fwmit & st FeErd
o8 @aw @ @ g fR g M WS
sf w7 ¥ fgear azrT , 9w A% g
q@ s Al faw awd B X @
w3 g & Trgen g fn feda fafre
aEa @ A ®F s s & A f
aTgw & ag @a foar § gAer SareAr &
w f§ w0 T FW ART TWE ¥ G
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Shri Bhagwat Jha Azad: I take this
opportunity to heartily congratulate our
Defence Forces for helping us amply in
the different sectors of our life and for
discharging their duties and responsi-
bilities very splendidly. In this connec-

, I recall the services of our Army
in Cambodia and Laos where peaceful
and impartial elections have been held.
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An Hon. Member: Not yet.

Shri Bhagwat Jha Azed:
but I hope it will be done.

We also know how nicely thev have
discharged their responsibilities in
Korea. We also know that in times of
emergencies, in tine of serious and un-
precedented floods they have helped
the civil authorities.

Not yet;

I welcome the modernisation and In-
dianisation of our Navy. I cannot say
more than that, because, my hon. friend
Sardar A. S. Saigal has said. 1 do not’
know so much as to say whether we
should emphasise so much on the Navy
in these times of atomic war. But, it
does not mean that 1 do not emphasisc
it but I cannot go to that extent. We
know that we are strengthening our Air
Forces not only from purchases from
outside but also from our production in
the Hindustan Aircraft Factory. There
are a hundred and one achievements of
our Defence Forces that can be recalled
in this House. But in the short space
of time of 15 minutes, 1 would like to
mention only one aspect of the matter
which is most important and which has
to be considered in the circumstances.

The question before us is whether ali
that we are doing is enough in the pre-
sent context and in the circumstances
when we find that we are being sur-
rounded on all sides by military pacts.
We know the ANZUS; we know how
the SEATO has been linked with
NATO through the Baghdad Pact and
how it is facing us. We have known
how this SEATO Conference in Karachi
has exposed their intentions, what we
have been prophesying beforehand. We
have seen how unceremoniously they
have interfered with the domestic
affairs of a sovereign nation—I mean
their attitude and their decision in the
SEATO Conference regarding Kashmir.
It was none of their business to poke
their nose into our own matter. It sim-
ply shows which way the wind blows.
It shows how these Pacts which were
being entered into mostly on Asian soil
are a clear indication of the intention
of the imperialistic powers outside Asia
and Africa to surround us from all sides
and to threaten us to bow down before
them and leave off our neutral policy
which we have been pursuing so magni-
ficently. Therefore, in these circums-
tances, we have to recast our Defence
Budget, we have to recast our attitude
towards our Defence.
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[Shri Bhagwat Jha Azad]

‘We know that we cannot compete
with America nor do we wish to enter
into an arm race with Pakistan, sup-
plied with arms by USA. It has been
said that they will overcom? or over-
take us. It has not been very nicely re-
ferred to by one of our friends. It is
none of our desire to run the race. But,
none the less, we do not want to be
complacent ; we want to be prepared
and to get ready because of the border
incidents which have increased in their
frequency and intensity. It is a clear
indication that there is something else
in their mind. Mr. Dulles and his
friend the Pakistan Prime Minister have
very clearly stated that they have no
aggressive design or intention. ‘But, I
am reminded of Bernard Shaw's words :
“What they preach, they never act;
what they act they never preach.” This
is sometimes the moto of great persons.
We know that U.S. supplied arms to
the nations of Western Europe and
when the nations of Western Europe
marched over Soviet Russia, could they
check all that ? Could Truman and his
administration put a stop to that? So,
there is no use saying that the arms aid
that is being given to Pakistan will not
be used against us and that they have
no aggressive design. When it is done,
it is not the U.S. that will decide the
intention ; it is not their Army that will
march. We know it will be purely the
Pakistan Army and the Pakistan Gov-
emnment that will do that. But, it does
not mean that when we speak in these
terms we are apprehensive of it. We
do not fear that. We know that in
this atomic age what is being supplied
to Pakistan must be second-rate wea-
pons ; even if they are first-rate ones,
they are not atomic bombs. In this age
of atomic warfare, when there is the
Hydrogen bomb and the Cobalt bomb
in the formation or theory, nothing is
very much. We have heard the Mayor
of London and also of New York say
how their civil defence will collapse.
But, still, 1 say that all these arguments
go to establish one thing and that is
that we should not have our Defence as
at present. Therefore, 1 would like to
say that we should recast our whole
Defeuce idea, our Defence Budget and
our Defence policy and our Defence
technique.

I want to touch most reluctantly on
a most delicate point. I want to say
that it is time now that we must say
that all British officers should quit the
Indian Army. I know our relations
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with the UK. and that we are in the
Commonwealth. But, their participa-
tion in the Baghdad Pact and their com-
plete silence in the SEATO Conference
when the question of Kashmir was con-
sidered—in spite of the Press interview
of Mr. Selwyn Lloyd at Delhi and Kara-
chi—make us say that we do-not want
that their experts should any longer con-
tinue in the Indian Army. I know when
Lord Mountbatten was here the Prime
Minister said how much they have con-
tributed towards the good relationship
between India and England. None the
less, I feel that our secrets, the secrets
of our Army, will very easily pass on
to our neighbouring countries and other
countries. Therefore, with all respect
and with all credit to what they have
done for us, we must say that all
British Officers must quit and they
should be requested to leave. It is now
high time that we should do so. I at
all we want experts, we should take help
from other Powers which are mot so
much entangled in these military pacts.

The statement of the Prime Minister
of Pakistan and these border raids go to
prove that we should no longer share
our secrets with the U.K.

We know that at present we are
spending 37'3 per cent of our money
on Defence. Though we are on the
threshold of the Second Five-Year Plan:
and though we emphasise more on de-
velopment works and more on raising
the standard of living of our people,
yet we have to recast our Budget and
to give much more than 37 per cent to
this Defence. We have to increase our
Defence Estimates. Our Finance Minis-
ter said that in the coming year we may
have to increase our Defence Budget.
I say it is high time to increase it even
today. There is no escape from it. But,
while I support an increase in our De-
fence Budget, I have to strike a very
despondent note about the Civil Ser-
vices, about the authorities who are
planning for the defence of our country
in the Secretariat. I have seeh them in
my personal contacts ; I have seen them
in their policies ; I have seen them at
the Round Table Conferences and I
know their attitudes and outlooks.
Apart from the instances furnished by
Shastriji and Bhakt Darshanji. I have
scen other instances and so I know how
their attitude has chusged. Regarding
the territorial army, the A.C.C. and the
N.C.C, I have minutely gone through
the papers in which it has been said
that our territorial army strength has
been achieved 96 per cent. But I know
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what the strength actually is. What is
96 out of 100? What is 96 per cent in
one lakh? What is 96 per cent in a
big country with a population of 360
millions 7 Therefore, while I emphasise
that we are not entering into an arms
race, nonetheless we have to increase
the strength of our territorial army. The
N.C.C. is doing a very nice piece of
work. It has double advantages—we
are getting disciplined young boys from
colleges and also the indiscipline that
we are seeing mow is being removed and
we are inculcating discipline into them.
There should be some sort of military
training in all schools and colleges. If
you do not like the word “compulsory™
1 will take that out. But when State
Governments like the Punjab Govern-
ment and others recommend this, we
should take it up.

Coming to the point of production,
we welcome the Production Committee
under the chairmanship of the Minister
of Defence Organisation—the best per-
son for the best job. But I say that
the very policies that we have seen in
the ordnance factories are most unplan-
ned and most unthought of. We have
been in the negotiating machinery and
this Damocles’ Sword, we know, is
hanging over 5000 workers in the
country. It was told in this House that
the figure was 5,000. Somebody said
it was 12,000, and when we asked for
the actual figure, they told us, “we do
not know™. ey have no plan. They
say that they will announce the re-
trenchment figure month by month.
There ought to be a plan. The Defence
Ministry do not know what will happen
in this regard in the next six months.
We made concrete suggestions from the
Employees’ Federation how we can in-
crease production and how we can em-
ploy them, but with a superior air of
smile we are told by the Defence Sec-
retary that they know it and they are
hearing this for the last 35 years. If
I do not know more, at least I do not
know less than the civilian officers
working in the Ministry, and I know,
because I was with the nego-
tiating machinery, that they cannot give
us the figure. At that time Dr. Kailash
Nath Katju pointed out to us, “What is
all this rubbish 7" 1 say, “What is all
this rubbish which is being told about
Defence production 7* I know it is not
being done because in this capacity we
want to have expert knowldege. But I
ask this question : Why is the Baldev
Singb Committee Report not yet made
3—128 Lok Sabha,
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avni]nbletom?Whydoﬂnftynottlh
us into confidence—if not the

Defence Ministry. Let them have a
Committee or Panel, in which the Min-
istry may be repru;ented. the Defence
Employees Association may be repre-
sented and let some experts come and
sce whether there is actually any sur-

plus of staff in the factories. Will they
accept this challenge ? If they find sur-
plus, then we will ask our workers to
get out of the factories because they
are surplus. But I know that with the
expanding production in the country on
eve of the Second Five-Year Plan,
there is ample scope for production
throughout the country. These 5,000
workers who have spent their best part
of life in defending the country should
not at all be asked to quit. We are fac-
ed with the three R's—retrenchment, re-
covery and reversion. This retrench-
ment, this recovery and this reversion
must stop. We are not going to tole-
rate these three R's. We are giving you
a very nice solution. Come and have
a Penal in which may be represented
the Ministry and the workers. We do
not want to consume the money of the
tax-payers on idle work. But our con-
tention is that there is ample work to
do, and because there is no plan, all
these things are happening. I hope
that the Minister of Defence Organisa-
tion will appreciate how we are trying
our best to help him in fostering good
relations between the gement and
the workers and I am sure he will stand
witness to the fact how we on this side
are trying our best to see that good re-
lations exist between the management
and the workers. I must. congratulate
the Minister of Defence Ogranisation,
Shri Tyagi for his sympathetic considera-
tion of the views of the Workers' Fed-
eration, which has brought in good re-
lationship between the management and
workers. There is ample work to be
done all round the country, but the
hand of help and friendship must come
from that side. In this country when
the slogan is *“Construction”, there
should be a straight forward acceptance
of simple offer I have made. I will
give a small couplet and end my

speech.
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There is no use for the Ministry or
Mini

Mr, Chairman: - The following are
the selected cut motions relating to vari-
ous Demands under the Ministry of De-

fence which have been indicated by the
Members to be moved :

Demand No No. of Cut Motions

11 269, 340, 341, 342, 343,
344, 345, 346, 347, 348,
418, 467, 524, 525, 526,
527, 579, 646, 647, 648,
649, 650, 651.
12 271, 272, 273, 274, 275,
276, 277, 278, 279, 280,
349, 350, 351, 352, 419,
420, 421, 422, 423, 468,

, 586, 587, 588, 589,
590, 591, 592, 583, 594,

13 281, 282, 283, 284, 285,
286, 287, 288, 596.

14 289, 290, 291, 292.
Need for organizing specialist troops
for arduous tasks like the Commando

Units in other countries

Shri U. C. Patnaik: I beg to move: .

“That the demand wunder the
head ‘Ministry of Defence’ be re-
duced by Rs. 100.”

Failure to formulate a defence policy
so as to counteract threats of attack
from outside with superior weapons

Shri U. C. Patnalk: I beg to move:

“That the demand under the head
‘Ministry of Defence’ be reduced
by Rs. 100.”

Need for reorganisation of defence
machinery in view of foreign military
aid to Pakistan
Shrl U. C. Patnaik : I beg to move:
“That the demand under the head
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‘Ministry of Defence’ be reduced
by Rs. 100.”
Lack of Civil Defence Units and of
adequate A. A. guns and other military
defence measures in urban
industrial centres

IﬁulU.C.hmlik:Ibegtomove:

“That the demand under the
head ‘Ministry of Defence’ be re-
duced by Rs. 100.”

Failure to co-ordinate the defence

machinery with civilian efforts in

providing a trained labour force for
nation-building, capable of being
switched over for defence purposes
Shri U. C. Patnalk : I beg to move:

“That the demand wunder the
head ‘Mihistry of Defence’ be rte-
duced by Rs. 100.”

Lack of plans for expansion of educa-
tion and training facilities among the
defence forces so as to facilitate the
absorption of ex-service personnel in
civilian life
Shri U. C. Patnalk: I beg to move:
“That the demand under the
head ‘Ministry of Defence' be re-
duced by Rs. 100.”
Need for improvement of Ordnance
factories

Shri U. C. Patoaik : 1 beg to move:

“That the demand under the
‘Ministry of Defence’ be reduced
by Rs. 100.”

Failure to co-operate with other Minis-
tries in ensuring adequate defence
to Harbours and Ports

Shri U. C. Pamalk : I beg to move:

“That the demand under the
head ‘Ministry of Defence' ‘be
reduced by Rs. 100.”

Failure to modernise weapon-manu-
facture technique and wherever
necessary, to obtain essential re-

quirements from outside
Shri U. C. Patnaik : I beg to move :

“That the demand under the
head ‘Ministry of Defence' be re-
duced by Rs. 100.”

Failure to check corruption and
inefficiency in defence expenditure
and to take adequate action on
Audit and P.A.C. Reports

Shri U. C. Patnafk : ] beg to move:

“That the demand wunder the
head ‘Ministry of Defence' be re-
duced by Rs. 100.”
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Victimization of the office bearers of

the All India Defence Employees’

Federation .
Bhri R. R. Shastri: I beg to move :
* “That the demand under the
head ‘Ministry of Defence’ be re-
duced by Rs. 100.”

Need for early payment of compensa-
tion to those peaple in Manipur
whose fields were damaged in

the construction of air-fields
during 1942-45 by Allied

Forces
Shri Keishang (Quter Mani-
pur-Reserved . Tribes): 1 beg to
move:
“That the demand under the

head ‘Ministry of Defence' be re-
duced by Rs. 100.”

Failure to make adequate provision for
the defence of the country in view

of the recent activities of Paki-

stan in particular and of
the MEADO and SEATO
powers in general,
Shri S. L. Saksena (Gorakhpur Distt.-
North) : I beg to move :

“That the demand under the
head ‘Ministry of Defence’ be re-
duced by Rs. 100.”

Failure to make provision for compul-
sory military training of every
adult Indian
Shri S. L. Saksena : I beg to move :

“That the demand under the
head ‘Ministry of Defence’ be re-
.duced by Rs. 100.”

Failure to develop our Ordnance fac-
tories to produce every equip-
ment needed for our Defence
Forces

Shri 8. L. Saksena : I beg to move :

“That the demand under the
head ‘Ministry of D:fenoe be re-
duced by Rs. 100

Need to provide our Armed Forces with
improved weapons of offence and
defence

Shri U. C. Patnaik : I beg to move :

“That the demand under the
head ‘Ministry of Defence' be re-
duced by Rs.” 100,”

Need for or?nnu!ng an adequate Mili-
tary Intelligence Service from
among the three Services with
the co-operation of other
Ministries
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‘Shri U. C, Patnatk : I beg to move:
“That the demand wunder the
head ‘Ministry of Defence’ be re-
duced by Rs. 100" -
Denial of Trade Union righis to civilian
Defence. workers in Jammu md
Kashmir

Shrimati Renu Chakravartty : I beg to
move :
“That the demand under the
head ‘Mmutry of Defence' be re-
duced by Rs. 100.”

Use of Rule 5 of Central Services
(Ministerial Services) Rules, 1949
against defence workers

Shrimati Renu Chakravartty : I beg to
move :
he;l'hat the de;_naﬁlg under the
‘Ministry o ‘ence’ bere-
duced by Rs. 100.”

Functioning  of negotiating agency
between Defence department and
the All India Defence Em-
ployees Federation

Shrimati Renu Chakravartty : I beg to
move :

“That the demand under the
head ‘Mini of Defence' be re-
duced by Rs. 100.”

Need to implement the recommenda-
tions of Baldev Singh Committee
on the reorganization of Ord-
nance Factories

Shrimati Renu Chakravartty : I beg to
move :
“That the demand under the
head ‘Ministry of Defence’ be re-
duced by Rs. 100.”

Permanency of industrial and ‘other
employees of Defence department

wmmhmuuy 1beg to

'I'hat the ' demand under the
head ‘Ministry of Defence’ be re-
duced by Rs. 100.”

Need to provide accommodation to
Defence personnel combatants and
civilians serving in places iso-
lated from the cities

Shrimati Renn Chakravarty: I beg to
move :
“That the demand under the
head ‘Ministry of Defence’ be re-
duoced by Rs. 100.” .
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Need to expand the Territorial Army
to the targets announced by Govern-
ment of India in 1948-49
Shri U. C. Patnaik : I beg to move :
“That the demand wunder the
head ‘Defence Services, Effective-
Armmy' be reduced by Rs. 100."
Imperative need for providing for
non-technical units of the T.A. in
urban areas 1o give opportuni-
ties fo the civilian youths
in towns for having
military training
Shri U. C. Patnaik : I beg to move :
“That the demand under the
head ‘Defence Services, Effective-

Army’ be reduced by Rs. 100.”

Importance of maintaining cominnity
in Lok Sahayak Sena training by
organizing appropriate squads

through the Community
Project Administrations
or otherwise
Shri U. C. Patnaik : I beg to move :
“ That the demand under the
head ‘Defence Services, Effective-
Army' be reduced by Rs. 100.”

Need = for proper celebration a} the

pre-1948 nonﬂaze.r!ed' staff in the

€ Org with
ﬂmr high technical qmdi—
fications and experience
Shri U. C. Patnaik : I beg to move :
“That the demand wunder the
head ‘Defence Services, Effective-
Army’ be reduced by Rs. 100.”
Need to change the set up of the
Directorate General of Ordnance
Factories in order to ensure
efficiency
Shri U. C. Patnaik : I beg to move :
“That the demand wunder the
head ‘Defence Services, Effective-
Army' be reduced by Rs. 100.”
Need to reorganise and expand the
Military Engineering Service, so as
to undertuke military works
departmentally and to take
up civilian works as well,
Shri U. C. Patpaik : I beg to move:
“That the demand under the
head ‘Defence Services, Effective-
Army* ‘be reduced by Rs. 100.”
Need for providing courses for train-
ing for non-Gazetted cadres of the
Military Engineering Service
Shri U. C. Patnafk : I-beg to move :
“That the demand under the
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head ‘Defence Services, Effective- -
Army' be reduced by Rs. 100.”
Desirability of reviving the Army
Grow-More-Food campaign on
lines adopted by other coun- .
tries to stimulate the enthu-
siasm of the personnel
Shri U. C. Patnaik : I beg to move :
“That the demand under the
head ‘Defence Services, Effective-
Army’ be reduced by Rs. 100.”
Need for reviewing the officers and
organisation and enlisting for it co-
operation of the civil adminis-
tration at Disirict and
Sub-Division level
Shri U. C. Patnaik : I beg to move :
“That the demand under the
head ‘Defence Services, Effective-
Army' be reduced by Rs. 100.”

Need for reviewing the officer and
.C.0. cadres with a view to re-
duce multiplicity of posts for
doing identical work in
the same unit
Shri U. C, Patnaik : I beg to move :
“That the demand under the
head ‘Defence Services, Effective-
Army’ be reduced by Rs. 100.”
Failure to  provide for adequate
Educational and Vocational Train-
ing Centres in the Army
Shri U. C. Patnaik : I beg to move+:
“That the demand wunder the
head ‘Defence Services, Effective-
Army be reduced by Rs. 100.”
Measures to expand the scope for re-
habilitation of ex-servicemen in
civil life
Shri U. C. Patonalk : I beg to move :
“That the demand under the
head ‘Defence Services, Effective-
Army’ be reduced by Rs. 100.”
Measures for ensuring the successful
operation of the short service system so
as to have, at lesser costs, larger re-
serves and potential reserves trained for
any emergency
Shri U. C. Patnalk : I beg to move :

“That the demand under the
head ‘Defence Services, Effective-
Army’ be reduced by Rs. 100."

Need to review the technical quali-
fications for the posts of D.G.OF.
and officers under him

Shri U. C. Patnafk : I beg to move :
“That the demand under the

head ‘Defence Services, Effective-

Army’ be reduced by Rs. 100.”
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Administartion of Kanpur Canton-
ment

Shri R. R. Shastri: 1 beg to move:
“That the demand wunder the
head ‘Defence Services, Effective-
Army' be reduced by Rs. 100.”
Defence policy of the Government
Shri R. R. Shastri: | beg to move:
“That the demand under the
head ‘Defence Services, Effective-
Army' be reduced by Rs. 100.”

Need for declaring Kanpur as ‘A’
class area for the purpose of grant-
ing house rent and city com-
pensatory allowances to
the Army personnel

Shri R. R. Shastri : | beg to move :
“That the demand under the

head ‘Defence Services, Effective-

Armuy' be reduced by Rs. 100.”

Need for declaring Agra as ‘B’ class

area for the purpose of granting

house rent and city compen-
satory allowance to the
Army personnel

Shri R. R. Shastri : I beg to move :

“That the demand under the
head ‘Defence Services, Effective-
Army' be reduced by Rs. 100,
Retrenchment in the Ordnance

factories

Shri R. R. Shastri : [ beg to move :

“That the demand under the
head ‘Defence Services, Effective-
Army' be reduced by Rs. 100."

Use of armed forces for policing

purposes
Shri Rishang Kelshing: 1 beg to
more :
“That the demand under the

head ‘Defence Services, Effective-
Army be reduced by Rs. 100.”
Stores purchase policy of the Defence
Ministry
Shrimafi Rene Chakravartty : I beg to
move :

“That the demand wunder the
head ‘Defence Services, Effective-
Army' be reduced by Rs. 100.”

Sense of insecurity and discontentment
among Defence personnel

Shrimati Renn Chakravartty : 1 beg to
move :

head ‘Defence Services, Effective-
Ammy' be reduced by Rs. 100.”
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Labour policy of the Ministry of De-
fence in relation to the workers
employed in Defence establi-
shments

Shrimati Renn Chakravartty : I beg to
move :

“That the demand under the
head ‘Defence Services, Effective-
Army' be reduced by Rs. 100.”

Question of revising the existing laws
governing the Services

Shrimati Renu Chakravartty : I beg to
move :

“That the demand under the
head ‘Defence Services, Effective-
Army’ be reduced by Rs. 100.”

Non-publication of the Baldev Singh
Committee Report on Defence
Production Establishments

Shrimati Reno Chakravartty : 1 beg to
move :

“That the demand wunder the
head ‘Defence Services, Effective-
Army’ be reduced by Rs. 100.”

Non-inclusion of representatives of
workers in Ordnance Factories on
the Defence Production Board
Shrimati Renu Chakravarity : 1 beg to

move :

“That the demand under the
head ‘Defence Services, Effective~
Army’ be reduced by Rs. 100.”

Failure to end our dependence on
foreign sources for the supply of
equipment and stores for De-
fence Services

Shrimati Renu Chakravartty : I beg to
move :

“That the demand under the
head ‘Defence Services, Effective-
Army' be reduced by Rs. 100.”

Corruption and maladministration in
the Defence Services
Shrimati Renu Chakravartty : I beg to
move :

“That the demand under the
head ‘Defence Services, Effective-
Army’ be reduced by Rs. 100.”

Fdilure to take effective steps for the
rehabilitation and re-settlement of
ex-services personnel
Shrimati Renu Chakravartty : I beg to

move :
“That the demand . under the
head ‘Defence. Services, Effective-
Army’ be reduced by Rs. 100.”
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Retrenchment of civilian workers in

Defence installations
Shrimati Renu Chakravartty : I beg to
move :

“That the demand under the
head ‘Defence Services, Effective-
Army' be reduced by Rs. 100.”

Policy towards trade union function-
aries in Defence Ministry

Shrimati Renu Chakravartty : I beg to
move :
“That the demand wunder the
head ‘Defence Services, Effective-
Army’ be reduced by Rs. 100.”

Need to remove disparities in the
service conditions of industrial
and non-industrial employees
in Defence Services

Shrimati Rean Chakravartty : I beg to
move :
“That the demand under the
head ‘Defence Service, Effective-
Army’ be reduced by Rs. 100.”

Mass reversions of skilled workers in
Ordnance Factories
Shrimati Refiu Chakravarity : I beg to
move :
“That the demand under the
head ‘Defence Services, Effective-
Army" be reduced by Rs. 100.”

Need for grant of hill allowance 1o
Defence workers serving in Nilgiris

Shrimati Renu Chakravartty : I beg to
move :
“That the demand under the
head ‘Defence Services, Effective-
Army’ be reduced by Rs. 100.”

Delay in confirming Defence civilian
workers

Shrimati Renu Chakravartty : I beg to
move : :
“That the demand under the
head ‘Defence Services, Effective-
Army’ be reduced by Rs. 100.”

Failure of the Government to distri-
bute rupees sixty lakhs for the
war-affected people of A.R.M.
areas of Manipur

Shrl Rishang Keishing: I beg to
“That the demand under the

head ‘Defence Services, Effective-

Army’ be reduced by Rs. 100
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Need for expanding the Navy Wing
of the NC.C.

Shri U. C. Patnaik 1 beg to move ;
“That the demand under the

head ‘Defence Services, Effective-

Navy" be reduced by Rs. 100.”

Need for having a Boys Training
Establishment in the Gopalpur-
Chilka area

Shri U. C. Patnaik: | beg to move:
“That the demand under the

head ‘Defence Services, Effective-

Navy' be reduced by Rs. 100.”

Need for Naval Co-operation with
the Fisheries Industries, Co-opera-
tion and other departments of
the Union and State Govern-
ments for having second
lines for coastal defence
Shri U. C. Patnaik : 1 beg to move:
“That the demand under the

head ‘Defence Services, Effective-
Navy’ be reduced by Rs. 100.”

Failure t» co-operate with the Trans-
port Ministry expanding Mer-
chant-Shipping and in ensur-
ing port and harbour de-
fences
Shri U. C. Patnaik : I beg to move:
“That the demand under the
head ‘Defence Services, Effective-

Navy' be reduced by Rs. 100.”
Policy of purchases and loans of
naval vessels and equipment from the

United Kingdom
Shri U. C. Patmaik : I beg to move:
“That the demand under the
head ‘Defence Services, Effective-

Navy' be reduced by Rs. 100.”
Desirability of naval association with

Ocean-graphic and Hydrographic

surveys and with Deep-Sea
fishing Projects

Shri U. C. Patnaik: I beg to move :

“That the demand under the
head ‘Defence Services, Effective-

Navy' be reduced by Rs. 100.”

Need for subsidising Rowing, Swim-
ming and Aquatic Clubs and utk-

+ lising such organizations for

recruitment to the Navy
and to Nuval Auxiliaries
Shri U. C. Patnaik : I beg to move:
“That the demand under the
haed ‘Defence Services, Effective~
Navy' be reduced by Rs. 100."
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Need for building up Naval Volun-

teers and Naval Auxiliaries, especially

from among the c sea-faring
classes 5

Shri U. C. Patnaik: I beg to move:

“That the demand under the
head ‘Defence Services Effective-
Navy' be reduced by Rs. 100.”

Insufficiency of our Navy
Shrimati Renu Chakravartty : I beg to
move :
“That the demand under the
head *Defence Services, Effective-
Navy' be reduced by Rs. 100.”

Urgent need for organizing the Air
Defence Reserves and the Auxiliary Air
Force

Shri U. C. Patnaik : I beg to move :
“That the demand under the

head ‘Defence Services, Effective-
Air Force' be reduced by Rs. 100.”

Need for adequate aids and subsidies
to Flying Clubs and Glidings Clubs

Shri U. C. Patnaik : I beg to move :
“That the demand under the
head ‘Defence Services, Effective-
Air Force' be reduced by Rs. 100."
Necessity for expanding the Air Wing
of the N.C.C.

Shri U. C. Patnaik : I beg to move:
“That the demand vunder the
head ‘Defence Services, Effective-
Air Force' be reduced by Rs. 100.”

Provision of necessary egquipment and
instructors for Paratroop training
Shri U. C. Patnaik : I beg to move :
“That the demand under the
head ‘Defence Services Effective-
Air Force' be reduced by Rs. 100.”

Mr. Chairman : All the cut motions
are before the House.
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get .every reasonable pay with which
they can maintain their family and with
which they can raise the standard of
living of their families. Thereby they
can free themselves from all their men-
tal anxieties. 1 would, therefore, sug-
gest. that the pay-scale of the ordinary
soidiers and other officers who are at
present getting a comparatively low
should be rmged. P : L
I would also like to say that we
should be self-dependent and self-suffi-
cient in essential military plies and
equipment. I think it would be wrong
for this country to depend on foreign
countries. We should try and see that
this country produces everything that
is essential and necessary for the de-
fence of this country. But that alone
is not enough. This country of ours is
a very large country. We have a very
long and very large border area, and
all these border areas have been inha-
bited by different communities and
tribes who are of warlike and rebellious
nature. Therefore, we must take that
aspect also into consideration and see

that the problems of those le living
in the strategic frontier and der areas
are attended to and solved. Unless we

make them happy and contended, they
can often be a source of danger to the
defence and security of the country.
Sufficient equipment for the army and
good pay for the forces will not be
sufficient for the defence and security
of the country i people in the
border areas are not ameliorated. I
would, therefore, like the Defence Min-
ister to take into consideration the con-
dition of those people living in the
strategic frontier and border areas and
make them contended and happy. Their
economic and social problems should be
very well attended to. I am suggesting
to the Ministries concerned to give ne-
cessary help for the amelioration of
those people in those areas.
There is another danger. After In-
dependence, we have often seen mem-
bers of the defence forces being called
out whenever there is any disturbance,
in any part of the country in the name
of maintaining law and order. I think
in this country, so far, the civilians and
the military personnel have developed
and harmonious relations, and the
Government's action in a way, will
jeopardise the existing relations. It will
harmful to the country if that rela-
tion is broken up. Therefore, I would
request the Ministries concerned to see
that military personnel or the armed
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forces are not used for such matters as
frequently as the Government have been
doing at present. It is quite essential
for security of the country that the
relations - between the civilians and the
armed forces continue to remain as cor-
dial and harmonious as it is now.

I would also like to remind the De-
fence Ministry that sufficient attention
has not been given to the recruitment of
Scheduled Castes and Scheduled Tribes
in the armed forces. So far, recruit-
ment has more or less confined itself
to ordinary sepoys and in the civil side,
to Class IV services only, like sweepers,
chaprassis, peons and so on and so
forth. The members of the backward
classes, Scheduled Castes and Scheduled
Tribes should be given ample oppor=
tunity to serve the country-through the
defence services also. So I would sug-
gest to the Defence Ministry to recruit
more men from the Scheduled Castes,
Scheduled Tribes and other backward
classes to the commissioned posts in the
defence services. As I said, up till now
very little attention has been paid to
this matter. It will be wrong if Govern-
ment think that it is enough and all
right if it recruits the Scheduled Castes,
Scheduled Tribes and other Backward
Classes to the posts of sepoys in the
army and to the Class IV services in the
civil side, and continues to fill up com-
missioned ranks and offices and the
Class 1 and Class II officers cadres
from among the other communities. I
would like the Ministry to change this
attitude and to see that sufficient num-
ber of educated young men belonging to
the Scheduled Castes, Scheduled Tribes
and other Backward Classes are recruit-
ed to the commissioned services in the
army. I am sure that the Scheduled
Caste and Scheduled Tribe members
will put up a good show.

I would then request the Defence
Ministry to take note of the payment of
compensation to the war-affected peo-
ple of Manipur. After a lapse of eight
years, the Government have sanctioned
Rs. 60 lakhs. Up till now, that amount
has been partially paid. It has been
unduly delayed and a lot of corruption
has taken place. The Minister of De-
fence must have received hundreds of
representations from the tribal people of
Manipur. Not only the Defence Minis-
ter but the Prime Minister and the
Home Minister too must have received
several hundreds of resentations
from the tribal people there. Their
complaint is that their case has not
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been properly looked into and that pro-
per euqnpi:y has not been made. The
maximum amount that was fixed by the
mGovcben:ment ofe‘lintlha, :haibyu,thlb. 500

n received largely ose peo-
ple who did not lose anything during
the second world war and who did not
even own a house during that period.
The recipients of those maximum
amounts are those who are either
friends or relatives of the officers be-
longing to the department or who could
pay something to the investigators or
officers of the department. The case
of many genuine claimants have been
rejected, and 75 Eer cent of the genu-
ine claimants have been paid an
amount mgng from Rs. 20 to Rs. 100
only. I think there are still some cases
pending in the court regarding the ac-
ceptance of bribes by some of the
officers belonging to the department
from the local people. I would like the
Minister to look into this matter and
see that justice is done.

Shri. Tyagi : This job is not done by
the Defence officers. We have sent an
amount to the tune of Rs. 20 lakhs to
the administration there. It is the
local administration's officers against
whom my friend is probably complain-
ing.

Shri Keishing : I know that
that amount has been sanctioned by the
Defence Ministry—1 refer to the sum
of Rs. 60 lakhs. I simply want to bring
to your notice that this amount has been
misused and there has been a lot of
corruption. There have been several
complaints and hundreds of representa-
tions have been sent to the Minisiry.
1 would request the Minister to look m
to these things ind see that justice is
done to those genuine sufferers and also
sec that people do not get money by
.flattering the officers and by resorting to
uifair means.

The Minister of Defence (Dr. Katju) :
I may clarify one point. The work of
distribution of the money is done by
the Manipur Government. I would sug-
gest your making a representation to
the Chief Commissioner, Manipur.

Shri Rishang Kelshing : I know that,
But I would like the Minister also to
see that that money is bemt mpeﬁy
utilised. and not misused. uld be
given io the genuine mﬁom I think

Ministry is responsible for it, be-
cause whenever the relatmsm
the distribution of Ba. 60 lakhs is
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fulmthuﬂwse,lihedtoguareply
om the Minister of Defence. So,
have brought this to his notice.

There is another point to which I
should like to draw your attention. In
1948, the demolition party visited Mani-
pur. It destroyed the scattered bombs
in the tribal areas and in the different
parts of the State. In one village which
was inhabitated by the tribals—Mot-
a bomb near the village, and a fire
bung—the demolition party destroyed
spread out to the village and six houses

o Were bumt. The Captain, the leader of
the demolition party, assured the vil-
lagers that they would be adequately
compensated. That was in 1948, But
up till now the villagers have not got
any compensation. The copy of the
letter of the Captain, by the pame of
Hranga, was handed over to the De-
puty Defence Minister for n
action, and [ hope the Ministry will
see that these sufferers. these victims,
get the money without delay.

I would also bring to the notice of
the Ministry that during war time a
large number of fields were taken over
by the Army for construction of aero-
dromes in Manipur, and I understand
that the Government of India have pro-
mised to pay over Rs. 20 lakhs by way
of compensation to these people. But
this is still pending. It is only proper
that the Government should expedite
the payment of this amount.

Shri D. C. Sharma (Hoshiarpur) :
Before 1 come to the main items of
my speech I want to pay my homage to
the Armed Forces in India for the aid
which they have been giving to the civil
authorities during unforeseen and un-
precedented natural calamities. One of
the areas of my constituency had an
experience of this kind; it was cut off
from the other parts of the district,
one of the bunds was washed away.
The help which was rendered by our
Armed Forces at that time is somethi
memorable. It lives in the memory o
the people even at this time.

I also want to say that while we are
not strong in every part of our defence
organisation, our A.C.C. cadets have
done work of which any nation can be
gruud. The work that they did in

ihar, at the Kosi ject area, 1s some-
thing memorable. 3 teachers and
21.’?74 cadets participated in that work.
But the achievement was not insignifi-

cant. They constructed 6,200 feet of
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the eastern embankment involving about
50 lakhs of cubic feet of earthen work.
I must say -this is something to be
happy . about. :

1 also pay my homage to the jawans
and officers of the Army because I say
that out of the Four Freedoms which
were enunciated by President Roosevelt
during the last war, one was freedom
from fear. And if our ploughmen plough
their fields in peace and the civilian
population goes about its work without
any trepidation, I think it is because of
the faith that our people have in the
Army which is doing so much of good
to our country.

But I would like to ask one question.
I would like to ask : what is the philo-
sophy behind our defence budget, what
is the planning behind our defence bud-
get; and what are the objectives and
the phased realisation of those objectives
that are behind the defence budget of
ours ? 1 have been reading the speeches
of some of the great men who are
shaping the destinies of the world at this
time. And I can understand what their
philosophy is. For instance, Comrade
Khrushchev said at the Communist
Party meeting : “The chief task to
which the Party devotes all its forces is
the strengthening of the might of the
Soviet State. e last nuclear test in
Siberia was the biggest ever. Soviet
artillery has guns of unheard-of might.”
1 do not say that ‘we should follow in
their foot-steps. But what I say is that
there is a philosophy behind the de-
fence budget that that country has.

And then I read an account of a
speech which the Parliamentary Secre-
tary to the Admiralty in UK. made
some time back, and I found that they
had some kind of objective behind their
defence budget. They want research
into nuclear-powered propulsion. They
want to have new designs and new tac-
tics. They want to have light fleet car-
riers, they want the aircraft N-113 and
DH-110. And they have a phased pro-
gramme. There is some kind of philo-
sophy. And they say that they are go-
ing to have a new types of radar. I do
not say that our defence philosophy
should be attuned to the philosophy of
those nations which believe in atomic
warfare. I do not say that. But cer-
tainly I have a right to ask what is the
philosophy behind our budget.

Take the case of Pakistan. Well, I
do not want to -say anything about
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Pakistan which will hurt any persen, but

.I read an editorial in the Hindusthan

Times, and the title of that editorial was
very significant, *. at all costs”,
and I find that Pakistan  is de-
voting three-fourths of its budget
to armaments. For every one rupee
that they are s i on educa-
cation, health, social welfare agencies
and other items, they are spending nine
rupees on their defence. - There is a
philosophy behind it. But I would like
to know what our defence budget aims
at. I ask this question particularly in
view of the border situation that has
been agitating our minds for some time.

I read the report of the Ministry and
I find about the Territorial Army that it
is suffering from lack of officers. You
can consider what kind of Territorial
Army we will have if we do not have an
adequate number of officers. And
about Lok Sahayak Sena I read that it
is trying to give military training to the
residents in three urban areas, Lucknow,
Madras and Ambala. Just think.of the
country which has a population of over
thirty-six crores of people, and we are
trying to have a scheme confined to
three towns in India. This could have
been adequate if our country had been
of the size of Costa Rica with eight
lakhs of inhabitants. But for a big
country like ours you have a scheme
confined to three towns.

Again, I read about the Navy that we
are undertaking the gradual replace-
ment of old ships. This word “gradual”
is something which worries me. I can-
not understand it. I would say......

Shi Jha Azad: The meaning
is very simple.

Shri D. C. Sharma: Sometimes. I-
fail to understand simple things! Then
1 read that the Naval Dockyard is to be
expanded in fifteen years. Fifteen years’
time is not a small period when you
come to deal with India in the world
context.

Again, I read about the Air Force.
It is said : *“The development of the jet
engine, the researches and advance in
electronics, and their application to
aeronautics have all been so rapid that
it has become almost impossible to keep
pace with them.” It is the philosophy
of, I should helplessness “we cannot
keep pace it”.
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3 pM.

Then, I come to the ordnance fac-
tories. at have our ordnance fac-
tories produced? If we turn to page
16 of this report, we find that our ord-
nance factories have been working in
conjunction with the railways, Chitta-
ranjan locomotive workshop, the P. &
T. and other private parties. They have
been producing shot guns., What I say
is that the ordnance factories were
meant to supply our armies with neces-
sary equipment. I find that the neces-
sary equipment is not being produced in
our ordnance factories. Coming to
Bharat Electronics, it is said that one
unit out of five has been set going at
this time. Perhaps, the other 4 units
will be set going after some time. The
most distressing thing is about the Hin-
dustan Aircraft Ltd. It is said: on
page 19:

“On the purely commercial side,
HAL will have produced 169 Rail
Coaches and 300 Single Decker
Buskits by March, 1956.”

What I mean to say is this. Here
are our ordnance factories, a mighty ins-
trument, very big machines for produ-
cing the necessary armaments. But, I
cannot understand why we are not able
to produce the kind of armaments and
the quantity of armaments that we want.

Then, I come to the Armed Forces
Information Office. 1 think the record
of the Armed Forces Information Office,
as given in this report, is something
which does not make me happy. I do
pot think it will make anybody happy.
What is this Armed Forces Information
Office? I know that they give some
hand-outs to the press. That is véry
good. We also know something about
hand-outs. It is said that one pamphlet
is in the press, another pamphlet 18
being finalised and two pamphlets are
under preparation. This is what is
happening in this office. Three films
are going to be released. Of course,
they have a dramatic party also. I do
not want that we should depart from the
policy of neutralism : I am using it in
the best sense of the word which we
have adopted. We want to stick to that
policy. We want to have a policy of
non-alignment, non-involvement, if it
can be called like that. We want that.
But, 1 ask, does not neutralism require
defence 7 Have we not to defend our
neutralism 7 Even neutralism requires
to be defended. I do not want that our
Armed Forces, Air Force and the Navy
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and Infantry should be geared up to
war fever, with all its excitement. But,
I say, that we must adopt a policy of
dynamic defence. .

After reading the report, I find that
there are three words which are fa-
vourites with this Ministry: (i) gra-
dualism, (ii) under preparation apd (iii)
going to be finalised. I want to s3y that
the defence of this great country should
be dealt with in another way. .

I would say that we have to look to
the morale of our soldiers. I know, as
every Member of the House knows that
their morale is of the highest order.
They are patriotic. They are all Indians.
They are working without feelings of
caste and religion. We are proud of
our Armed Forces because in this coun-
try we are sometimes liable to be sway-
ed by passions of casteism and other
things. They can keep their head above
water and they are not swayed by
such things. I would say, as has also
been said by so many friends, that we
ishould give them adequate salary and

te pensions. I know something
has been done here by the Minister of
Defence Organisation recently. When
they go out on service to places where
they cannot take their families, they
have to leave their families behind. All
these things have to be looked into and
they have to be satisfied, because the
morale of the army is of the utmost
importance. What we need is this. We
have first-rate men and first-rate tradi-
tions of martial qualities and disci-
pline. Give our soldiers first-rate equip-
ment ; give them first-rate training. Our
country will have an army which, with-
out fighting with any other country,
which, without embarking on any ad-
venture of aggression, will be an army
.of which the whole world will be proud.

Nehru) : My colleague, the hon. Minis-
ter of Defence will, no doubt, deal with
the broad issues raised in this debate
and with the criticisms and suggestions
made. I have intervened to draw the
attention of the House to certain broad
and basic principles of the line of de-
fence and more especially, the problems
that we have to face.

I have noticed in the course of the
debate today, a certain anxiety, a cer-
tain concern about recent events,

- amounting almost to an apprehension,

a fear lest India might be attacked by
our neighbouring country and we might
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not be ready for it. The number of
recent border incidents and more espe-
cially the fact that a great foreign coun-
try is giving military aid has led, no
doubt, to this alzirehe.nsiun. It is per-
fectly true that the situation today in
regard to the defence of India has been
very much affected by this factor of
military aid coming in from a

country and we have to view this situa-
tion; therefore, in this new light.

The hon. Member who spoke just
“before me asked us to give the latest
equipment, best training and all that.
What exactly does that mean? In no-
thing, I think, has there been such a
ra;l:id, such a great improvement in tech-
nology as in defence or in attack in war
equipment. Of course, the latest ex-
ample of that—the final example—is
nuclear weapons, atomic bomb or hy-
drogen bomb. That is the final culmi-
pation of this process up till now. If
you judge from that, it simply means
this, that no country in the world, prac-
tically speaking, excepting the two great
powers, adequately defended, because
only they have enough of these nuclear
weapons. One or two others have a
little, but comparatively less, and others
have not got it at all. How, then, does
one judge of this adequacy of defence
of a country ?

Obviously, if some power which has
nuclear weapons at its disposal chose
to attack India fully, from the purely
military point of view, we have little de-
fence. It may be that from other points
of view, we may yet be able to meet
this menace of the atomic bomb, be-
cause a le that has vitality, that has
strength and unity and a people that will
not surrender whatever happens can
never be defeated. I have often said,
therefore, that the real answer to the
atomic bomb lies in other spheres. I
mention this because in the final ana-
lysis what counts is not your soldier of
your military weapon, but the spirit of
unity of the people, the will of
the people to survive in spite of
every difficulty and every men-
ace, and it is well that we should
remember that when we are considering
other problems, whether it is States re-
organisation or any other problem.
When we quarrel about petty matters,
when some of us come into conflict
with some others, it is well to remember
some of these basic iti to re-
mcmberthekindofworldwcm]ivi:g
in today. It is a dangerous world.
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is a world full of menace. It is a world
which may well trip us and push us
down if we are not , if we are
pot vigilant, if we are not as prepared
as we can well be. That is the back-
ground

If I am confident about India, that
confidence depends more on the spirit
and unity of our people than on other
factors. If that is weak, for me it
just does not matter how many tanks
you may put in somewhere, or how
many aircraft. But, let us consider this
matter from another point of view.

As I said, technology has developed
so rapidly that if, unfortunately, there
is a great war in the future, probably
every book that has written in the
past about warfare, every weapon that
was used during the last war and pre-
viously would be out of date. Judged
from that point of view, we in India
and nearly all the countries of the world
excepting very, very few are completely
out of date and there is no help for it
in the present. We may gradually go
forward. What is the equation of de-
fence 7 In what lies the strength of a
people for defence? Well, one thinks
immediately about defence forces, army,
pavy, air force. Perfectly right. They
are the spear points of defence. They
have to bear the brunt of any attack.
How do they exist 7—the Army and
Navy. What are they based on? The
more technical you get, as armies and
navies and air forces are getting, the
base 3s the industrial and technological
development of the country. You may
import a machine or an aircraft or some
other highly technical weapon and you
may even teach somebody to use it, but
thit is a very superficial type of de-
fence because you have not got -the
technological background for it. If spare
parts go wrong, your whole machine is
useless. If you cannot get it, if some-
body from whom you bought it refuses
to supply a part of it, it becomes use-
less, so that in spite of your indepen-
dence you become dependent on others,.
and very greatly so, and that is what is
happening today. From that point of
view probably there are very few coun-.
tries in the wide world that are reall
independent—that is to say from
point of view of being able to stand
their own feet against the mili
strength of others or from: the
view of technological advance.
fore, apart from the Army, Na
that you may have, you want

trial and technological background
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the country. Next comes, to support
all this, the economy of the country,
Because if the country's economy
is not sound if the country, in fact, is

not a relatively prosperous country so

far its economy and people are con-
cerned. It is a weak country. I can
give many example to this House of
countries which for the moment ma
have a good army as an army but it
really is a superficial strength that they
have because the army depends on out-
side factors, outside machines, outside
economy, outside help, and therefore
essentially it is a dependent country
from that point of view, though it
may be called independent. Then last-
ly, or fourthly, you depend on the
spirit of the people. So, the equation
of delence is your defence forces plus
your industrial and technological back-
ground—I am not talking of equipment
produced from abroad but the back-
ground which produces the equipment ;
thirdly, the economy of the country, and
fourthly the spirit of the people.

Looking at the countries of the
world, there are only two at the present
moment which may be termed to be,
from the military point of view, abso-
lutely in the front rank. There are many
other countries in between. Where do
we come into the picture 7 Here we are
relatively backward technologically and
industrially, m:u:if yet, Iemept for 01;31;
country, except for apan, probal
more r:!ndustria.ﬁsed at the present mo-
ment than any country in Asia. I am
leaving out the Soviet territories, and
even in regard to China which is mak-
ing great progress, I think it may well
be said that at the present moment we
are somewhat in advance in some ways,
not in all ways, industrially considered.
Certainly not in a military way. They
have a huge army. We have a relatively
small army. But I am talking about in-
dustrial development, not of other mat-
ters. We are, therefore, of the so-called
under-developed countries, relatively
more advanced in some matters. Take
atomic energy. Probably we are in the
first half a dozen countries of the world
or somewhere near that—I do not exact-
ly know ; it is difficult to say. We are
certainly leaving out the first three or
four. We are in the next rank. These
things are basic for laying the founda-
tion of future strength and growth.

An hon. Member, I am told, said
here : “What is the good of your Five-
Year Plans ? You must concentrate on
defence.” That is a grave statement to
4—18 Lok Sabha °
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Therefore, the right approach to de-
fence i , one obvious al?l;m
of course, is friendly relations with other
countries, to avoid having unfriendly
relations which might lead to conflict.
And therefore, some hon. Membgn in,
this House, not many, who talk in ra-
ther aggressive terms of neighbouring
countries and want to take brave action
sword in hand, serve no cause—certain-
ly not the cause of this country apart
from any larger cause of the world. It
is ope thing for us to be ‘ectly pre-
E:md, or prepared in so as we can

for defence if somebody attacks, be-
cause, whatever our policy may be,
however peaceful our policy may be,
no one can take—npo responsible Gov-
emment can take—the risk of an em-
ergency arising which it cannot face.
'lf:?is true. But any kind of blustering
attitude is peither becoming to a digni-
fied nation, nor is it safiil nor 1a1;d “I:

reciated by anybody in the world. It is
gsign of weakness, not strength. There-
fore, we must cultivate friendly rela-
tions, and we must cultivate and spread
the feeling that no subject, no qua.rrel,
is big enough for war to be required to
settle it, or, to put it differently, that
war today is and ought to be out of the
question. Of course, by our saying it, we
do not make war out of the question,
because the other party may not look
that way.

But what I mean is that all these na-
tional questions are rather tied up with
international issues. If internationally it
becomes more and more difficult
for war to take place, well, the national
question is affected by it. That is the
broad approach. And it is our broad
approach, therefore, in foreign policy
or in defence policy—and the two are
intimately allied—to have friendly rela-
tions with every country.

Then, we come to the second item.,
and that is that the real strength of the
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country develops by industrial deve-
lopment, by the capacity to make, if you
like, weapons of war, whether it is for
the Army, the Navy or the Air Force.
That means general industrial develop-
ment. And you cannot develop just a

i isolated industry without a

kground of industrial development.
You cannot say, well, we shall have, let
us say, a factory producing tanks with-
out any other industrial development of
the country, or a factory producing air-
craft, because you require a large back-
ground of technically trained people. It
is only then that t can take place.
Therefore, our immediate object
be, both from the point of view of eco-
nomic development and that of defence,
to build up industry, and to build up
heavy industry, which produces ma-

chines.

Now, it does not matter how keen you
are, and how hard you work. That takes
time. It may be, and the criticism may
be justified, if you like that we ought
to have started thinking in these terms
even earlier. But the point is here we
are today, and we are trying to think
in these terms of building up heavy in-
dustry, iron and steel, machine-making,
plant, or exploiting and producing oil.

Take this business of oil. Most of
your machines will simply become com-
pletely useless without oil to run them.
If oil is stopped, if we have not got en-
ough oil in this country, well, there you
are, you put your big machines, and
tie them up, because there is nothing to
move them about.

These are the factors. People seem
to consider that defence is just training
a man to walk up and down in a step
with a gun in his hand. That is a very
out-of-date conception of it.

Now, we come up against a grave
difficulty. Let us admit for the mo-
ment that we are proceeding along right
lines—we may speed up the process—
those right lines being the industrialisa-
tion of the country, which is good from
the economic point of view as well as
from the defence. But industrialisation
takes some time.

All the time, we have to think of two
aspects, Onme is that the speed of in-
dustrialisation means a burden that we
have to carry, the people have to car-

, all of us. How far can we carry

burden ? Either we slow down the
speed or we increase the burden. That
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is one of the blem which
applies to all our Five Year Plans and
the rest.

. The other aspect is that it is all very
well that you are going along the right
lines you may be ready for this, let us
say, ten years later. But what happens
in between the ten years? You may
be knocked down in the course of the
ten years. And all your saying that
‘We are not ready for an attack’ will
not prevent an enemy from attacking
you, and waiting till you are ready for
it. That is obvious. That is the diffi-
cult problem that every country has to
face, to balance immediate danger with
considerations of better security later
on.

If you think too much in terms of
immediate danger and concentrate on
that, the result is that you are never
getting strong enough tomorrow and the
day after, because your resources are
being spent not in productive ways, not
in the growth of real strength, but in
temporary strength which you borrow
from others, which you buy from others.
You get a machine from outside, or
something. You get it, you use it,
it does give you some temporary assu-
rance, although it is not very great.
But as I told you, if some part goes
wrong, or somebody fails to supply you,
there again you are helpless. That is
the real difficulty.

And this difficulty has become even
more real for us because of these recent
developments, more especially the mili-
tary aid that has come in fairly consi-
derable quantity to our neighbour coun-
try. 1 do not myself think that there
is any marked likelihood of war. In
fact, 1 would very much doubt if any
such war is at all likely to take place.
And I am trying to think objectively,
not merely because I wish it so, because
one has to take a realistic view of these
matters. Nevertheless, having said so,
one cannot ignore the possibility of
some emergency arising. And we are
put in a very great difficulty. And T
want to take the House into confidence,

[MR. SPEAKER in the Chair]

The difficulty is this, that if we lay toc
much stress on present-day assurance,
which ultimately means the purchase of
big machines of various from ab-
road in adequate quantity, well, we
undermine the economic progress that
we envisage. It is a terrible problem
for us to face, and for this House to
face.
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It is quite easy for some hon. Mem-
ber to say, push away your Five Year
Plan and do this. But that is almost a
counsel of despair. We cannot sell to-
morrow and the day after, because of

~our fears of today. At the same time,
we have to provide for today. That is
the problem. I do not pretend to give
an answer to this problem here in this
House, because it is not a problem—I
do not mind—which arises today at this
minute ; the problem is there, in its
broad context, which we shall have to
face from day to day, month to month.
It has been thrust upon us. To a slight
extent, the problem is always there with
every country. But the problem has
been thrust upon us rather forcibly and
rather urgently by these developments
- of pacts and military aid and the rest.

1 do not wish the House to think that
we are unduly anxious about this pro-
blem, but naturally we are a little anxi-
ous, and we certainly are not com-
placent about it. 1 think we would be
anxious undoubtedly, if we did not have
the feeling of the spirit of the country,
the unity of the country, and the assu-
rance that, whatever our petty views
might be in many fields, over these large
questions there can be no difference,
and we all have to pull together.

So this, in the final analysis, is the
major problem : how far to ensure
safety today we are to sacrifice and de-
lay tomorrow’s developments? This
House will be considering sometime later
during this session the Second Five Year
Plan. In considering that, it will have
to bear in mind this particular problem
because if the advice of some hon.
Members is adopted in regard to our de-
fence, we shall have to throw overboard
the Second Five Year Plan, if not com-
pletely, a good bit of it. So it is not
such an easy matter for us to decide in
this way, seeing only one part of the
picture and not the other.

It is largely for these reasons—and if
they apply to our country, presumably
they apply to other countries also—that
we have deprecated this business of mili-
tary pacts and alliances and military
aid being given. We would welcome
civil aid for development of the coun-
try, which really strengthens the coun-
try ultimately much more than the other
and which has no other implications to
«other countries concerned. But the way
things have developed in Asia and

21 MARCH 1956

Demands for Granis 3278

elsewhere has been rather unfortunate
and has brought this atmosphere of ten-
sion and fear in the train.

I have endeavoured to be perfectly
frank to the House because this problem
is troubling us, and it is not a problem
to be dealt with in a small way here
and there; it is a problem which ex-
tends itself not to a few days and
few months but it goes on. We will
have to face it from day to day, for the
next year and the year after that. We
hope that whatever decisions we arrive
at from time to time we shall naturally
communicate to this House, because
other matters will bhe affected by those
decisions; whether it is the Five Year
Plan, whether it is some other scheme
of development, they might well be
affected. Therefore, we cannot pro-
ceed in this business without the fullest
understanding, sympathy and support of
the House.

Shri Kamath (Hoshangabad): The
Prime Minister has made a very illumi-
nating statement of broad principles with
which, I am sure, the House is in agree-
ment. He has rightly stressed that to-
day war may become a total war.
Since the Second World War and parti-
cularly after the atomic blasts over
Hiroshima and Nagasaki, all war, in this
atomic age to which the Prime Minister
is fond of referring, tends to become a
total war; and defence extends to and
embraces the entire nation in every
country, with events of war.

I can assure the Prime Minister that
though Pakistan is strengthening herself
with American guns and Indian butter
—because I am referring to the econo-
mic aid policy of the Government,
Pakistan’s balance of payments position;
we have given them rice and other
things, and we have not insisted upon
compensation so many times—the Indian

le are neither afraid nor panicky,
muse they have got calm confidence
in the strength of the Army which has
faced crisis and trouble in Kashmir and
on other fronts. We have to remember
also that Pakistan has betrayed the
spirit of Bandung in letter and in spirit
and there is an alliance, an unholy, if
not a criminal alliance—between Pakis-
tan and the Portuguese imperialists in
Goa. I have reason to believe that these
border incidents, these raids, these skir-
mishes in the east and in the west and
also on the Indo-Goan border are de-
finitely a sign, and an outward symptom
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of inward disgrace. That is, this alli-

ance between Portugal and Pakistan is
with a view to harassing India, not that
they mean to fully attack, but certainly
they want to harass India and trouble
us as far as it lies in their Power.

Therefore, at this particular moment,
I am anxious that so far as the Army
and the nation are concerned, the men,
material and morale, these three as-
pects of the Army and the nation must
be kept in fine fettle, and we have to
examine mainly these factors today,
whether the men, material and morale
are in good condition, particularly the
last, namely, morale, to which the Prime
Minister has referred. He referred to the
soldier, that the soldier is not so im-
portant as the spirit of the whole peo-
ple. That is what I heard him say.
But what, I believe, he meant was that
not merely the soldier but the entirc
people count in a total war. But what
are we doing to sustain and improve
the morale of our Army and of the peo-
ple ? May 1 refer to the people first?
It is unfortunate that due to recent
developments in connection with States
reorganisation, the Government had re-
sorted to firings which the wife of the
Chief Minister of Orissa described as
‘thoughtless and pitiless’. That certain-
Iy has affected the spirit of the people
adversely. To that. of course, the De-
fence Minister may not answer because
that is a different thing, a matter for
the Home Minister. But the Army had
been called in aid of the civil power in
this particular matter of States reorga-
nisation so many times, particularly in
Orissa and Bombay. That, I am in-
clined to believe, has affected the spirit
of the people rather adversely in these
troublous times.

As regards the morale of the Army,
may 1 refer to the recent proposal of
the Defence Ministry to compulsorily
retire prematurely a large number of
offiecrs ? Questions were asked in the
House and were answered by the Minis-
ter as well as the Minister of Defence
Organisation. 1 am sure there is no-
body in the House will controvert
this proposition that today particularly,
not only should every effort be made to
build up a strong, professionally able
and contended cadre of officers for the
defence services but also, as far as
possible, the services of officers who are
retired prematurely under the compul-
sory retiring age scheme should be uti-
lised to the best advantage of the State.
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Not merely can their services be utilised
for civilian jobs when retire com-
pulsorily from the Army, but they can
certainly be fitted into the Army Head-
quarters where civilians are manning
various jobs, or other technical jobs
that are opening up under the Second
Five Year Plan. I earnestly suggest that
the services of these experienced offi-
cers who are being compulsorily retired
—1 believe a Major above 45 in the
Army, a Lieutenant Commandar in the
Navy and a Squadron Leader in the Air
Force over certain age will be compul-
sorily retired—should not be lost to the
nation. They should be usefully em-
ployed.

I am afraid that the morale of the
Army will be affected if these steps are
not taken. The other ranks, the jawans
in the Army, have also got their various
complaints, some minor, others major.
I have no time to refer to all the com-
plaints, the grievances they have. But
may I point out just one? Other ranks
in the Army get only Rs. 2 per month
as barber and washing allowance. It is
ridiculous to expect a JCO or a semior
NCO today to be smart, to see to it
that he turns out well on this meagre
pittance of Rs. 2 a month as barber and
washing allowance.

Here may I also point out one handi-
cap that we are labouring under 7 The
old Standing Committees for the Minis-
tries have been abolished. When I was
in the previous Parliament, I found it
easier to study the defence budget and
other budgets also because we had
Standing Committees for various Minis-
tries and we could keep in touch with
the Ministries as well as sections or de-
partments of Ministries. But these
Standing Committees have been abo-
lished. May I suggest that at least for
important or key Ministries like
fence, External Affairs and Production
etc

Pandit Thaker Das Bhargava: Why
not for all?

Shri Kamath: For all. But at least
these important Ministries, these Stand-
ing Committees must be revived. Now
that the Prime Minister has referred to
it as a national Emblem and that it
should be approached with the spirit of
co-operation from the House as a whole,
not only the ruling party, the Congress
Party but also other parties and groups,
their assistance must be sought in these
troublous times.

In this context, I would humbly sug-
gest one thing. I have great regard for
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the Defence Minister : he has many
good qualities but I am afraid he has
little quality for this particular job which
he is handling. I would suggest that a
person who is less physically handi-
capped—I refer to his one visible physi-
«<al handicap—must be asked to take up
this Ministry. He has done well as a
Governor; he did not do so well but
fairly well as a Home Minister; but,
1 think, as a Defence Minister he has
pot done particularly well. And, I
would suggest that he should be given
another portfolio, an equally important
portfolio—a senior member of the Cabi-
net like him should be given some other
important portfolio—or he may, per-
haps, go to some other place as a
Governor. But, I would suggest that
somebody else who is more active,
mentally and physically, and less handi-
capped should take up the Defence
Ministry at this time.
An Hon. Member: Yourself.
Shri Kamath : Thank you, no.

Mr. Khruschev recently referred to
this important matter of morale of the
Army and he, in his recent speech
wherein he has dubbed Stalin a mass
murderer and torturer—though our
Prime Minister referred to him as a man
of peace in the funeral oration he de-
livered here—accused Stalin of being
responsible for the defeat of the Russian
Army in the early days of the second
World War because the morale of the
Army was weakened by the pre-war
furgﬁ in Russia. We have had some—

would not say purges—but firings, op~’
pressions and repressions in this coun-
try and the morale of the country has
been weakened. We have had instances
in our own history right from the days
of Puru, also called Porus, when the
morale of the elephant army was broken
by the horses of Sikander. Puru's ele-
phants were routed by the horses of
Sikander. Right from that to the days
of INA we have seen how the weak
morale of army has led to defeat and
the strength of the morale made and
Army victorious in spite of inefficient
arms and equipment. That brings me to
the INA itself, but before I refer to that
I may turn to another aspect of this
morale.

When the Prench Army in last war
collapsed because their morale was very
weak, the Maginot Lin became practi-
cally an ordinary line and it vanished
into thin air, and proved that the Army
was not equal to the task. Therefore,
it is up to us to see that the morale is
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kept intact by seeing that the officers
and the other ranks are properly treated
and that they do not have a feeling of
discrimination, that they are discrimi-
nated as against the city servants. To-
day, I am afraid, there is this sense, this
feeling that there is discrimination.
They must be put on a par with civil
officers as regards the treatment by and
the attitude of the Government. I think
the Army itself is gDinLgtimo this ques-
tion of morale under Chairmanship
of General Sant Singh and I believe the
report itself is before the Ministry.
believe it is a secret report but I ho
the suggestions made therein will
taken into consideration and implement-
ed.

I may in passing briefly refer to pro-
hibition in the Army. The Minister
said that they will fall in line. I
think it is all right in peace time. But,
if it comes to war I do not think
there is anything wrong in supplying the
other ranks—and also the officers—
with a little bit of tonic, call it wine,
call it rum or call it anything you like ;
that is for their leader to decide.

The Army should be rationalised,
should be democratised and should be
modernised. At the earliest possible
moment, Government should appoint a
committee consisting of representatives
of the Defence Ministry, the Planning
Ministry, the Labour Ministry, the Pro-
duction Ministry and the All India Civil
Employees Federation to go into the
question of production of equipment.
We should try to get equipment and
arms from as many countries as possible
and not merely from the UK. or the
U.S.A.

In this connection, I should say, it is
dangerous to keep British Officers at
top level in the Army. After all, Britain
is a party to the Baghdad Pact and
America is a party to the SEATO.
Therefore, you must see that British
Officers are elimiated at those points
where crucial execution comes into
operation.

Today, I am constrained to' say that
the ship of State has become a leaky
boat. There have been so many leak-
ages very recently—refer not merely
to the Budget leakage and the leakage
of the Insurance Ordinance....

Shri Tyagi: Because my friend is
trying to pick holes in it.

Shri Kamath : There are the leaks al-
ready and I need not pick them. I can
show them to my hon. friend ; they are
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all there for all to see including my
friend Shri Tyagi. I am not referring
to the leakages that took place recent-
ly, the Budget leakage and the other
leakage to which reference was made in
the Rajya Sabha—the Insurance Ordi-
nance—and another referred to by my
hon. friend Shrimati Renu Chakravartty
as to how the Defence secrets leaked
out and travelled to London—by air
or by ship, I do not know—and were
found in a table drawer sold for £1
in an auction. There are various leak-
ages and there is the leakages of morale
and also the leakage of money. These
are also important leaks that should be
plugged. Otherwise, this leaky boat,
which should have been the Ship of
State would lead us, I know not where.

Lastly, I will come to the problem of
the INA. The INA has played a cons-
picuous part in respect of our freedom
and the entire nation, including Gov-
ernment have acclaimed them as such—
as heroes in the liberation war of India.
Only very recently, a couple of months
ago, the Deputy Minister referred to
this matter in answering a question and
said that Government regard them as
brave men who have fought for the
freedom of our country. But, is this
regard reflected in the attitude of Gov-
ernment towards these brave men ? No;
a thousand times, no. These men who
fought for their country at a crucial
period of its struggle for independence
are today treated worse than those who
deserted the INA and joined the British
Army. They joined the Indian National
Army, then deserted the Indian National
Army and joined the British Army and
fought against the country. The charge
against LN.A. men and officers is that
they broke their allegiance to the King.
But may 1 ask, what about those men
who when they joined the LN.A., the
Azad Hind Fauj took the oath of allegi-
ance to the country and then broke that
oath of allegiance and deserted to the
British Army ? They, today, are serving
as Brigadiers and Colonels of the Indian
Army. These LN.A. officers have been
asked to join the Army, if at all, de
novo; they have to take their ranks de
novo in the Indian Army. Is it justice ?

-Is it a sign of your regard for the
ILN.A. men and officers that the period
of their service in the ILN.A. up to the
date of their discharge has been gounted
as good for their pension, but not for
their pay ? This is a most glaring ano-
maly. And the dependants of those
killed in action in Singapore and the East
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Asian theatres of war are not given
any pension at all, while those men in
the British Indian Army are getting
pension. Is this justice? This is a
mockery of justice, a h itical pro-
testation of regard for INA It

" was recently announced in Germany

that all the so-called war criminals in
Germany—I do not call them so but
they were tried as such—after they were
released from the wvarious jails and
camps, have been paid their full arrears
of pay for the entire period from the
time they became prisoners of war till
the time they were discharged from the
camps or jails. They came out of the
camps and were paid their full arrears
of pay, but the I.LN.A. men and officers
are not paid their arrears of pay which
are due to them. I suggest this mini-
mum demand made by LN.A. men in
regard to those who joined the L.N.A.,
that is, their period of service in the
ILN.A., should be taken into account
and counted for service—for pay and
pension. Unless this is done, there will
be not merely frustration and loss of
morale among these men, but it will be
an infection which will corrode the
officers and men who hold these IN.A.,
men in great regard. After all, the
amount is about a crore of rupees.
They are spending thousands of crores
for various purposes. Cannot they do
this much for these men who took a
great risk, who broke the oath of alle-
giance to the King not caring for the
consequences because they were fight-
ing for the country, and many of them
died as martyrs to the country ? Let us
wake up to the needs of the hour,
especially in this troubulous times, and
enlist the active support of the former
I.N.A., officers and men in this task of
mobilising the defence of the country,
because mobility and striking power are
essential and not merely the size of
the army or the equipment as such.
Mobility, striking power and morale are
very essential and if these three are in-
tact, all the rest will be added unto us;
and the nation will be withsand any
attack from whichever quarter it may
come.

Dr. Suresh Chandra (Aurangabad) :
Speaking on the Defence Ministry, I
wish to speak only on one subject, and
that is the question of the condition of
the men of the LN.A. Already some
previous speakers have referred to it.
During the last debate on Defence, I
had entirely devoted my speech to the
condition of the IL.N.A. personnel. Un-
fortunately, the Defence Minister had
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pot thought it fit even to mention it
in his reply to the debate. Afterwards,
on behalf of the Azad Hind Fauj Asso-
ciation, I wrote to the Defence Minister
and also to the Prime Minister on this
subject. I regret to say that the Gov-
emment have not taken any notice of
the condition of those people who. laid
down their lives so that India may live.
It is very easy to talk of those people
who laid down their lives that they have
been integrated in service and some of
them are enjoying their life. But some
of us who know these men, who have
to deal with these men and jawans and
officers who had held very high ranks
and had spent their lives and even
sacrificed their lives, are aware under
what conditions they are living today.
I have received numerous letters and
not a day passes when I do not receive
a letter from the LN.A., personnel
either from Travancore-Cochin, or from
somewhere in the Punjab or Gujarat,
wishing to know what the Government
is doing about the condition of the
LN.A. men after India has become in-
-dependent and free. I must say that
it is very strange for me to have had
the privilege of being closely associated
with Netaji Subhas Chandra Bose and
with the I.N.A., before it was founded
in East Asia to know that there is no
recognition to these men of the LN.A.,
not even to the name of Netaji Bose.
Even in our officers in the Secretariat,
if you have an opportunity of talking to
the officers you will find that even I.C.S.
fellows jeer at the name of Netaji—and
that is my own personal experience.
Why it is so? Who is responsible for
it? Is the Government not responsible
for creating this kind of atmosphere for
those men who laid down their lives and
who created the National Army at a
time when there was nothing of an or-
ganised movement against the British.
We have all fought for the country and
I have been a an since my
bovhood, but I must say that the part
played by the L.N.A., is immense in the
freedom struggle of India. Had the
LN.A. not been founded, had they not
fought against the British then, probably
India might not have been today.

Shri G. S. Singh (Bharar&:;Saw
Madhopur) : It would have
anyway.

Dr. Suresh Chandra: My hon. friend
will have his time to make his observa-
tions. We know how. those people
founded the LN.A. how they had
fought and laid down their lives
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and how they are living even to-
day. I say that there are thousands of
people in India today who are sufferin,
who have no money to eam their llvel%
hood. There are widows of these peo-
ple and I received letters from the poor
widows and small children. I have got
letters saying that nothing is being done
for them. I wrote a letter to the De-
fence Minister and also to the Prime
Minister, and the Prime Minister thought
it fit to say in reply that he does not
understand how anyone can convey a
complaint about the treatment meted
out to these LN.A. men.

Shri Raghubir Sahai (Etah Distt—
North-East cum Budaun Distt.—East) :
There are other political sufferers also.

Dr. Suresh Chandra: I am not talk-
ing of political sufferers. I am also a
political sufferer in that way. But I
am talking of the LN.A. men and their
widows. I am talking of the LN.A. in
Delhi and in Calcutta the whole nation
had honoured the men who are sitting
by my side. I do not want any inter-
ruption from any person for the cause
of political sufferers, I was in a British
concentration camp in Germany when
we did not know even about our own
future. Perhaps we would have been
shot dead by the Britishers. At that
time a British soldier in that camp
smuggled in a cutting of a newspaper in
which there were the figures of General
Shahnawaz Khan, Captain Sehgal and
another. They were being marched
through Calcutta. That had given us
confidence that probably there may be
a day when we may be able to see India
free again. It is no use talking about
political sufferers. We are all political
sufferers and there are thousands of
others.

4 p.M.

I do not want to be led astray. Thz
point that I am trying to make is this.
Government had failed in its duty to
the men who had laid down their lives
for our country. What have they done?
They said : we shall deal with them on
a de novo basis; we shall employ the
INA officers and men on that basis.
What does this mean 7 It means that if
General Shahnawaz or General Bhonsle
who were some of the seniormost
officers in the INA, were to be retained
in the Indian Army today, they will be
retained as Second Lieuts. That is the
basis on which Government have made
this offer. How can a_self-respecting
person be expected to rejoin ? I fail to
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understand. This offer is derogatory to
the self-respect and prestige of those
people who fought for the independence
of our country. .

There is another very strange thing.
Some of the people who joined the INA
betrayed INA and joined the British
again. They broke the oath about
which so much was said. We talk of
oath to the King. We have no King;
it is a Republic. - When certain ques-
tions are put, they talk of the oath of
allegiance and all that. It is absolutely
understandable. If they broke the oath
of allegiance to the King they kept the
oath of allegiance to country and to the
nation. When some of them broke this
oath again and betrayed the cause of
the: INA, they were taken back and

jiven all help and some of them are still
Eolding very senior ranks. Nothing has
been done to them.

I also wish to speak about the
soldiers—the rank and file. We may
say that some officers had become Mem-
bers of Parliament or Ministers or this
or that. But what about the jawans?
The people of this country still do not
know the story of the INA? In Manipur
and Imphal and the surrounding areas,
these people were stuck up in mud
up to their breasts. Many of them lost
their lives. Their widows are there.
Nothing is done for them and their
children. If we write a letter, not even
a reply is given to us from the Ministry.
This is very unjust.

They say that they have done a
great favour. What is the concession
which they had given to these people ?
They have changed the remarks algainst
their character from bad and indifferent
to good. It seems very good. There
are in the Army several other expres-
sions : ‘exemplary’, ‘excellent’, very
good’, ‘good’, ‘fair’, ‘bad’ and ‘indiffer-
ent’. They fought for the freedom
of our country and that was their fault
and so the entries were bad and in-
different. They Lave now changed the
category from the sixth to the fourth.
They are not getting any job, not even
civilian jobs because the entry is ‘good’
and the other entries are far better and
in comparison with others, there is this
disadvantage. Something must be done
for them ; they laid down their lives for
the nation. We cannot always go on
talking without doing anything. There
are ten or fifteen thousand people. They
are neither taken back in the Army nor
are they given any facility to join any
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other civilian ent nor is any-
thing done for their widows or children.
Something must be done for these peo-
ple. There were those who were called
war criminals. There was #General
Friedrich who was the uncrowned king
of Germany and he could have audience
with Hitler any time. Such people were
released and given their arrears of pay.
Here you have given pension but you
have not given pay. Sometimes you
have not given full pension on the basis
of their service in the INA and their
detention in other camps.

I would only request the hon. De-
fence Minister to take note of these
things. We need men in this country.
They are trained men. Most of them
were made unfit during these last eight
years and nothing has been done for
them. They cannot be re-employed now,
even if we want to. But we should try
to take in those who are fit ; others may
be given some other work. Some of
them are displaced persons from East
and West Pakistan ; they have ho money
or land. Give them the same facilities
as you are giving to the other ex-service
personnel so that they can resettle at
least after eight years.

Shri G. S. Singh : Before I come to
the discussion on the Defence estimates,
I want to bring to your notice and the
notice of the House that till today I was
very proud of being a Member of the
Opposition but I have regretted, since
Kamath’s speech, my sitting on the
same side of the House as he sits. His
unprovoked. if not funny, personal
attack on the Defence Minister was,
if 1 am allowed to say so, of a had
taste,

Shri Kamath : Not personal.

Shri G. S. Singh: The handicaps of
Shri Kamath, though he is not apparent-
ly cognisant of them, are only too ap-
parent to us. Everybody in this House
at least should behave in a dignified
manner.

Shri Kamath : You go ahead.

Shri G. S. Singh : There has been a
great deal of discussion and to try and
review the discussion and repeat the
statements made by the hon. Members
would be unwise. Some apprehensions
were expressed so very eloquently by
the hon. lady Member. the same,
I am very happy to note that the debate
has cut across party lines and has taken
a national stand.
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There are one or two ions that
I want to make to the Defence Minis-
ter and his Ministry. There was a brief
Teference to the Prime Minister's prac-
tical a ce at the time of the chan
in the designations of the staff for the
formation of a Defence Council. I do
feel that this essential feature should be
incorporated into our defence structure
very early. 1 find it very incongruous
that the recommendations put up by the
«Chiefs of Staff and other technical per-
sonnel are turned down and criticised
-or returned by subordinates in the
Ministry. If the Defence Minister him-
self did it or any of his very intelligent
colleagues did it, then there would be
no criticism. But, Under Secretaries,
Joint Secretaries, Secretaries turned down
the recommendations of individuals who
are solely responsible for the defence of
‘this country.

We had vyesterday a very illuminating
debate wherein the Government came
to the conclusion that regardless of the
fact of a Budget leakage an hon. Minis-
ter is not responsible. Am I going to be
told tomorrow that there has been a
leakage of defence secrets and the hon.
Minister is not going to be responsible ?
It might be some superintendent, may
be some clerk, may be anybody. This

sition, Sir, is very incongruous and I
ail to understand it. .

The request so eloquently expressed
‘by the hon. lady Member for mass man-
power army is very much supported by
me. The hon. Minister is very well
aware—and must be I hope—of the fact
‘that even our armoured division could
only fight a 16 hour battle. It is a fact.
"There are certain facts which must be
told to this country. We are kept in
‘the dark. This House is kept in the
dark. This House votes in its wis-
dom large quantities of money for the
purpose of the defence of the country.
The hon. Minister for Defence Organi-
sation is occasionally inclined to give
facetious and frivolous answers in this
House to perfectly legitimate questions.
I asked him about buying of helicopters
and he said he does not intend to buy
a helicopter every year. The whole
thing is prevarication and delay. Now
I understand they have made a decision
between Bell and Hiller helicopter they
want to buy.

Now I want to know about some per-
‘tinent things which have appeared in the
Press here and abroad, I ask the hon.
‘Minister for Defence Organisation : are
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we going to manufacture Folland Gnat
Fighter 7 Are we going to manufacture
Orpheus Jet engines? Why should we
be used as development benches for the
Orpheus which has not been yet been
proved? Are we going to buy Can-
berra Bomber in view of the fact that
Blue Study Radar Bomb Sight has been
released by the Ministry of Supply in
England to India? Are we still flirting
between the Mystaire and the Hunter ?
Are we now considering the Illusion 287
These things have appeared in the
Press in various countries and in this
country. I think this House has a ﬁtﬁ
to know, and it is the privilege of thi
House to be told, what we are doing.

Recently,—I think it was before the
last session,—the hon. Minister for De-
fence was asked with regard to the uti-
lisation of the advice of the certain Pro-
fessor Tunk, a German aircraft designer
and he asked for notice. This delight-
ful gentleman,’ a very fine gentleman, a
very eminent aircraft designer, has now
come to India at the express invitation
of the Defence Minister. In what way
are we going to use him? What is he
going to design, aircrafts for replace-
ment ? This country must know. We
in Parilament must know and through
us the country must know. I am sorry
I have forgotten the pamphlet about
which 1 have complained. This year
there is no “confidential” marked on it
But the information supplied in it to the
hon. Members of this House, and
through them to the country is entirely
inadequate and I do feel that matters
which’ the hon. Minister for Defence
and the Defence Ministry consider as
not of public interest are of public n-
terest. It is very much so. There is
nothing that is very secret here. Even
the Budget is not secret. And if the
hon. Minister for Defence would take
the country and this House into con-
fidence I think he would not get this
vauge criticism which was levelled
against him.

I am given to understand that the
hon. Minister hoj to raise the capa-
city of the A.C.C. and the N.C.C. 1
welcome that move. I welcome that
move not only because of the fact that
we are disciplining our but also
because I do think that more and more
of them do need discipline and it should
be increased. I am very glad to hear
that this is under contemplation.

Then there is one last point which I
want to bring to the notice of the De-
fence Ministry. I read in the Press a
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few months ago about the appointment
of a committee departmentally by the
Chief of Army Staff to look into the
condition and pay of junior officers. I
believe this committee has really com-
pleted its task and if and when its report
reaches the hon. Defence Minister I
sincerely hope that he will give it the
due consideration that it deserves. The
hon. Minister himself, 1 think, is fully
cognisant of the fact that—which he has
expressed on previous occasions—an
average officer in the Army or the Air
Force or the Navy is finding it very
difficult to make both ends meet because
he is usually married. That happens to
be our social system. Our boys get
married very young and the moment a
boy gets married he has to maintain
two- establishments due to frequent
postings, this, that and the other. He
is to maintain a standard of life by
order. It is laid down by regulation to
him where he will live, what he will
wear, what he will eat, what he will
do and so on.

An Hon. Members: ......
he will drink.

Shri G. S. Singh: My friend here
says : “....what he will drink". Very
well. Our defence officers have been
competent in all aspects of our social
behaviour.

Sir, I want this report to be really
considered very seriously. 1 would re-
quest the hon. Minister not to be
frightened or apprehend any move on
the part of the Armed Forces to stage
a coup in India.- There is suffering and
therefore I would like to assure him on
behalf of our Defence Forces and on
the behalf of every right-thinking per-
son that even the idea of a coup is an
unwarranted insult to the people to
whom we owe a great debt.

Shri Kasliwal (Kotah-Thalawar): I
am afraid T have been called to bat on
a wicket which is already withering, and
so, it is not unlikely that my innings
may be very brief. At the outset, I
should like to congratulate our defence
forces on their high morale, dignified
bearing and  decent behaviour. The
Indian soldier today is living up to his
reputation as one of the best soldiers
in the world. Not only has he won
laurels in the field of war. He has also
won laurels in the field of peace. The
world today recognises the meritorious
services done by our army for the sta-
bilisation of peace in Korea and Indo-
China. Korea today is past history, but

also what
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1 know that when the history of that
part of the world is going to be written,
the role that our army has played there
will be written in letters of gold. I am
glad that our commanders @ho had
been in that theatre have been suitably
decorated and awarded for their merito-
rious services.

In Indo-China—one of my hon.
friends who preceded me also mention-
ed this—a very difficult task and a very
delicate situation is being handled by
our Supervisory Commission. But for
that Supervisory Commission, the state
of things in Indo-China would be very
different. Today, peaceful elections
have taken place in Cambodia and Laos
only because our armed forces are pre-
sent there. I am very glad that although
they are facing a very difficult and
hazardous task, they are behaving in a
very decent and in a very nice manner.
1 would like this House to join me  in
sending a word of cheer to our forces in
Indo-China.

Not only in these fields but in other
fields also our forces have distinguished
themselves. 1 recall that in Rayala-
seema—if I remember correctly, a little
portion of your constituency also is to
be found in Rayalaseema—when there
was terrible famine, our army did very
well. Our army did yeoman service for
the geople of that area. In Punjab and
in Orissa last year there were terrible
floods the like of which those two States
had never known before and our army
did yeoman service for the people of
those areas.

After saying this much, I would like
to come to the defence estimates. The
defence estimates have continued to be
more or less constant during the last
four or five years. Many hon. Members
here have given figures—37 per cent or
something like that. The tale is not
only this. There is another thing.
There has been a shortfall in the utili-
sation of funds which had been already
granted by this House. This is parti-
cularly noticeable in the capital outlay.
In many neighbouring countries today,
the defence budgets have been greatly
puffed up. In many neighbouring coun-
tries today, the army and the defence
forces have been increased enormously
and out of all proportion. I am very
glad that in a way we have kept our
heads above water and have not been
submerged in an armament race. But
some hon. Members who preceded me
and even the Prime Minister today men-
tioned that there is disturbing news from
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a neighbouring country. I need not add
to what the Prime Minister has been
pleased to say today. But I will say
this : let us not be panicky about what
is happening in Pakistan or in any other
country. Let us keep our head cool
and think calmly.

One of the hon. Members, or per-
haps more than one hon. Member said
that we should change our policy. I do
not know what he really meant by that.
He said that we should by-pass our Five
Year Plan and put all our resources on
the defence budget. I am sorry to say
that I cannot agree to it. I am not one
of those who will be stampeded into
a change in our policy just because a
neighbouring country is behaving in a
particular or in a peculiar manner. On
this particular topic I do not want to
take more time because already the
Prime Minister has said something.

But there is one matter on which I
would like to sav a few words. An hon.
Member here who sits by my side said,
“What is this philosophy behind our
budget ? What is the philosophy behind
our policy 7 Qur policy had been laid
down, the philosophy of our policy has
been laid down long ago by the Father
of the Nation when he said, “We shall
bear goodwill towards all nations and
malice towards none”. That is our
philosophy ; that is our policy. But I
want to say that it does not mean that
we shall be complacent ; that does not
mean that we shall sleep over things ;
that does not mean that we will not take
notice of things that take place in our
neighbouring areas. I am glad that the
Prime Minister has referred to it, and I
am sure that the Defence Minister is
fully apprised of the situation,—not only
of the situation from day to day but that
he has also a long-term plan for things
for which we must be prepared.

There was news in the press a few
days back that the Government of the
United Kingdom has recently given or
is very soon goingto give a cruiser and
four destroyers to Pakistan, If that is
the position, it means that Pakistan is
going to have a sort of naval parity with
us. Our coast-line, as we know, is a
very long one. It is a coast-line which
is more than 3,000 miles long. And
what is our navy? As we understand,
we have one cruiser and a few des-
troyers. We have not enough navy to
patrol our long coast-line, not to say,
about defending the coast-line. The
minimum that we need for patrolling
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our coast-line is at least three task forces
which must be three cruisers and a few
destroyers. But what is the position ?
I need not say it. But I would like to
remind our Defence Minister that he
must be vigilant on this particular mat-
ter. I have seen the defence estimates
and I am sorry to say that there has
been a shortfall in the use' of funds
which was granted by this House on this
particular item.

One hon. Member here madea very
funny remark and I am sorry to say
that he mentioned about the ‘alleged’
purchase of an aircraft carrier. I do
not know whether an aircraft carrier is
being purchased or not. But, if the air-
craft carrier is being purchased, I am
very glad and I welcome it. I do not
know what he meant when he said that
it was not at all necessary to purchase
an aircraft carrier. It is absolutely ne-
cessary that an aircraft carrier should
be had in our navy if for no other
reason, at least for the reason that our
boys must have training in that parti-
gular line of naval warfare.

I shall now say a few things about our
air forces. I am very glad that our air
forces are expanding on the whole
reasonably. We have also been manu-
facturing some kind of training aircraft
which goes by the name of H-T-2. I
am glad that this aircraft on the whole
has been commended by other countries
where it had gone on demonstration
flight.

My friend Shri G. S. Singh mention-
ed about one Prof. Tunk who has come
to India. I understand, at the invitation
of our Defence Minister. If that is so,
I welcome his arrival in the sense that
he gave a recent interview to the press
and he said that India has enough
material for the manufacture and de-
velopment of transport aircraft. I hope
that our Defence Minister will follow
that line and if possible set up a factory
for the manufacture of transport planes.

I shall take one more minute. 1 want
to refer to the Cadet Corps. I join my
friends in praising what the Cadet Corps
has done all over the country.

Last year the Cadet Corps has added
a new and a glorious chapter to its his-
tory. If you would allow me to make
a personal reference, to strike a per-
sonal note, last year in the Chambal
ravines, against the erosion of seil which
is a terrible menance in that part of the
country in Rajasthan, there was a camp
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established by the A.C.C. and I would
like to express my gratitude to the De-
fence Minister for what those fifty
teachers and more than one thousand
boys did in that area. I would just like
in this connection to refer to what was
said in_the magazine Cadet about the
activities of that particular unit :
“For the fulfilment of this task,
a camp of approximately fifty ACC
teachers and one thousand five hun-
dred cadets of 14 Circle Corps was
established at Kotah from the 16th
to the 29th October 1955. The
task allotted was the construction
of a perepheral bund 8,580 feet
long, having a cross-section of 27
square feet. The total quantity of
earth-work to be excavated and
then built up into a bund amount-
ed to 2,31,660 cubic feet.”

I have myself seen the work that they
have done, and I have nothing but
words of praise for what they hav
done. .

With these remarks I support the De-
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their living, particularly of our Other
Ranks, our Jawans, is almost austere.
So far as the officers are concerned, it
is a pure malignant rumour and obser-
vation to say that they do not live a
decent life or that their mess life is not
perfectly all right. Those days ure
gone. The conditions today are diffi-
cult. There are economic stresses. As
somebody said, they find it really diffi-
<ult to live within their salaries.

In this debate, much apprehension
has been expressed upon the political
conditions. Much has been said about
the international situation. I do not
want to go into that at length because
the Prime Minister has dealt with that
aspect of the matter. I want to say just
one word. Some hon. Member said
that there should be no complacency
about it. It is exactly the reverse. It
is a problem which is engaging our
attention from day to day. It will be
<criminal on our part, it will be, as I
said, most unfair to our soldiers to say
that we should not see that they are
properly armed. But, the Prime Minis-
ter has defined and described the exist-
ing conditiors at length. The design-
ing and development of modern arma-
ments is an exceedingly difficult pro-
position. It takes years and years. We
are doing our best. We have got our
ordnance factories.  Again, I speak
from personal knowledge, the produc-
tion of what is called conventional wea-
pons in these ordnance factories is on a
very large scale and we are almost self-
sufficient on that point. There is a
continuous endeavour in these ordnance
factories to design well and improve

armaments, and improve equip-
ment of all kinds, particularly small
arms. 1 do not say that our ordnance
factories can match with the up-to-date
modern armament factories in the West,
or in other countries. But, we arc do-
ing very well. As was said last year,
our goal is to be self-sufficient. We
would rather like to be a little less in
quality, but we do not want to depend
on anybody. There again, the endea-
vour to improve is going on.

My hon. friend said just now about
the production of aeroplanes. This
matter is engaging our attention. The
hon. Member Shri D. C. Sharma rather
descried the Hindustan Aircraft Ltd., at
‘Bangalore, our Bharat Electronics and
other factories. He said, you are pro-
-ducing railway coaches or somelﬁmg
-like that. That is not putting the matter
«©n the right footing. Please remember
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that in the ordnance factories the Hin-
dustan Aircraft Ltd., Bharat Electronics,
etc., the main function is to produce
military equipment. The main function
of the Hindustan Aircraft Ltd., is to
produce aeroplanes, to assemble aero-
planes, to make air frames, or what-
ever it may be. It is only as a sort of
subsidiary industrv that we undertake
other jobs. As regards the ordnance
factories, here and there, I hear a com-
plaint made in connection with the sur-
plus labour; why don't you employ the
surplus labour for the production of
civilian goods. I do want that there
should be no impression created on the
mind of any hon. Member here, or any-
body outside India that these ordnmance
factories are being diverted from their
main purpose of manufacturing arms.
Today if we could have sufficient orders
from our armed forces to manufacture
sufficient material, we would stop manu-
facturing civilian goods altogether.
Please remember that because there are
heavy stocks, there is this surplus labour
and therefore there is the need for pro-
duction of civilian goods. I only want-
ed to make it clear because there is this
unfortunate impression created by the
observations of my friend Shri D. C.
Sharma.

Shri Feroze Gandhi (Pratapgarh Distt.
—West cum Rae Bareli Distt.—East) :
He did not know it.

Dr. Katjo : Some reference was made
to Prof. Tank. He has come here. I
do not want to enter into details. Nego-
tiations are going om, and when those
negotiations are completed and some-
thing tangible comes out the House will
be informed of that. Similarly, about
production of other planes in the Hin-
dustan Acrcraft Limited. We do not
want to keep anything to ourselves.
Within the limits of security, Parliament
is entitled to know as to what is actually
happening. Parliament is supreme and
they are the protectors of the Tiberties
of the Indian people.

This brings me to the question of sur-
lus labour. There is some misappre-
ension about it. There can be no

difference of opinion in this matter. All
of us are most anxious that there should
be no hardship on anybody. But my
friend Shri Bhagwat Jha Azad pointed
out that he is not in favour of the idea
that there should be apy doles or that
people should be paid from the public
exchequer for doing nothing. Let me
clear the ground by saying that labour
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in these factories is of three kinds : skill-
ed, semi-skilled and unskilled. Un-
skilled is just like daily labour. Semi-
skilled, 1 understand, is somebody who
is given training of a very simple kind
between three and six months, Skilled
means, of course, skilled.

So far as skilled labour is concerned,
there is no question of retrenchment.
‘Not one, not a single skilled labourer or
workman is being retrenched.

Shrimati Renu Chakravarity : But, are
they not being reverted ?

Dr. Katju : No, not the skilled.

So far as the semi-skilled and the un-
skilled people are concerned, there is
a lot of surplus labour among them.
Please remember that no one has been
retrenched. It is something like a loud
noise by way of precaution, but up till
now no action has taken, not a
single individual, not a single workman
has been retrenched anywhere. Of
course, the matter has' been under dis-
cussion for the last 18 months, and peo-
ple may be apprehending that something
1s going to be done. You cannot get
wages for doing nothing, and Govern-
ment may be compelled to act. We
have provided for ourselves that any-
one who has worked for more than ten
years shall remain. As to the people
who have been working for less than
ten years, before anyone is asked to go
away, you may take it from me that we
have exhausted, and we will exhaust .a]l
possible endeavours to find alternative
employment.

1 Wil

you also discuss with the any
concrete plan ?

Dr. Katju : We have employed a liai-
son officer to keep in touch with all
Ministries. We have addressed m
sible sources—the H.A.L., the Vi -
patnam shipyard, steel works etc. We
have also decided for ourselves that, if
a man gets an alternative employment
anywhere, then, of course, he will
home, and we will give him the rail-
way fare from his home to the place of
the alternative employment.

Mrs. Chakravartty asked me whether
we have consulted the Union. This
question has been under discussion with
the negotiating machinery. The House
is aware that, in the Defence Ministry
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we have established a negotiating machi-
bhery with the Defence Employees'
Federation. There is nothing secret about
it, they know. And if anyome writes
to me, writes to the Defence Ministry
that there are 500 people who can be
employed, somewhere, very well, do it
Suggest that their names should be put
on the Employment Exchange, I am
prepared to do it. Suggest that we
should keep in touch with the Post
Offices and Communication and Rail-
ways, I am prepared to do it. They
know that I have done so. We have
done it all.

My point is that no action has been
taken so far. There is no danger of
any action being taken for a month or
two, but the main question is what you
may call a paradox—are you prepared
to give money to people who have no
work to do ? Otherwise, if you say pro-
vide alternative employment, then for
how long shall we wait—one month,
two months ? We have been waiting for
15 months. That is the crux of the
problem. I do not want to go in-
to it in greater detail. I shall bear
in mind whatever has been said
in the House in this matter,
but I should like to assure you that the
retrenchment of even a single indivi-
dual is most distasteful to the Defence
Ministry. It will be the last action that
we will take, when we find that we are
unable to do anything.

Shrimati Renu Chakravartty : No, no.

Dr. Katju : Any one may write to me
making a suggestion. Mrs. Chakra-
vartty or someone said about the
Standing Committee. I do not quite fol-
low it because we have a consultative
committee “of the whole House, and I
had the pleasure of meeting that con-
sultative” committee. There was a
meeting on the 19th. There are about
45 members, and we discussed this very
point.

Shri Kamath ; are not elected
committees as in the last Parliament.

Dr. Katju: May be that, but that is
the committee where you can meet and
discuss.

Shri Bhagwat Jha Azad : We request-
ed you to have a committee to examine
whether there is still a possibility of
expansion in ordnance factories and
whether there is real surplus. We want
to know whether you accept that or
not.



3305 Demands for Grants

Dr. Katju: I shall look into that
suggestion. whether a committee should
be appointed for that purpose. If any
hon. Members are interested in this
topic, they may meet me or my col-
leagues and make any suggestion.

Shri Bhagwat Jha Azad : Hundred sug-
gestions have been given by the Defence
Employees' Federation.

Dr. Katju: Do not give me hundred.
Please give me 5, 10 or 15. If you give
me hundred, they are most welcome,
every one of them will be examined.

Shri U. C. Pataik: May we know
what action was taken on the note sub-
nﬁﬂd by the Defence Study Group of
Parliament running to about 55 pages,
consisting of suggestions relating to the
extension and expansion of work in all
these ordnance factories ?

Dr. H.l:g'u: I am coming to that.
There is this suggestion that the ord-
nance factories should be expanded.
The report gives you the figures. 1
think three years ago the civilian work
was to the tune of Rs. 54 lakhs. Today
it is Rs. 3% crores, and it is expanding.
The misfortune has been that when we
expanded civil work we thought that
there would be an end of this surplus
employment altogther, but unfortunate-
ly while the civil work was growing, the
military orders for manufacture of small
arms and ammunition were falling.
Therefore, it was a set off. Whatever we
gained on the civil side was set off by
depletion of military orders. I am in-
vestigating into that again. If it be-
comes necessary to manufacture any
further military equipment, that will ab-
sorb all these people. From every
angle we are making efforts to absorb
and to utilise anyone that we can.

Please remember again the problem
is not so simple. The machinery is
machinery mainly directed for the pur-
pose of producing or manufacturing
arms. It cannot be readily adjusted for
the production of civilian goods. We
are making every effort. The effort is
still continuing. 1 am most anxious that
instead of Rs. 3 or 3% crores, we may
be able to manufacture Rs. 5 or 7 or
8 crores worth of goods. If any hon.
friend were to write to me and say,
you can produce this much also, I would
say, let us discuss it, come along, there
is no harm in that. That & a]l I wish
to say about this aspect, and no more.

21 MARCH 1956

Demands for Grants 3306

5 p.M.

There was another matter which had
been mentioned, and that was about
officers and their pay and pensions..
Now, please remember one thing, name-~
ly that your Army must be an Army
of young people, because while you may
have very senior officers of high ranks,
who may be required for the purpose of
preparing strategy and directing, so far
as the battle-front is concerned, you
require young pzople. The ordinary
rule is that the jawans who are engaged
are recruited between the ages of 19
and 21; after about eight years, they
are sept to reserve, and there they re-
main liable to serve for another eight
years. Otherwise, the person remains a
jawan for another eight years, and he
leaves after the completion of fifteen
years of service, when he is about 35
years old.

So far as Captains and Majors and
commissioned officers are concerned
either they are promoted by selection,
or they have to retire at the age of
forty-five. Now, a great complaint is
made about this, namely that the Majors
have got to go out at about the age
of 45. I know the difficulty. They
have got their young families and so on
and so forth. But one factor is not very
much emphasised, and that is that these
Majors have got a pension, if I am not
mistaken, of something between Rs. 450
and Rs. 490. If they were given pen-
sion according to their salary, it
would be about Rs. 90 less. But be-
cause they are retired at this early age
of 45, in order to give them some con-
solation, they are given an extra pemsion
of Rs. 90. But I may tell you quite
frankly that I am in sympathy with the
hardship that many of these feel. And 1
am personally very anxious that we
might have opportunities created for
them for additional employment any-
where. We have now this Five Year
Plan, and there will be large employ-
ments in different capacities in different
places, in villages, in community pro-
jects, in our State factories and all that.
And we are taking steps to see that
their names are communicated because
they are all fine soldiers, disciplined
men, and so they can keep order; they
can run an administrative machine.
And I am further anxious that they
should be emploved on a very large
scale, in so far as it may be-possible for
administering our National Cadet Crops,
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our Auxiliary Cadet Corps, our Terri-
torial Army and our Lok Sahayak
Sena. My sympathy is entirely with
them on that side. But there is no al-
ternative to their retirement at this age,
unless it be that they get promoted.
The Army, however, insist that they
cannot have older people who fight at
the battle-front, because there it is a
very hard life.

I should like, as I said, to assure hon.
Members that this problem is engaging
our attention in the Defence Ministry,
and 1 will do the very best that I can
for them to lessen their difficulty.

Then comes the question of salary.
That is a very important matter. As
regards the rs, I quite realise that
the conditions of military service are a
bit different from those of civil service.
Sometimes, they have to keep two
homes because of lack of what is called
married accommodation. Then there are
difficulties for education of their
children. But please remember that, if
you compare the salaries, they compare
very well with those of officers of similar
grades in the civil service, particularly
in the State services. Further remember
what an unmarried officer pays on the
score of rent to Government. He pays
only 24 per cent. A married officer, up
to the rank of Major or Lt. Col. pays,
I think, 5 per cent. If he gets a salary
of Rs. 500, then for the bungalow
which may be placed at his disposal,
two roomed or three-roomed, he pays
only Rs. 25. Then, there are other faci-
lities which are open to them. We are
anxious that they should have all com-
forts. There is a big mess-house which
is provided for their use; and single
officers can go and live there. The
meals are provided there at fairly eco-
nomic rates, reasonable rates. I cannot
give further than this, because the re-
percussions are great, if you advance
in these fiscal matters on one side:
there are millions of people employed
in the Central Government and in the
various States, and the question will
arise that we are showing favour here,
and that we should extend similar
favour to a person elsewhere also. Now,
that is very difficult to meet.

I would like to deal now with one
question which has been raised by hon.
Members in very sentimental tones—I
do not complain of that—in regard to
the INA or the Indian Natinoal Army.

Shri Kamath: It is not sentiment
only.
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Dr. Katju: [ withdraw the word
‘sentimental’. I would say, a wvery
forcible, very just and very fair com-
plaint ; I would say, no sentiment.

Shri Kamath : I am glad.

Dr. Katju: In respect of this, I only
wish to say this that, with the INA, the
Prime Minister and his colleagues were
connected most intimately before they
formed the Government. In the INA
Defence Committee, the Prime Minister
took most active part in promoting their
welfare.

Dr. Suresh Chandra: Yourself also.

Shri Kamath: I am glad.
mentioning. . ..

Shri Kamath : You are everywhere.

Dr. Katju: All of us did it. This
question as to what should be done for
them was examined at great length. I
find from the records, in the year 1948,
By whom ? By persons who had taken
the most active interest in their welfare
ever since the existence of INA was
discovered and came to light; and cer-
tain decisions were taken. I have got a
note before me showing the decisions
taken in 1948.

“Pay : Amount standing to their
credit en the date of capture by
enemy, and in addition, three
months pay and allowance on the
rank held on the date of capture.

Retirement _ benefits : (a) War
gratuity for full war service, in-
cluding INA service till date of
final discharge, and (b) service
pension and gratuity based on
whole service including- INA ser-
vice, like any other Non-INA
officers.”

This is what has happened. This was
in 1948, We are now in 1956. Eight
years have expired. Now, I do not
know what more can be done. There
must be some finality of decision. These
decisions were taken in 1948. Every
aspect was examined and whenever this
question was raised, they said the thin
is finished. My hon. friend, Dr.
Chandra, mentioned the matter to me
last year. I said 1 would look into it.
This is what I found. I said, "What is
to be done’. .

Shri Kamath : What about arrears of
pay ?
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Dr. Katju: These people cannot now
enter service. It is very difficult for
them. Probably they are over-aged.
They have been out of military service,
physical service, for eight years. They
cannot make good soldiers. The option
was given to them to come and join.
They did not exercise the option. 1 am
not going into the question of whether
it was right or wrong.

Shri Kamath : Join de nove? That is
very unfair. .

Dr. Katju: My submission is that
this order was passed after the fullest
consideration and there is no reason for
reopening it.

Shri Kamath: Even Germany has
done better.

Dr. Katju: I am not concerned with
Germany.

If they write to me giving me addi-
tional reasons, then we can do it
Otherwise, this order stands.

Dr. Suresh Chandra: The hon. Min-
ister has been defending them at that
time. Even though those decisions
were taken then, 1 am sure he could
now see to it that they are paid the
arrears of pay. He has paid the gra-
tuity, but he has not paid the arrears
of pay. That is what we want, even if
he thinks they are unfit now.

Dr. Katju : This matter was very ful
ly considered in 1948. It is not a case
of some aspect being overlooked.
It was looked into, examined and a
decision taken. As I said, there must
be some finality about it. If you have
a review application, then you have to
satisfy the court—here is an aspect
which was altogether omitted from con-
sideration and thercfore, please look
into it again.

Anyway, this is how the matter stands
and I submit that the terms offered were
very liberal, very generous and this
order was made by persons who were
the greatest friends of the INA people.
Nobody will dispute that.

Dr. Suresh Chandra: That is the
most unfortunate thing.

Dr. Katju : There is one other matter
to which 1 would like to make a refer-
ence. Hon. Members have referred to
it rnghsr casually. It is referred to in
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our summary at some length, and that is
the very creditable expansion of the
National Cadet Corps, the Auxiliary
Cadet Corps and other allied organisa-
tions. 1 personally attach the greatest
importance to these organisations.
There was some reference made to what
is called the Home Front. The Prime
Minister also referred to this matter,
and it is now common knowledge that
if there is anything, any emergency—the
emergency is not confined to the battle
front; the emergency is everywhere—
we want to be ready. We want to give
as much military training as we pos-
sibly can. Resources are limited. Cons-
cription is not possible. It is mot even
possible to give military training to the
college students, or even to the semior
college students because the sum would
be very large. We are gradually expand-
ing and we hope that in another two
or three years, the number of senior
college students in the National Cadet
Corps will be over 1,30,000 and in
the Auxiliary Cadet Corﬂi' over
7,00,000 lakhs or something like that.
In the Lok Sahayak Sena, we are hold-
ing 200 camps in the year.

1 should like to deal with a small criti-
cism made here. My hon. friend, Shri
U. C. Patnaik, said that these camps
had not been held in urban areas. But
from the information that I have got,
more than one-third of the camps have
been held in urban areas, and having
regard to the fact that 85 per cent of
our peoplc live in rural areas, 1 suggest
that there is no ground for complaint
that urban areas have been neglected.
Two hundred camps were held. One
lakhs of persons have been trained. It
is a scheme for five years. It would
give five lakhs. We have a scheme
under contemplation that if in a year or
two this scheme proves successful, we
might increase the numbers, hold more
camps and give further training. Second-
ly, we might also consider whether
instead of one month, we might not
give a little additional training, say,
make it six weeks—it becomes a ques-
tion of money—so that the military
training may prove effective. At the
present moment, what we want is that
these people who attend thesc camps
should acquire a little military ex-
perience, undergo a little discipline in
these camps and should be able to lead
g disciplined life and take part in
national work in their own villages and
in their own neighbourhood. I do hope
that this thing will succeed.
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In addition to this, we have the
Territorial Army. We are building a
reserve so that whenever any emergency
arises, we may be able to fall upon that
reserve for our requirements. Second-
ly, I may also add here that the Rifle
clubs are also making good pro-
gress. 1 am anxious that these Rifle
clubs should expand, both in numbers
and in volume and people should take
full advantage of their existence.

Sardar Iqbal Singh : What is the deci-
sion of Government about having auto-
matic rifles in the Indian Army ?

Dr. Katjn: I will deal with that.

There is one matter to which refer-
ence was made in passing, I think, by
several Members, namely, that our arm-
ed fortes must be completely Indianised.
Now, leaving aside one senior officer,
the Chief of the WNaval Staff, I was
under the impression that we have al-
ready completely Indianised our land
Army and our Air Force. The Air
Marshal is an Indian gentleman. Our
General of the Army, the Chief of the
Army Staff, is our own gentleman.
There may be an officer here or there.
That is a matter of little consequence.
But the number is diminishing. For
instances, you may have read in the
newspapers that we have an Admiral
who is Chief of the Naval Staff. There
is another English gentleman who is
below him. He is going away in, I
believe, July or August and then an
Indian will succeed him.

We are fully alive to this aspect of
the matter. 1 am not suggesting—you
will pardon my saying so—that there is
any justification for the complaint that
this should be done in the interest of
security or in the interest of the nation.
These officers have during the last eight
years served us well and have won the
confidence of the Government of India.
They have trained the people under
their care. But it is desirable that a
free country should depend wupon its
own nationals. We afe fully alive to
this aspect of the matter. I-do hope
that in the course of a year or two, you
will find that all our armed forces would
be fully Indianised.

So far as the automatic rifle is con-
cerned, I shall look into the matter. [
cannot ‘give an answer straight off.

_Then there is one thing—about the
aircraft carrier. No decision has been
taken, but it is very much discussed. I
only wanted to draw the attention of the
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House to one aspect of the matter.
The aircraft carrier has two things : one
the big vessel—it is a huge thing—and
second, a n of aircraft. Now,
whenever you are speaking about the
cost, it is a joint sum, the sum for the
purchase of the vessel plus the cost of
the aircraft. Therefore, when you are
considering this question of aircraft car-
rier, please remember always that you
are buying a certain number of aircraft
and thus adding to the Air Force of the
country. It may be that the ordinary
aeroplane is based upon land aero-
dromes and on land. These particular
aircraft can be based both upon the
deck of the carrier and also upon land,
but it does add to the strength of the
Army. When we are discussing this
question of morale very much, itis a
matter for consideration as to what the
Indian Navy would feel upon this parti-
cular topic, as to how they would look
at it.

There is another matter which is
worthy of consideration. It is whether
an Aircraft Carrier is, or is not, desirable
from the point of view of training. I
will not enter into these matters. These
are more or less technical matters.
Some hon. friends referred to sub-
marines and asked whether they should
be bought or should not be bought. Opi-
nions differ very much on this matter.

& waw Fag (Fran svro—afem)
# WY ngreT & faded wEw fs ag der-
THEg & AL WX ITH A FCHQ THA
¢ 9% T o £Z THTA A FTFLFLN

Dr. Katju: I know you are very
much interested in Cantonments.

1 refer to one matter which was re-
ferred to by the hon. Member Shri
Charak. He referred to the officers and
all that and also to the structure, He
said that we have done away with the
designation of the Commander-in-Chief
and asked what about the Army Coun-
cils. I suggest that this is a matter of
very little importance in this way. The
object of the Army Council is to bring
what you may call the civil element and
the Army element together. Reference
was also made to the Army structure
in the United Kingdom. There are
three Ministers, one in charge of the
Army. the Secretary of State for War
the other the Secretary of State for the
Admiralty and the third the Secretary
of State for the Air Force. Then there
is a fourth one, called the Minister of
Defence. Each Minister has his Army
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Council, his Navy Council called the
Sea Board and the Air Council. The
hon. Member should know that we have
got herc first what you may call the
National Security Council—1 am using
the word which is wused in America—
and we have got the Defence Com-
mittee of the Cabinet, largely attended,
where Cabinet Members-go and then we
have got our Chiefs of Staff and all that,
and all decisions are taken and, if
necessary, reported to the Cabinet and
then the matter may be referred to the
Cabinet at large. .

There is the Defence Minister’s Com-
mittee. The Defence Minister presides
and the three Chiefs of Staff go with
their senior officers and our civilian
officers and my friends all assemble and
whenever there are any questions of
importance to all the services those
questions are considered and examined
and decisions are taken. In addition, we
have pot three other committees pre-
sided over by the Defence Minister.
One is called the Army Committee, the
other the Air Committee and the third
the Naval Committee. 1 suggest that
these are equivalent to the Army Coun-
cils and when we examined all these
three existing committees we thought
that it was not necesary to take the
trouble of appointing the Army Council
on the British model.

I now come to the Cantonment ques-
tion. There is one very remarkable
thing. Formerly, there were some com-
plaints that the cantonments should be
added to the municipal areas. When
the Defence MiniStry said, ‘Well you
add one here and there', then not a
single resident agreed because he said :
In the Cantonment there are better faci-
lities ; the air is good, the climate is
good and there are lots of gardens
and that it is really a paradise. Then
comes the question of Cantonment
lands, and this brings me—that is
the final thing I wish to say—to ano-
ther very important matter, namely,
married accommodation. The officers
require married accommodation as my
hon. friend referred to it, and I am
personally most anxious that therc
should be the largest number of houses
built. As a matter of fact we have pro-
vided for about Rs. 40 crores in the
next five years and construction will
start. I say to these land-owners, “You
have got big compounds; come along
and build upon them.” But they will
not, The matter is under examination
and probably some final decision will
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be taken. My grave complaint :Eumt
the house-owners is that th:y w
repair the bungalows, and their anxiety

is mainly to get the house freed from
the obligation to let it out to military
officers and use it for civilian purposes
I say that that goes against the root of
the matter. The root of the matter is
that these houses were built primarily
for the occupation of military officers
and you must provide accommodation
for military officers. If military officers
are not able to take them, then there
is an end of the matter. That is all
that I have to say.

Before I sit down 1 think it is desi-
rable that 1 should say that my hon.
friend Shri Asoka Mehta made a per-
sonal reference to me....

Shri Kamath : Not Shri Asoka Mehta.

Dr. Katju: I am sorry; 1 think it is
Shri Kamath. Shri Kamath made some
personal reference to me....

“Shri Kamath : It was not personal at
all.

Dr. Katju: It was not personal. I am
not saying it was personal; it was in
the public interest. I shall make it a
point to draw the porminent attention
of the Prime Minister and shall take
immediately appropriate action upon it.

Shri U. C. Patnaik: May I know
what arrangements the Ministry is
making for modern anti-aircraft de-
fence for cities and for Defence Units ?
We read in the papers now about auto-
matic systems of air defence in England
operating since 1950 and we have been
urging upon the Ministry here for the
last four years the need for such
modern types of anti-aircraft.

Dr. Katju: We are taking all possible
steps.

Mr. Speaker: The hon. Member, 1
am sure, had an opportunity to speak.
Did he refer to this matter then ?

Shri U. C. Patnaik : Yes.

Mr. Speaker: I shall now put all the
cut motions to the vote of the House.

All the cut motions were negatived.

Mr. Speaker : The question is :
“That the respective sums not
exceeding the amounts shown in
the fourth column of the Order
Paper in respect of Demands Nos.
11,12,13, 14, 15, 16 and 117 be



[Mr. Speaker]
granted to the President, to com-

plete the sums to def.n.y
the charges that w:ﬁ

couyse of payment during the year i

the 31st day of March,
195? in respect of correspondmg

heads of Demands entered in the’

second column thereof.”

The motion was adopted.
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Demanp No. 14—DEFENCE SERVICES,

. EFFECTIVE—AIR FORCE

“That a sum not exceeding
Rs. 44,15,57,000 be granted to the
President to complete the sum
necessary ‘to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1957, in res-
pect of ‘Defence Services, Effec-
tive—Air Force'."

Dentands for Granis e

DEMAND No. 15—DEFENCE SERVICES,
Non-EFFECTIVE CHARGES
“That a sum not exceeding
Rs. 12,67,96,000 be granted to the
. President to complete the sum -
Demanp  No. 11—Mmiustry oF De- necessary to defray the charges
FENCE which ;ri]l come in course of pay-
. ment during the year ending the
g,."r?i“n?m’“ﬂ not um 31st day of March, 1957, in res-
gran pect of ‘Defence Services, Non-
President to complete the sum Effective Charges’.”
necessary to defray the charges ges.
hich il SO 10 Soure GLPRY, D No. 16— Misceupuneous Ex
3ist day of March, 1957, in res- PENDITURE UN;;)E_:F:::E MINISTRY OF
pect of ‘Ministry of Defence’.” ) .
“That a sum not exceeding
Rs. 1,92,000 be granted to the Pre-
sident to complefe the sum neces-

[The motions for Demands for Grants
which were adopted by the Lok Sabha
are reproduced below:—Ed.]

Demanp No. 12—DEFENCE SERVICES,
EFFECTIVE—ARMY

“That a sum not exceeding
Rs. 1,37,71,26,000 be granted to
the President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1957, in res-
pect of ‘Defence Services, Effec-
tive—Ammy"."”

DeMAND No. 13—DEFENCE SERVICES,

EFFECTIVE—NavY

“That a sum not exceeding
Rs. 13,11,81,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the mﬁear ending the
31st day of M 957, in res-
pect of ‘Defence Services, Effec-
tive—Navy'.”

sary to defray the charges which
will come in course of payment
during the year ending the 31st day
of March, 1957, in respect of ‘Mis-
cellaneous expenditure under the
Ministry of Defence™.™

Demanp No. 177—DEeFENCE CapITAL

QuTLAY

“That a sum not exceeding
Rs. 25,66,67,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1957, in res-
pect of ‘Defence Capital Outlay".”

5-30 .M.

The Lok Sabha then adjourned till

Half Past Ten of the Clock on Thurs-
day the 22nd March, 1956.



DAILY DIGEST

3317 S8
[Wednesday 215t March, 1956])
CoLumns CoLumns
PAPERS LAID ON THE REPORT OF COMMIT-
TABLE : . 3177 TEE ON PRIVATE
. MEMBERS' BILLS
ANCI)D o RESOLU-
TIONS—PRESENTED 3177
1) A copy of the statement
O D o it he Forty-seventh ~ Report

lowest tenders have
not been accepted by
the  Indian Store
Department, London
during the half
year ended the gist
December, 1955.

(2) A copy of the note re-
garding the Co-ordi-
nation  of Defence
with the Second
Five Year Plan.

GIPN—S. Lino—28 Lok Sabh—17-12-56—840

was presented.

DEMANDS FOR GRANTS 3177-3316

Demands Nos. 11 to 16
and 117 relating to
the Ministry of De-
fence were voted in
full,

AGENDA FOR THURS-
DAY, 22ND MARCH
1956.

Discussion on Demands
for Grants in respect
of the Ministry of
Communications.



